
aRA ... 

IR 1. 

oRT 2. 

g1 3 

R 3-% 

HRT 3-5H 

R 3-7@ 

R 3-5%d 

URI 3-FH DD 

T 3-7 

R 

URT 3-9 

9R1 3-§ 

4R1 3-9 

4R 3-8 

UR1 4 

| R 4-F 

HRT 4-5h 

URT 4- 55 

N1 49 

R 4-@9 

R 4-1 

o1 5 

11 6 

Rl 7 

SR WSV AR H AW, 1948 

....................................... ‘.{.../.....\(,.34"44,;....)!15 Riez 

iftret =, RRAR IR W sr(n oo 
: A 

Mmmfiwmwmmm 

A & WY I ™ AT g ® W A R 

Hfrag wRRufE § we A @die ® = 71 i .. 

Rz wmv-T= afE 9 v W TR 

P wmel § F= A R AR W W e R 
T IR F 

%) fady wEa 

g g o1 Piftaa wv 3R &= =1 PRy



6 

a1 7-3 

a1 78 

T 7-71 

Rl 7-9 

gr1 7-8 

N1 7-9 

T 8 

4T 83 

4RI 8-@ 

YR 8-GE 

o1 871 

oI 89 

UR1 8-F 

gr1 9 ( 

gR110 - 

R 10-7 
gR1 10-9 

o)1 11 

oRT 12 

URT 12-% 

HR1 12-@ 

%1 13 

U 13-& 

R 13-% 

R 13-9 

uRl 14 
aRl 143 

or1 15 

a1 15-@ 

Ui 16 

uw 17 

fwa A 

fihflfiWafifififlf
fiflmfimmflflm-fi

wln 

m—fiufimaflfia\mm
afifiufiafiammw. 

wmfirfiaflmm\wfilafimfi
mmw 

TR @1 A Ayl I F 

mfldfimmmmmafim 

FhRTE AE 4 AR AGIBT o » 

W*M%Wfimfimfifiww 
..140 

o @ fea # aRngfa RRENPSPR: | ; | 

mmflfihmfimafim 

fadry el SEm-aTTer g YR ik # . 

REl gRT oG G 

wfad FE. F AR... 

afrer ¥ afoRea we 

¥d B Rar A a3 3 JRFR an m sm 

Frlerr B BT ARNPR .o 

AR (Seize) XA 1 ISR ., 

A qiE A W A A B 3 s A afa. 



4Rl 18 

oRT 19 

o1 20 

urT 21 

R 22 

oRT 23 

aRT 24 

oRT 256 

or1 26 

oR1 27 

oR1 28 

aRT 28-F, 

4R 28-@ 

gR129 o7 

gRT 29-% 

HRT 29-Q 

HR1 30 

T 31 
T 32 
uR1 33 
uRT 34 

U1 35 

R 36 

R 37 

R 38 

AEATED AUl ammi mfiflm W m—fitfl?fll 

wRiures (@1 3 ardw) AfE W Hr-~FriRo..... 

YOG gRI I & qEX § AT AT DA 

I | IR TS A AT Bl Y40 AR AA B IR 

& fog wieR & @ faa S 

e A @ w3 afgfd 

mfiufiw%fiafiummfifimmm\u 

o A ufa. 

fagreaed 9El B HIURN 

fpva AR AR D AWER ... 



IR Yl AR B AMIE, 1948 

[ | 
Associated Distributors Ltd., Ghaziabad vs. C.T.T., [2002] 35 STR 78 : 2002 UPTC 173 
Bharat Timbers and another vs. State of U.P,, [2004] 39 STR 1. ... o 
Bangal Iron Corporation vs. Commercial Tax Officer, (1993) 90 STC 47 (SC) 

C.S.T. vs. Adarsh Paper Co., 1985 UPTC 15:(1985) | STR 156. 
C.S.T. vs. Trilok Nath and Sons, 1984 UPTC 204. .......... 
C.S.T. vs. Dhanraj Dal Mill, Aligarh, [2003) 38 STR 819. 

Chhatta Sugar Co. Ltd., Mathura vs. C.T.T., [2001) 34 STR 484. 
Eskay Remedies vs. State of U.P., [2003] 37STR 273................. 
Haji Lal Mohd. Biri Works vs. State of U.P. and others, (1973) 32 STC 496. 

Indian Oil Corporation Ltd. vs. State of U.P., |2004] 39 STR 269 : 2004 UPTC 170...... 
K. Three Electronics Ltd., vs. Divisional Level Committee, [2004] 39 STR (Tri) 17. ..... 

Kirloskar Ferrous Industries Ltd. vs. Dy. C.C.T., [2002] 35 STR 67 (Kam.) 
Rattanlal Om Prakash vs. C.S.T., [2004] 39 STR 219. cc.ccvcverssunsinssssesee 

Union of India vs. Godrej Phillips India Ltd. AIR 1986 SC 806 : 1986 UPTC 977.. 

Vam Organic Chemicals Ltd. v. State of U.P., [2003) 37 STR 215 : 3003 UPTC 467 

Varghese K.P. vs. 1.T.O., 1981 UPTC 1268 (SC): (1981) 131 ITR 507 (SC). 

41 2. gRmerl 
(@) "w-fules afed” 

Agarwal and Brothers vs. C.S.T., 1974 UFTC 48. 

C.S.T. vs. India Tobacco Co., 1983 UPTC 157...... 

C.S.T. vs. Kanpur Dal & Rice Mills, (1970)25 STC511.. 

C.S.T. ys. New Prakash Hotel, 1981 UPTC 1115, ..o, 

C.S.T. vs. Person Tools and Plants, Kanpur, (1975) 35 STC 413 (SC) 

C.S.T. vs. Sadanand Arhti, 1979 UPTC816. ........ccccoc.... 

C.S.T. vs. Saraswati Press, Dehradun, 1984 UPTC 1105. 

C.S.T. vs. Sarju Prasad Ram Kumar, (1976) 37 STC 533 (S 

C.S.T. vs. Sterling Machines Tools, (1983) 53 STC 90 (Alld); 1983 UPTC 300. 

Indian Iron & Steel Co. Ltd. vs. Sales Tax Officer, (1973)32STC95: 1972 UPTC414. 

Jagannath Prasad vs. State of U.P., AIR 1963 SC416. 

Roorki Taxation Bar Association vs. Assistant Commissioner (E), 

Shyam Manohar Dixit vs. Sales Tax Officer, 1970 UPTC88. ....o.cccoovore. 

State of Orissa vs. Chako Bhai Ghela Bhai & Co., (1960) I STC716(SC). . 

State of U.P, vs. Duli Chand Kali Prasad, (1968) 22STC 191. 

Ujjam Bai vs. State, AIR 1979 SC 1621, c.ccccovsvvrsissssvsscen 

Vishwanath Jhumghumwala, Varanasi vs. State of U.P, 1986 UPTC 1028 

(#®) “@mEaR” 

C.S.T. vs. Jain Steel & Alloys Ltd. etc., Hapur, [2003) 38 STR 832. .........e 

CSTs Mahaprabandhak Jal Sansthan, [2001] 34 STR471:2000 UPTC | 

19
 

10
 

= 
N 

=
 

e
 

R 
K 

R 
= 

DO
 

- 
= 

D 
W
W
W
 
L
W
L
 
W
L
 

W 
W
 

w 
W
 

W 
W
 



xii aRIHARDI 

C.S.T. vs. Peekays Pharmaceuticals, [1989] 9 STR 114 ; 1989 UPTC 220.. 
C.S.T.,vs. Vasudeo Rao, (1981) 48 STC 447 (MP). ....ccocccconvrvvrrrrrrs 
C.T.T. vs. British India Corporation Ltd., Kanpur, [2003] 38 STR 608. . 
Cementation Patel (Durgapur) vs. C.S.T. West Bengal, (1981)47 STC 385 (Cal). 
District Controller of Stores, N.R., Jodhpurvs. A.C.T.O.,(1976)37STC 385.. 
Gowt. of India vs. C.S.T., [1989] 9 STRAS3. ........ceomvrermmrrrmrmeisenrinsnririnnnnnns 
Indian Insurance Co. Association vs. Dy. C.T.O., Madras, (1969) 24 STC 79 (Mad). 
Northern India Caterers vs. Lt. Governor of Delhi, 1980 UPTC 326. ........ 

Oriental Fire & General Insurance Co. Ltd. vs. C.S.T.,[1986] 3STR 315. . 

Raza Textiles Ltd. vs. C.S.T.,[1990] 12STR 310: 1991 UPTC 175. 
Refreshment Centre, Meerut vs. C.S.T., [1990] 11 STR 203 : 1990 UPTC 334. 
State of T.N. vs. Board of Trustees of the port of Madras, [1999] 29 STR 281 (SC)......... 
State of T.N. vs. Burmah Shell Oil Storage & Distributing Co., (1973) 31 STC 426 (SC). .... 
The Fertilizer Corporation of India Ltd., Gorakhpur vs. C.S.T., 1980 UPTC I. 
The New India Assurance Co. vs. Dy. C.T.0. Madras, (1972) 29 STC 539 (Mad) 
United India Fire & General Insurance Co. vs. C.S.T., 1987 UPTC 20 (LB). . 

(@) “sfreR" 
Dula Ram Panna Lal vs. A.C.S.T.,(1963) 14 STC 675. 

. (1) “=mar- 
Anand Saran Anoop Saran vs. C.S.T,, 1976 UPTC 628 
Bengal Cement Co. vs. State of Mysore, 1976 UPTC 208 (SC) 
C.S.T.vs. D.C. Dhawan & Co, (1970) 25 STC 12 (SC). ............ 
C.S.T. vs. Educational Enterprises, [2001] 34 STR 638. ............... 
C.S.T. vs. Jain Steel & Alloys Ltd. etc., Hapur, [2003] 38 STR 83 
C.S.T. vs. M.P. Electricity Board, (1970) 25 STC 188 (SC). ...... 
C.S.T. vx. Sai Publication Fund, [2002] 35 STR 250 (SC) : 2002 UPTC 335 (SC). 
City Booking Agency vs. State of U.P., [1990] 12 STR 277; 1990 UPTC 1294. .. 
Gurmukh Rai Radhey Prasad vs. State of Bihar, (1970) 25 STC 70 (Pat.). 
Guru Bux Cycle Works, Hapur vs. C.S.T., [1990] 12 STR 285; 1991 UPTC 46. 
Munna Lal Shukla vs. State of U.P., 1983 UPTC 289. .........oocoemmrrrromnrnn. 
Pawa Brokers Pvi. Ltd. vs. State of U.P.,, [1990] 11 STR 248; 1990 UPTC 407. 
Progressive Enterprises vs. C.S.T., [1988] 7 STR 242; 1988 UPTC 90. ... 
Progressive Enterprises, Bajpur, Nainital vs. C.S.T., [1988) 7 STR 242. .. 
Rana & Company, Allahabad vs. C.S.T., [2004] 39 STR 2I............ 
Sarjoo Prasad Pitam Lal vs. Judge Revision, (1963) 14 STC 884 (All). 
State of A.P. vs. H. Abdul Bashir & Bros., (1964) 15 STC 644 (SC). ... 
Stare of U.P. v. Union of India, [2003) 37 STR 183 (SC): 2003 UPTC 404 (SC). 
Tara Chand Kalloo Ram vs. Sales Tax Officer, (1962) 13 STC 957. ............... 

M
U
L
U
L
L
U
L
U
L
L
U
L
U
L
U
L
L
 

L
S
 
L
Y
 

=N
 

O 
O
O
0
 

O
V
 
O
Y
V
O
O
O
O
 

O
O
0
 
O
O
0
 
O
O
 

Union of India and Another vs. State of U.P. and Another, [1999]29 STR 207. ... 

(') “sra” 
Associated Cement Companies Ltd. vs, Comm, of Customs, [2002] 35 STR 192 (SC). ..... 10 

. .10 C.S.T.vs. B.M. Wood Works, Alld,, 1971 UPTC 145. .....ouooverreerenens 
C.S.T.M.P, Indore vs. M.P., Electricity Board, (1970) 25 STC | 88(SC) 
George P. Mathew vs. State of Kerala, (1979)43 STC 438 (Kerala). 
K. Srinivasalu Co. vs. Dy.C.T.O. Nellore, (1975) 35'STC 262 (A.P). ... 
State of U.P. vs. Union of India, [2003]137 STR 183 (SC): 2003 UPTC 404. 



TRTHAR i 

(=1) “fFmfo” 

Ashirwad Ispat Udyog and others vs. S.L.C., [1999] 29 STR 6 (SC). v.cvvvvvvvvenvennevvennennnnnnns 11 

Attar Singh Sarrafvs. C.S.T.,[1998] 27 STR 162. ........ccocccuuve 

B.P. Oil Mills Ltd. vs. Sales Tax Tribunal, [1998] 28 STR 477. . 

C.S.T. vs. Ashoka Steel Corporation, Aligarh, [1999]29 STR 270.. 

C.S.T. vs. Scrap India, 1995 UPTC 409 : [1995] 22 STR 40 

1.J. Enterorises vs. C.S.T., 1995 UPTC 1347. . 

Kumar Paints and Mill Stores, Meerut vs. C. T T [2003] 38 STR810... 

Moradabad Transport Company, Moradabad vs. C.S.T., [1999] 29 STR 228.. 

Sapna Latex Manufacturing Works vs. C.S.T., 1997 UPTC 1223... 

State of Maharashtra vs. Mahalaxmi Stores, [2003] 37 STR 28 (SC) 7003 UPTC 453. 
Vishwanath Jhunjhunwala vs. State of U.P., 1996 UPTC 1028 : [1996] 24 STR 127... 

(&%) “fmfa~ 

Allahabad Law Agency vs. C.S.T., [2001] 33 STR 423. 

Anil Kumar vs. C.S.T., 1997 UPTC 908. . " 
Bharat Timbers and another vs. State: ufU P |2004| 39STR 1. 

C.S.T. ys. Damodar Das & Sons, [1997] 25 STR 239. . - 
C.S.T. vs. Patel Bechar Bhai Lalu Bhai, Lalitpur, [1999] 30 STR 565 sl 

C.S.T. vs. Sant Kumar & Co. Tendu Patti, Vyapari, [2003] 37 STR 91 : 2003 UPTC 270 w12 

Kisan Timber Broker, Pilibhit vs. Statc of U.P., [2003] 38 STR 876 : 2003 UPTC 1242 (SC) 12 

(99) “mu T 
C.S.T. vs. Indian Terpentine and Rosin Co., Bareilly, [2004] 39 STR 216. ... 
Durgey Associate vs. C.S.T., 1994 UPTC 303 :[1993] 17 STR 66. 
Indian Aluminium Cables Ltd. vs. C.S.T., 1994 UPTC 610. . 
Simbkoli Industries vs. C.S.T., 1994 UPTC 1057. ................ 

Simbholi Industries vs. C.S.T., 1994 UPTC 1076. ..............cvvvrvvvemsssmssmnesneesseseesmesmmmessesesens 13 
(fl) :m. 

Ansar Brick Works vs. C.S.T., 2000 UPTC 514, 

Bharat & Company vs. T.T.O., Raksa, Jhansi, [2003] 37 STR 147:2003 UPTC 95 

C.S.T. vs. Actuas Victuous Pvt. Ltd., Bareilly, [1999] 30 STR 630. .............. 

C.S.T. vs. Chauttala Shudh Bhojnalaya, 1996 UPTC 114 :[1995] 22 STR 340 

C.S.T. vs. Fertilizer Corporation of India Ltd., Gorakhpur, [2001] 33 STR 440, 

C.S.T. vs. Gwaliar Sweet House, Mirzapur, [1998) 28 STR 457 

C.S.T. ys. Hotel Relax, Dehradun, [1997] 25 STR 212. . 

C.S.T. vs. Neera Hotel and Restaurant, [1999] 29 STR 77 I999 UPTC 96. 
C.S.T. vs. Northern Railway Catering Department, [1994] 20 STR 126: 1995 UPTC l7 (SC.) 16 
C.S.T. vs. Sai Electricals, Meerut, [1987) 5 STR 363. . 

C.T.T. vs. Jakir Jussain Modem H. Sec. School, Dodhpur. Allgarh [2001)33STR 77 
C.T.T. vs. Pramod Dal & Oil Mills, [2001] 33 STR 235. . - 
.Durga Metal Works (P.) Ltd. vs. A.C. (A) Sales Tax, Gorakhpur [l999]"9 STR 305 .. 16 
Dy. Director (Construction) Rajya Krishi Utpadan Mandi Parishad Bareilly vs. Trade Tax 

Department, Bareilly, 2000 UPTC 966. ..........cc.ccccruemrierinrnninreseeeresnesessenes w18 
Escotal Mobile Communications Ltd. vs. Union of India, [2002] 36 STR 446 (Ker). sl 
Ex. En. Electricity Const. Division vs. C.S.T., [1994] 19 STR 97 : 1994 UPTC 438 w18 
Guljag Industries Ltd. vs. State of Rajasthan, [2003) 38 STR 568 (Raj.) w19 



Y 
E 

v
 

e
 

w 
o=
 

v
 

W 

Chatta Sugar Co. Ltd. vs. C.S.T,, 2000 UPTC 828..-........... 

arargEfT 

CTLI 
N ki iraz, Agra V- . vs. State of Tamil Naidu, [199g) 3’ .., Hotel Clark Sh'::'- y Naidu & Bros. €l¢ ] 05”(685(&11 

M,diva"uan Baflé ST, [1998)28STROM. v 
Modi lnduslx:c:: I;t(:; v;llcs Tax Officer, Rajnandgaon, 1990 UPTC 865, 

O Nuh . CS.T, (2001] 3 STR23B. ... 1995]22 STR 23] R Mills vs. State of U.P., 1995 UPTC 723: [ (LB, Oudh Sugar jon Lid.vs. CS T, (1997125 STR 229 1997 Uprc 
Sugar Corporation Lt 

3{:;55‘5.:75?@0,3“0:1 vs, C.C.T.,[1996] 24 STR 160. 

| Chemicals Manufacturing Co. Pvt. Ltd., [1998) 28 STR 381,05 

G e Chrmicas Mamifctaring Co, (2003137 STR 324, 2003 UPTC 315 CS.T.vs. Alodeal Chemicals Mfg. Co. (P) Lid., [2001] 33 STR 443 (SC oy SO 
C.S.T. vs Anil Coal Corporation, [1987) S STR 371. .......... 
C.S.T. vs. Indian Aluminium Cable Co., 1995 UPTC705. 
C.T.T.vs. Acidand Chemicals Pvt. Lid., Hasanpur, [1999] 30 STR 424, 
C.T.T.vs. Hari Fertilizers, Varanasi, [2003] 38 STR 845 : 2004 UPTC223. ., 
C.T.T.vs. Jagdamba Estates (Pvt.) Ltd., [2003] 38 STR 826. ...... 
C.T.T. vs. Sunil Kumar Goel, [2003] 37 STR 425:2003 UPTC 1036. 

Chhatta Sugar Co. Ltd., Mathura vs. C.T.T.,[2001] 34 STR. 4‘%4 Eicher Goodearth Ltd, vs. CS.T., 1996 UPTC 17, Gujarat Ambuja Cement Lid. and Another s. 
Taxation Commissioner, [ 1999]30STR Hamdard Wakf Labo, 

badvs. CS T, 12003) 38 578 736, Neyveli i e t Ccz:m:mnfner (A) Sal 

e S CST, 1996 UpTcoge, " Limited Nojgg C.TT, [1999) 30 STgslé 
T 11999)305TR 368 

» Ltd. Naini, Allahabag ys, CT.T. 
Anind Sqra 

() "% wifamy 



aArRTHHS w 

state of Maharashtra vs. Sarvodaya Printing Press, [1999] 30 STR 675. ........................ 21 

g™ 3. affm @ anfm av @ ford Tifdw 

C.T.T.vs. Munshi Ram Madanu Lal, Moreganj, Saharanpur, [2001] 33 STR 381. ... 
Dhampur Sugar Mills Ltd. vs. C.S.T,, 1996 UPTC 184:[1996) 23 STR 58. 

Hari Narain Nand Gopal vs. C.S.T., [1998] 28 STR 382. ........ 

Khandelwal Grain Agency vs. C.T.T,,[2001] 33 STR 143...... 

Ramesh Chandra Brick Kiln Owner vs. C.S.T,, [1987) 6 STR 288.. 

Ramsaran Lal Brickclin Owner vs. C.S.T.,[2001] 33 STR 248 

Shankar Scrap Supplier vs. C.T.T., 1999 STD(HO) 7. ......... 
State of U.P. vs. Union of India, [2003] 37 STR 183 (SC): 2003 UPTC 404 (SC). . 

vasanthamal Foundries vs. Union of India, [1995] 22 STR 326. .........cccoouvmmvrnnicniicnninnns 

4Rl 3-3. I B R 

Agarwal Metal Suppliers, Hathras vs. C.T.T., [2002) 36 STR 551 : 2002 UPTC946. ......... 28 

Agilent Technologies India Pvt,, Ltd. vs. C.T.T,, [2003] 38 STR 748 2003 UPTC977. ... 28 

Ajit Kumar and Company, Saharanpur vs. C.T.T.,2000 UPTC 527.. 

Allied Distillation Co. vs. C.S.T., 1995 UPTC 393. 

Anil Kumar Subzi Begj Bikreta, (ws. 35) ............. 

Associated Distributors Ltd. Ghaziabad vs. C.T.T., [2002] 35 STR 78.... 

Atul Agricultural & Allied Industries, Jhansi vs. C.T.T., [1999] 29 STR2 

Atul Agricultural Corporation vs. C.S.T., [1988] 7STR 120,506z 

B.P.Oil Mills Ld., [1998] 28 STR 477 (SC) : 1998 UPTC 1020 (St 

Balaji Agency vs. C.S.T., 1994 UPTC 184. ............. 

Banaras Supplies Agency vs. C.S.T.,[1987] 6 STR 66. 

British India Corporation Ltd. vs. C.S.T., [1987} 5 STR 378 (Full Bench). 

C.S.T. vs. Agarwal Wood Works, [1987] 6 STR 135, cccoccoocvvvvnrnsssscssnnns 

C.S.T. vs. Ahmad Nagar Gramodyog Vikas Sansthan, [1998] 28 STR 454.. 

C.S.T. vs. Anil Metal Industries, Agra, [1999} 29 STR 265 

C.S.T. vs. Bombay Readymade Stores, [1996] 24 STR 295 : 1996 UPTC 1256. 

CS.T.vs. C.A. Glass Works, [1995]22 STR 312: 1996 UPTC L. ..ccoovvvnnnnnee. 

C.S.T. vs. Cattle Food Plant, PCDF Ltd., Partapur, Meerut, {2001] 34 STR 529 

C.S.T. vs. Cawnpore Chemical Works, [2004] 39 STR 257. ccccuuisanennrnees 

C.S.T. vs. Chaudhury Iron Stores, Loha Mandi, Agra, [1999] 29 STR 163. 

C.S.T. vs. Doon Engi ieering Pwt. Ltd., [1995] 22 STR 123: 1995 UPTC 1326. 

C.S.T. vs. Fertilizer Corporation of India Ltd., Gorakhpur, [2001] 33 STR 440..... 

CS.T. vs.H.M. Industries, 1980 UPTC 364. . 

C.S.T. vs. Jain Tube Co., 1994 UPTC 1150. ........ 

'C.S.T, vs. Krishna Homeo Pharmacy, Gorakhpur, [2003]38 STR 716:2003 U PTC919.. 

C.S.T. vs. Magan Mal Nemi Chand, [1995]22 STR 109: 1995 UPTC 2. s 

C.S.T. vs. Manish Metal Works, Noida, |2004] 39 STR 1L S A—— 

C:S.T. vs. Miniature Rulb Industries (Pvt.) Ltd., (1995) 22 STR 145: 1995 UPTC 

C.S.T. vs. Modi Industries, [ 1997) 25 STR 61 . 

CS.T. vs. Modi Paun Lid., Ghaziabad, [1998] 28 STR 464. 

C.S.T. vs. Mohan Udyog, 1995 UPTC 634. 

CS.T. vs. Northern Railway Catering & Vending, 12004] 39 STR 90 

CS.T. vs. Paliwal Glass Works Shikohabad, 1999 UPTC 681. 

CST.vs. RK. Trading Co., [2001] 33 STR388. .o 

M
u
p
e
e
e
r
l
B
e
e
R
B
E
 



xvi ARTHAD 

C.S.T. s R.S. Steel Works, Bareilly, [1999]29 STR 158. ... 

C.S.T. vs. Samrat Trading Co., Mirzapur, [1999]29 STR 167. 

C.S.T. vs. Shere Punjab Biscuit Factory, 1983 UPTC 489. ... 

C.S.T. vs. Tomar Agriculture India, Baraut, IZIC;.;I 3;?:?312!:)1 

C.S.T.vs. Vanaspati Agents, [1991] 14 STR 261: L, 

C.S.T. vs. Vijay Aluminium Works, Fazalganj, Kanpur, [1999] 30 STR 456. 

C.S.T. vs. Vijaya Hosiery Factory, [1997] 25 STR 303: 1997 UPTC40.......... 

C.S.T. vs. W00doo Co., Agra, 1980 UPTC 93 1. ....couveunrunsrmnenmsinnnssssisnisennn, 

C.T.T. vs. Bharat Straw Board and Paper Mills (P) Ltd., [2004] 39 STR 201. 

C.T.T. vs. British India Corporation Ltd., Kanpur, [2003] 38 STR 608. 
C.T.T.vs.Ganesh & Co., 2000 UPTC 214. .........ccccocen.ee. 

C.T.T. vs. Kailash Motors, [1999] 30 STR 629............cec000nee.. 

C.T.T. vs. Khandelwal Rassi Bhandar, Moradabad, [1997] 25 STR 113: 1997 UPTC 166. 
C.T.T. vs. Parikh Gramodyog Sansthan, [2003] 37 STR 301 : 2003 UPTC 603. ... 
C.T.T. vs. Parmanand and Co., 1999 UPTC 44. ... 
C.T.T. vs. Punjab Steel Works, Gorakhpur, [2001] 34 STR 606. 
Camphor and Allied Products Ltd., Bareilly vs. C.S.T., [1999] 30 STR 632. ... 
Canon India Pvt. Ltd. vs. State of U.P,, [2003] 37 STR 137 (LB): 2003 UPTC 10 (LB). 
Chandra Bhan Paras Das Jain, Agra vs. C.T.T., [2003] 37 STR 247. 
Chemtreat Chemicals, Bareilly vs. State of U.P., 1997 UPTC 1224. .. 
D. S. M. Group of Industries vs. Chairman T.T. Tribunal, [2002] 36 STR 707 (LB). 
D. S. M. Group of Industries vs. State of U.P,, [2002] 36 STR 715 (LB). ............. 
Deepak Brothers vs. Commissioner Trade Tax, 2000 UPTC 778........ 
Executive Engineer, Electricity Board vs. C.S.T., 1994 UPTC 283. 
‘Ganga Devi Agencies vs. C.S.T.,[1994] 19 STR 83 : 1994 UPTC 582, 
Gaurav Traders Gorakhpur, (Ws. 35) ............ccovvuecrevemeereesesncsssnnen 

Gupta Chemical Company etc. vs. C.S.T. [2004] 39 STR 12. 
Hindustan Safety Glass Works vs. C.S.T., [1998] 28 STR 473.. 
LT.C. Agro Tech Lud. vs. C.T.T., 2000 UPTC 362. ......... 
LT.C. Agro-Tech Limited vs. C.T.T., [2001] 33 STR 102. 
India Supply Corporation vs. State of U.P.,, [1991] 14 STR 236: 1991 UPTC 11 
Indian Oil Corporation Limited, Agra vs. C.S.T., [1998) 28 STR 640..... 
Indian Oil Corporation Ltd, Agra vs. C.T.T., [1999] 29 STR 225. .. 

International Chemical Industries, Modinagar vs. C.S.T., [1998] 2 e 
J.J. Enterprises vs. C.T.T,, [1996] 24 STR 1: 1996 UPTC471. ......ueeun...... 
Jaganath Das Balbhadra Das Bros, Allahabad vs. C.S.T., [1999] 30 STR 474. 
Jain Marble Home vs. Sales Tax Tribunal, [1996] 23 STR 85. .. 
Khaitan Electricals Ltd. vs. C.S.T., 1999 UPTC 683. .. 
Kishan Bros. vs. C.T.T., [2001] 33 STR 250. .......... 
Laxmi Paper Mart and another, [1997}25 STR 213 
Madura Coats vs. CS.T., [1998] 27 STR 197...... 
Mercury laboratories Pvt. Ltd. vs. State of U.P,, PTC 8. 
Modi Rubber Limited., Ghaziabad vs. C.S.T., [2003] 38 STR 739.. 
Motor Industries Co. Ltd. vs. State of U.P., 1994 UPTC 685. ....... 
Munjal Rubber Industries, Meerut Cantt. vs. C.T.T., [1999] 29 STR 198. 
Nath Engineering Co., Etah vs. State of U.P., 1983 UPTC 237. 
New Vikas hardware House vs. C.S.T., STI 2000 Alld 25. 



wflfim xvi 

Rita Ice Cream vs. C.S.T., [2004] 39 STR 166, wenrurncirsssssssssssmmssssssssmsssssssssises 

Sangam X-ray and Pathology and another vs. State of U.P., [2001] 34 STR 586. 

Shahji Engineering & Fabricators, Bareilly vs. C.T.T., [2002] 35STR278. ......... 

Sharpege Ltd., Meerut vs. C.S.T.,[1987] 6 STR373. ... 

State of Kerala vs. V. Padmanabhan, 2000 UPTC 377 (SC). . 

state of U.P. vs. Engineering Traders, 1990 UPTC [ | R— 

Sugal and Damani vs. State of U.P. and another, 2000 UPTC 706. 

Swadeshi Iron and Steel Works, Kanpur vs. C.S.T.,[1998) 28 STR 459 

Swadeshi Polytex Ltd. vs. C.S.T.,[1996]23 STR 140: 1996 UPTC 980. 

Tata Agricultural Works vs. C.S.T., [1987]6 STR 261. 

Tips and Tubes Cosmetics (India) Pvt. Ltd.. Ghaziabad vs. C.S.T., [ 1997) 26 STR 794. 

U.P. State Sugar Corporaiion Ltd. vs. C.S.T., [1998] 28 STRA93. .ooovvvvivarenines 

United Copies (India) Pvt. Ltd. vs. C.S.T.. [1995]21 STR 137: 1995 UPTC 168 

U1 3-5%. A T @i @ Wil Wl | P IFHE 

CST. vs. Agra Belting Works, 2000 UPTC 381 (SC). vvvvrvsrsvosssiscssssisoes o 35 

C.S.T. vs. Bareilly Skin Traders. Bareilly, [2003] 38 STR 800 : 2003 UPTC 850. e A 

a1 3-7@, 919 @ W A T AR wwl o IR B N 

C.S.T.vs. The Kishan Sahakari Chini Mills, Shahjahanpur, [2004] 39 STR 154. 35 
.35 

C.T.T. vs. U.P. State Sugar Corporation, [2001] 34 STR 622, ...ocoovnvrnvsirniinneans 

Chhatta Sugar Co. Lid.. Mathura vs. C.T.T., [2001] 34 STR 484 : 2000 UPTC 828. . 

Chahata Sugar Co. Ltd., Mathura vs. C.T.T., [2001] 34 STR633. .occoovvvvvvvuniicnnne 

The Bazpur Cooperative Sugar Factory Ltd. Nainital vs. C.T.T.,[2001] 33 STR 66 ..... .... 35 

4RI 3-5FF. TG R @ G § TR 

Bharat Iron Stores vs. C.S.T., 1994 UPTC 130.......... 

Deependra Metal Works vs. C.S.T., 1994 UPTC 533. 

Excellent Motors vs. AddL Commissioner, T.T.O., Kanpur, [2004] 39 STR 71. 

Gaurav Traders, Kanoon Goyan, Meerut vs. C.S.T,, [2002] 35 STR 116 (HC). 

Indra Steels Private Ltd. vs. C.S.T.,[1995] 21 STR25: 1995 UPTC4. ........... - 

Pioneer Tanneries Glue Works, Kanpur vs. C.S.T., [2004] 39 STR 246.......c.cccuvuunnnne 

4Rl 3-paed. HfAvd IRRARE 3 a0 A @it | T 1 = 
C.S.T. vs. Cawnpore Chemical Works, [2004] 39 STR 257.......... - 
C.S.T. vs. Bareilly Skin Traders, Bareilly, [2003] 38 STR 800 : 2003 UPTC 845. .37 
C.S.T. vs. Indian Oil Seed Agency, 1980 UPTC 469. ... 
C.S.T. vs. Madan Lal Dana & Sons, [1987] 6 STR 94. .. 

Krishna Biharilal Bhagwan Das vs. C.S.T., [2004] 39 STR 208. ......... 
Nathmal Mahabir Prasad vs. C.S.T.,[1996] 24 STR 337 : 1996 UPTC 1258, 38 
Riyazul Islam, Brick-kiln Owner vs. C.S.T., [1987] 6 STR 183, ... ....ccccovveririenen ¥ 
Shivam Overseas Corporation, Noida vs. C.T.T.,[2003] 38 STR 501. 8 
V!jay Dal Mills vs. C.S.T..[2001] 34 STR 449. ....... 8 
Vijay Dall Mills Kanpur vs. C.S.T.,2000 UPTC 983. . —_— ' R 

ums-u.fimm-wmmmmfizfifi 
Arov&:l Steel Udyog (p) Ltd, Alld. vs. C.T.T.,[1999] 29 STR 190 ] 
B.P Compressors vs. C S T..1995 UPTC 256. ....... 
Bajrang Industries vs. C T T..[2001) 33 STR 243. . ' 



xviii qrETgHARH 

Bhagwan Das & Co. vs. State of U.P., [2003]37STR 80 2003 UPTC 140. 

C.S.T. vs. Aahuja Screw Factory, Khurja, 1988 TLD 1. coovvvieniinnens 

C.S.T. vs. Gauraya Straw & Card Board Mill, [1999] 30 STR 438 

C.S.T.vs. Vijendra Industries, [1987] 6 STR 154, coocceniverissesivnnen 

C.T.T. vs. Pack Well Print Industries Ltd., Dehradun, 2000 UPTC 729... 

C.T.T. vs. Spox India and Allied Industries, Kanpur, [1998] 28 STR 628 

Mahabir Rice Mill, Saharanpur vs. C.S.T., [2001] 34 STR 466. ... 

Oversease Trade Linkers, Agravs. C.S.T., [1988) 7 STR 384. 

Sahni Engineering Works vs. C.S.T., 1994 UPTC 70. . 

Shyam Industries, Industrial Estate, Gorakhpur vs. C.T.T,, 

Solar Premises (P) Ltd. vs. C.S.T., [1995] 22 STR 268: 1996 UPTC 987. . 

Varanasi Auto Sales vs. C.S.T., 1994 UPTC974...... 

Willard India Ltd. vs. C.T.T., [1999] 30 STR624. ....coovvivvveeniiiinniiinsensseeen 9 

g1 3-71. RalRa v 3R ® 7 7 o« 

C.S.T. vs. S. Nabi Husain, Moradabad, 1983 UPTC 452. 

Kanodia Brothers vs. C.S.T., 1972 UPTC479. ............... 

ms-fl.mmaflfiafimuflzwmflmmm;fi 

S
 
T
 

1]
 

Agrawal Rice Mill, Bijnor vs. C.S.T., [2001] 34 STRA63. ....cccoommmvvssssrsssssssssssssismsneeness 46 

Agrawal Rice Mill, Bijnor vs. C.S.T., [2001] 34 STR 63 inesmnaniisi esgesesssiarsssesiidioind 46 

Ajai Kumar and Company, Badaun vs. C.S.T., [2001] 33 STR 283, .46 

Arvind Kumar Guptavs. C.S.T., [2001] 33 STR 117, vvrvvvcnnenne .46 

Bhawani Roller Flour Mills Pvt. Ltd. vs. Sr. Regional Manager, F.C.1., [2003] 38 STR 631. 45 

C.S.T. vs. Abdul Ghani Banne Mian, Bijnor, 2000 UPTC 303. 

C.S.T. vs. Baba Rice & Dal Mill, Khurja, [1999] 29 STR 53. 

C.S.T. vs. Babu Ram Mohan Lal, 1987 UPTC 317. ........ 

C.S.T. vs. Babu Ram Mohan Lal, 1987 UPTC318. ........... 

C.S.T. vs. Brij Mohan and Company, Moradabad, [1999] 30 STR 452.. 

C.S.T. vs. Cawnpore Chemical Works, |2004] 39STR 257 

C.S.T. vs. Dhanraj Dal Mill, Aligarh, [2003] 38 STR 819........ 

C.S.T. vs. Dhanraj Dal Mill, Aligarh, [2003] 38 STR 819. .cccooccrvc 

C.S.T. vs. Geep Co-operative Society, Allahabad, 1975 UPTC 288. . 

C.S.T. vs. Goel & Brothers, Jagner, Agra, [1999] 30 STR 443. .. 

C.S.T. vs.Jai Shiv Trading Co., [1999) 30 STR 466. ......... 

C.S.T. vs. Khandelwal & Co., Bareilly, [1987] 6 STR 400 

C.S.T. vs. Khanna Rice Mills, [2001] 33 STR 80. ............. 

C.S.T. vs. National Cereals Products Ltd., [1998] 28 STR 449. ... 

C.S.T. vs. Radhey Shiam Kedar Nath, [1996] 23 STR 307: 1996 UPTC 1132. 

C.S.T. vs. Ram Chandra Asha Ram, 2000 UPTC 636 (SC). ....cccooovnrveniiennens 

C.S.T. vs. Ram Karan Das Anil Kumar Arhti, Shahjahanpur, [2003] 37 STR 299. 

C.S.T. vs. Ramesh Dal Mill, Hathras, |2004] 39 STR 156. 

C.S.T. vs. Shanti Pal Khandsari, Bareilly, 1987 ATJ 592. ..... ) 

C.S.T. vs. Sunder Lal Kapoor Chandra, Lalitpur, |2004] 39 STR 108. 45 

C.S.T.vs. U.P.Straw and Agro Product Ltd., Moradabad, [2004] 39 STR 240. .44 
.47 

C.T.T. vs. Acid and Chemicals Pvt. Ltd., Hasanpur, [1999]) 30 STR424. ....c.occee 

'-’.:.T.T4 vs. Mauzi Ram Rameshwar Das, Mathura, [2003] 37 STR 131:2002 UPTC 1233....45 

C.T.T. vs. Mohan Lal Naresh Kumar, Muzaffamagar, [2003) 37 STR 92: 2003 UPTC 307. 45



AEHARE xix 

C.T.T. vs. New Brij Sudh Deshi Ghee Store, [2002] 36 STR 649:2002 UPTC 1031. 

Chhotey Lal Jai Prakash vs. C.S.T., [1993] 18 STR 347:1994 UPTC8S.. 

Chittarmal Narain Das vs. C.S.T.,(1970) 26 STC 344 : (1970) UPTC 1276 

Dhan Prakash Cane Crushers, Kasoli vs. C.S.T., [2002] 35 STR 358 : 2002 UPTC788....... 

Food Corporation of India vs. State of Kerala and others, [1997] 26 STR 542 (SC). . 

Gupta Grain Merchant vs. C.T.T., [2002] 36 STR 375. e 

Hiralal Ratan Lal vs. S.T.O., 1974 UPTC 115(SC).... 

J.K. Jute Mills Co. vs. State of U.P., 12 STC 429 (SC). 

Kanodia Flour Mills and another vs. State of U.P. and others, [1999] 30 STR 400. 

M.P. Traders vs. C.T.T., [2001) 33 STR 21. .. ore 

Mathura Commercial Company vs. C.S. T., |2004] 39 STR 142 

Mukund Lal Banarasi Lal vs. C.S.T., [2003) 37 STR 121 : 2003 UPTC 525, 

Mukund Lal Banarsi Lal case, [2003)37 STR 121.. 

Parvati Mills, Sahjanwa, Gorakhpur vs. Sales Tu Ofl'cer, |2004| 39 STR l47 

Pramod Sugar Corporation, Shyamganj, Bareilly vs. C.T.T., [2002] 36 STR 681. 

Ram Richhpal Vijai Kumar vs. C.S.T,,[1988) 7STR 251.. 

Ram Swaroop Agarwal vs. C.T.T.,[1999] 29 STR 69. ..... 

Ram Vilas Ram Gopal case, (1969) 24 STC 508. .. 

Satish Trading Co. vs. C.T.T., [2003] 37 STR 95.. 

Shekher Chand Subhash Chand vs. C.S.T., 1994 UPTC 56. 

Shiv Prasad Kanhaiya Lal, Bahraich vs. C.S.T., [2002] 36 STR (Tri) 196. 

Shivam Industries, Agravs. C.T.T., [2001] 33 STR 196. .....cccoerverrreernrnnc 

Shree Krishna Abhushan Bhandar vs. Central Ordnance Depot, [1999] 29 STR 247 

Swastic Pulses Industries (Pvt.) Lid. vs. State of U.P., [1998] 28 STR 461. ... 

urI 3-3. mfiwmfiu’iwafifimm[fimafimm]. 
Bangal Iron Corporation vs. Commercial Tax Officer, (1993) 90 STC 47 (SC). 

C.S.T.vs. Heera Electrodes, [2001] 34 STR 468 : 2000 UPTC 1026. ............... < 
Dy. C.S.T. vs. Aysha Hosiery Factory, [1992] 15 STR 309 (SC): 1992 UPTC 454 (SC). .....4#9 

g7 3-9. A 9@ o1 ST FR P ARPR W W1 9 9l @ 
frarem § s J1d W 

20th Century Finance Corporation Ltd. vs. State of Maharastra, 2000 UPTC 593 (SC)..... 53 
Ahuja Goods Agency & anr. vs. State of U.P,, [1997] 26 STR 536. . 
Anurag Enterprises vs. State of U.P,, 1996 UPTC6. . 

Associated Cement Companies Ltd. vs. Comm. of Customs, [2002] 35 STR 192 (SC). 52,53 
Banda Tent House Association vs. State of U.P., [2003] 38 STR 879: 2004 UPTC 133.....52 
C.S.T. vs. Varanasi Auto Sales (P) Ltd., 1996 UPTC 288. ..... 
C.T.T. vs. Jabbar Body Repairing, [2001] 33 STR67. ....... 
C.T.T. vs. Tata Eng. & Locomotive Co., [2003] 37 STR 94 

C.T.T. vs. Varanasi Auto Sales Pvt. Ltd., Alaipur, Varanasi, [2001] 33 STR 18. 
Dharam Prakash Agarwal vs. C.T.T., [1998] 28 STR645. .......cccoovurrrvvrrenne 
Engineers Enterprises vs, Dy. Commissioner, Allahabaa, [1996] 24 STR 120 
Food Corporation of India vs. C.S.T., [1987] 6 STR 209...... 
Garrison Engineer (P) Prem Nagar vs. C.R.T., [1999]) 30 STR 640, 
H.C.L. Office Automation Ltd. vs. Asstt. Commissioner Trade Tax, 2000 UPTC 837. . 
Ishwar Industries vs. State of U.P., [1995) 22 STR 183........ 
Jai Prakgsh Industries Lid. vs. State of U.P,, [2003] 37 STR 3 B

e
B
L
L
R
R
B
B
B
 R



I
I
‘
 

xx arargmafa! 

Kanodia Road Lines vs. State of U.P., [1995) 21 STR323. ... 54 

Lallooji and Sons vs. State of U.P. and others, [2004] 39STR 67 2003 UPTC 900. ... 52 

Om Pal Singh vs. State of U.P., [1999] 30 STR 394. .. . - 5}54 

Project Technoligists Pvt. Ltd , vs. C.T.T.,[2002] 35 STR I04 ’002 UVTC 16" 

Santosh & Company, New Delhivs. C.T.T,, [1999]30STR 649. .. S— 

Sardar Tundla Goods Transport Agency vs. State of U.P., [1999] 30 STR 380 ....... 

State of A.P. and another vs. Rashtriya Ispat Nigam Ltd., [2002] 35 STR 189 (SC). .. 

State of U.P. vs. Bridge & Roof Co., [1997] 25 STR 328(SC): 1997 UPTC 246 (SC). Vs 

State of U.P. vs. Union of India, [2003) 37 STR 183 (SC): 2003 UPTC 404 (SC). .. 

Swaroop Vegetable Products India Ltd. vs. State of U.P., [1998) 27 STR 206 

Tata Elxsi Limited vs. State of Uttaranchal, [2004] 39 STR 231 (Utt.). .. 

Union of India vs. State of U.P.,[1999] 29 STR 207’ 
VK. Singhal vx. State of U.P., [1995) 21 STR 244. ... 

Vaaho Photo Intemational vs. State of U.P., [2003] 38 STR 462 : 2003 UPTC 600. ... 

1 3-0. ofagg AP ) Fx 3 Ry =% 

C.S.T. vs. Cawnpore Chemical Works, [2004] 39 STR257. .......cc.ccooovuiiicviinn e 

C.T.T. vs. Maha Prabandhak Jal Sansthan, [2001] 34 STR 471 : 2000 UPTC 1000. 
C.T.T. vs. Rama Safe Industries, [2001] 33 STR 332. .... 
C.S.T. vs. Saharanpur Int Nirmata, 1981 UPTC 1209. 
J.K. Mullik vs. State of Madras, (1972) 30 STC 443. ... 
Modi Rubber vs. State of U.P., [1997] 25 STR 73. ....covvumurerrrennrecenisenssennsenee 
Swaroop Industries, Bareilly and another vs. State of U.P., 2000 UPTC 850. ... 

g1 4. I A 9T 
Baldeo Das Kunwar Sen vs. State of U.P., [1996] 23 STR 68 : 1996 UPTC 396. ................. 8 
C.S.T. vs. Agrahari Rope Stores, [2003] 38 STR 651 : 2003 UPTC 1179... 
C.S.T. vs. Bairinag Gram Swaraj Sangh, [2000] 31 STR 52 
C.S.T. vs. Dhawan Industrial Works, 1995 UPTC 590. ..... 
C.S.T. vs. Phoolson Agricultural Industries, [1987] S STR 338 
C.S.T. vs. Singhal Trading Company, 1994 UPTC 1097........... 
C.S.T. vs. U.P. Straw and Agro Product Ltd., Moradabad, [2004] 39 STR 240. . 
C.T.T. vs. Hiralal Ram Das, Visheshwarganj, Varanasi, 1999} 30 STR 465. 8 
C.T.T. vs. Nainital Dugadha Utapadak Sahkari Sangh Ltd. Nainital, [2001)33 STR 355....57 
C.T.T. vz Rajesh Kumar Vikas Kumar Panday, Gorakhpur, [ 1999]29STR 315, ..ooooove 8 
Dayal Singh Kulfiwalavs. C.S.T., 1978 UPTC 732. 58 
Deepak Brothers vs. C.T.T., 2000 UPTC 778. .................... 
Khadi & Village Industries Commission vs. C.S.T,, [2001]33 STR 394. 
Piya Pharmaceuticals Works vs. Dy. C. (E), Sales Tax, [ 1998] 27 STR 34. . 
Ram Chand Asha Ram vs. C.S.T., 1996 UPTC 1328. 
Swadishta Soya Products vs. State of U.P. and others, [2001] 34 STR 664. . 
Venytics Peripherals Pvt. Lid. vs. C.S.T., 1995 UPTC 247. . 

ur14-m.usfinuwma’ifimmmfiqz 
Aakash Cement Pvi. Lid. vs. C.S.T, 2000UPTC298. ... % 
Abhinay Steels Private Lid. vs. C.T.T., [2003] 38 STR 700 : 2004 UPTC6. ................. » Adarsh Polypack vs. State of U.P. and others, [ 1996) 23 STR 340: 1996 UPTC 915. 8 
Allied Motors Private Lid. vs. State of LJ.P,, 1994 UPTC TEo o vinsmr s enisimmiacisns 0



B 

AT 

Alvin Cement Private Ltd., vs. C.T.T., [1999] 30 STR 489 : 1999 UPTC 1028. 

Amit Plastic Industry vs. D.L.C., 1994 UPTC 121, c.ccoovvnrivrinnennne 

Anil Kumar Ramesh Chandra vs. State of U.P., 2000 UPTC 383. 

Arya Flavours (Pvt.) Lid., Noidavs. C.T.T., [1999)30 STR 353. 

Ashish Electonics vs. State of U.P.,, 1995 UPTC 289. ............ 

B.S. Charti vs. Hussain Nhanhu Jamadar, 1999 (1) SCC 273 (SC 

Baj Temp Ltd., Bombay vs. C.LT., Bombay, 1992 UPTC 857(SC). 

Balaji Oil & Ice Industries vs. D.L.C., 1997 UPTC95. .......o.ovvumunneeee 

Barelia Coke Industries vs. C.T.T., [2002] 35 STR 28 : 2002 UPTC 76 

Bharat Steel Rolling Mill vs. C.T.T., [2002] 35 STR 42 : 2002 UPTC 122 

Bharat Steel Rolling Mill vs. C.T.T., [2002] 35 STR 42 : 2002 UPTC 122 

Bhawani Glass Works, Firozabad vs. C.S.T.,[1997] 26 STR 810. 

Bindal Battries Pvt. Ltd. vs. State of U.P., [2003] 38 STR 887.... 

C.LT. vs. Straw Board Manufacturing Co., 1989 Supl. (2) SCC 523 

C.S.T. vs. Brij Mohan and Company, Moradabad, [1999] 30 STR 452.. 

C.S.T. vs. Brij Mohan and Company, Moradabad, [1999] 30 STR 452... 

C.S.T. vs. Industrial Coal Enterprises, [1999] 29 STR 172(SC) : 1999 UPTC 250. 

C.S.T. vs. Jagannatha Cotton Company [1995] 22 STR 335{(SC). . 

C.S.T. vs. Kothari Moulders, [1999] 30 STR 488 (LB). 

C.S.T. vs. Ocean Time Agency, Agra, 2000 UPTC 153... 

C.S.T. vs. Usha Rectifier Corporation (1) Ltd., 2000 UPTC 35 (LB).. 

C.T.T. vs. Brahmani Paper Mill Pvt. Ltd. Ghaziabad, [2002] 36 STR 669. . 

C.T.T.vs J.PS. Plastic Pvt. Ltd., Meerut, [2001] 34 STR 560 (LB) 

C.T.T. vs. Modipon Ltd., Modi Nagar, [1999] 30 STR 356 : 1999 U 

C.T.T. vs. Precise Laboratories Ltd. Ghaziabad, [2002] 35 STR 6 : 2002 UP’I‘C 3 

C.T.T. vs. R.K. Coal Sales Pv1. Ltd., Moradabad, [1999] 30 STR 605. . 

C.T.T. vs. RK. Coal Sales Pvt. Ltd., Moradabad, [1999] 30 STR 605 

C.T.T. vs. Rohit Products Moradabad, 2000 UPTC 906. ................. < 

C.T.T. vs Saket Surgicals India Pvt. Ltd., [2003] 38 STR 531 (LB): 2003 UPTC 439 (LB). .71 

Calcutta Silicate & Chemical Ind. vs. State of U.P., [2003] 38 STR 771 : 2003 UPTC 968. .. 71 

Chandel Rice Mills Pvt. Ltd. vs. State of U.P., [1999) 29 STR 90 (LB) : 1999 UPTC 7 (LB).® 
Chandra Stamping Works Bulandshahar vs. C.T.T., 2000 UPTC 433. . ! 

Continental Chemicals Lid. vs. S.T.0., [1999] 29 STR 187 (SC): 1999 UPTC 220 . 

Continental Chemicals vs. Sales Tax Officer, 1996 UPTC 399. . 

Creative Handicrafts vs. Chairman, Noida, [1996) 23 STR 231: I996 K 

D.S. M. Group of Ind. vs. State of U.P., [2002] 36 STR 703 (LB): 2002 UPTC 1008 (LB)... 
D.E.I. Ltd. etc. vs. State of U.P.,[1987] 5 STR 446. ... i 

DLC. vaarswnmp[kwnUdyog.[lM]Z‘)STRlEO(SC) I999UPTC->|7 ................. 0 

D.L.C. vs. Sahu Stone Crushing Industries, [1997) 25 STR 64: 1996 UPTC 1372 (SC).. 

Dilip Industries vs. State of U.P., 1987 UPTC412. .. e 

Doaba Cold Storage and Ice Fac. Allahabad vs. Sme ofU P [200l] 34 STR 558 ,,,,,,,,,,, 
Ellora Mechnical Products vs. Chairman, Noida, [1999] 29 STR 301 : 1999 UPTC 400. 

Eskay Remedies vs. State of U.P., [2003] 37 STR 273 : 2003 UPTC 254. . 

Etah Steels Pvt. Ltd. vs. C.T.T.,[2003) 37 STR 252 : 2003 UPTC 1252, ... 
Goodwill Brick Kiln vs. C.T.T,, (2002 35 STR 298: 2002 UPTC 508. 

Gujarat Ambuja Cement Ltd. and Another vs. Assessing Authority-Cum-Assistant Fxcise & 
Taxation Commissioner, [1999] 30 STR 509 (HP). .. — 

H.M. Industries & another vs. Sales Tax Officer, [2003] 38 STR 804 - 2003 UPTC 496, ... 71 

=
g
z
 

B
B
 

R
 

I 
L
 

A
d
A
R
I
 



xxii ' arrgEHiE 

Herig Crankshafts Lid. vs. C.S.T., [2002] 36 STR 675 

Hytek Machine Tools vs. D.L.C., 1994 UPTC 193. 
J.N. Industries vs. State of U.P., 1995 UPTC 933. . 

Jagat Machinery Manufacturers Pvt. Ltd. vs. State of U.P,, [1987] 6 STR 433 

Jai Durga Detergent and Chemicals vs. C.S.T.,[1995) 21 STR 183; 1995 UPTC 89. 
Jain Shudh Vanaspati case, 1983 UPTC 198..... 
Janta Dal Mill vs. C.S.T., [2004] 39 STR 205. 

Janta Dal Mill, Fatehpur vs. C.T.T.,[1999] 30 STR 350 : 1999 UPTC 1123. 

Janta Dal Mill, Radha Nagar, Fatehpur vs. C.T.T., [1999] 30 STR 350. 
Kajaria Ceramics Lid. vs. C.T.T., 2000 UPTC 154. ......c.coooevrnecne 
Kalpatru Udyog vs. C.S.T.,[1995] 21 STR 219: 1995 UPTC 789. . 
Kanhaiya Beverages Pvt. Ltd. vs. C.T.T., [2003] 37 STR 116 : 2003 UPTC 549 
Kediya Electrical Appliances vs. C.T.T., [2001] 34 STR 527. 

Krishna Mohan Agarwal vs. State of U.P., 1996 UPTC 949. 
Krisons Electronic Systems vs. State of U.P,, [1995] 22 STR 155; 1995 UPTC 1257. . 
Kumar Fuels vs. State of U.P., [1986] 3 STR 329. ......c.ccovuummmnmuinininsnsnienisnssnienns 
Kumar Oil Mill (Pvt.) Ltd. vs. State of U.P., [1996] 23 STR 228: 1996 UPTC 305. 
Lata Plastic Works vs. State of U.P., 1996 UPTC 638. 
M.K. Vinyal Pvt. Ltd. vs. D.L.C.,[1996) 24 STR 219; 1996 U [} | [ Mpemmoney 
Magnum Papers Pvt. Ltd. vs. State of U.P., [2003) 37 STR 240 : 2003 UPTC 354 
Mahabir Agro Products, Ltd., Bareily vs. C.T.T., 2000 UPTC 503. ........cccvununeee 

Mala Roller Flour Mills, Meerut vs. C.T.T., [1999] 30 STR 652 : 1999 UPTC 953. . 

Mala Roller Flour Mills, Meerut vs. C.T.T., [1999] 30 STR 652 : 1999 UPTC953. . 

Mangalam Steels, Gwalior Road, Jhansi vs. C.T.T., [2002] 35 STR 239 : 2002 UPTC 450. .. 

Mansarovar Bottling Company Ltd. vs.C.T.T., [1999] 30 STR 337: 1999 UPTC 864. .. 81, 

Markwel Paper Plast Pvt. Ltd. vs. C.T.T., [2002] 36 STR 522:2002 UPTC 637. . e 

Markwell Paper Plast Pvt. Lid vs. C.T. T, [2€03] 37 STR 377: 2003 UPTC 892 

Mirdula Detergents (P) Ltd. vs. C.S.T., [1998] 27 STR 193. .. 

Morgardshammar India Lid. vs. S.L.C., [1995) 22 STR 5; 1995 UPTC 334. . 

Neel Kamal Qil Mills vs. State of U.P., 1994 UPTC 606. ....... 

Newage Printing Ink Co. vs. State of U.P., 1995 UPTC 952... 

Nylogrip Belting Co.vs. State of U.P., 1995 UPTC 443. ....... 

Old Village Industries Ltd. vs. Trade Tax Tribunal, [1998] 28 STR 637 

Panalfa Dongwon India Limited, Noidas. C.T.T., 2004 39 STR 250, 

Pappu Sweets and Biscuits etc. vs. C.T.T., [1998] 28 STR 537 (SC). ooccccvvvsvsssinnns 0 

Paswara Petrochem Limited, Meerut vs. C.T.T., [2002] 36 STR 361 : 2002 UPTC 598. ...... 3 

Paswara Petrochem Limited, Meerut vs. C.T.T.,[2002) 36 STR 361 : 2002 UPTC 598. ....... 3 

Pawan Industries, Buland Shahar vs. State of U.P,, [1987] 6 STR21. oooooooviiininnniinis . 
» 
n 
» 

-
 
R
 

- - 
B
R
I
 
A
A
N
B
B
R
E
2
B
A
I
B
I
R
I
 

Perfect Pack, Moradabad and another vs. State of U.P. and others, [2001] 34 STR 546. ... 

Polycan Industries Allahabad vs. C.T.T.,[1999] 30 STRABO. ..ot 

Polypack pvt. Lid., Kanpur vs. C.T.T., 2000 UPTC d42. i 

Preet Rice Mills vs. D.L.C., 1994 UPTC 1211. .............. 

Prime Chemical Industries vs. State of U.P,, [1994] 20 STR 210; 1994 UPTC 953.. 

Progressive Components (Pvt.) Ltd. vs.. C.S.T.,2000 UPTC 131. .. 

Progressive Componets (Pvt.) Lid. vs. C.T.T., 2000 UPTC 131.. 

Raibareily Flour Mills Pvt. Ltd. vs. C.T.T., [1999] 29 STR 169. ... 

Rotomac Electricals Pvt. Ltd., Noida vs. T.T.T,, (2003) 38 STR 600 : 2003 UPTC | 



TS xxiii 

Royal Laminators (P) Ltd., Ghaziabad vs. C.T.T.,[1999] 29 STR 146. ... 

s.D. Cement (Pvt.) Lid. vs. C.T.T.,[2003] 37STR 388. .......ccoovvvvrirninc 

5.L.C. vs. Morgardshammar India Ltd.,[1996) 23 STR 298: 1996 UPTC 213 (SC). 

sahu Ston® Crushing Industries vs. D.L.C., 1994 UPIC 1. 

Sahu Stone Crushing Industries vs. D.L.C., 1994 UPTC I. ... 

saraswati Packing Industries vs. State of U.P., 1994UPTC 1033. 

Shalimar International vs. State of U.P,[1997)26 STR 801.............. 0 

Shanti Pulses, Saharanpur vs. C.T.T. [2002] 35 STR 3:2002 UPTC I6. i 

Sharda Foundry & Engineering Works vs. C.T.T., [2003] 37 STR 381 : 2003 UPTC807. ... 2 

Sharp Leathers Limited, Agra vs. C.T.T., [2002] 35 STR 14:2002 UPTCH. iisciimisireons 

Shivaji Belting Company vs. C.T.T., 2000 UPTC 147. .........ovvmmmmrmmsssssssssssssssssssnnns 

Shivalik Pipes, Gautambudh Nagar vs. C.T.T., [2003] 37 STR 46 : 2003 UPTC 309. 

Shree Amonia Chemicals (Pvt.) Ltd. vs. C.T.T,, 2000 UPTC 141 ..ooccvvvvverrcnienines 

Small Steel Industries vs. State of U.P. [1994] 20 STR 106: 1994 UPTC519.........cis a0 

Sri Laxmi Tel Udyog and another vs. State of U.P.,, [2003] 37 STR 340:2003 UPTC 500. .. 

Sunny Enterprises, Bareilly vs. T.T. Tribunal, [1999] 30 STR572: 1999 UPTC 1028. ...... 

Superlite Engineering, Delhi Road, Meerutvs. C.T.T, [1999]30 STR345. ..corvnicinnnanns 

Suraj Vanaspati Ltd. vs. C.T.T,, [1999] 30 STR 617. c.ccovrvverivvnrcnens 

Suraj Vanaspati Ltd., Sikandrabad vs. C.T.T., [1999] 30STR617. 

Suraj Vanaspati Ltd., Sikandrabad vs. C.T.T., [1999) 30 STR617. ... 
Swastik Tubes (P.) Ltd. vs. T.T. Tribunal, U.P., [2002] 36 STR 525 : 2002 UPTC 700. . 

Tanuk Pharma (India) Ltd. Noida vs. C.T.T., [2002] 35 STR 96 : 2002 UPTC 204. 

Tarun Alum (P) Limited, Bareilly vs. C.T.T., [2003] 38 STR489. ....c.ccovevvvvvee 

Tribhuwan Industries L. vs. C.T.T., [2002] 36 STR: 511 : 2002 UPTC 711. . 

V.S. Auto Parts Pvt. Ltd., Panki, Kanpur vs. C.T.T., [2002] 35 STR 296 : 2002 UPTC S21... 

Vallapally plantations Pvt. Ltd. vs. State of Kerala, 1999 (3) J.T. 496 (SC). ......... 

Venus Chemical Industries vs. State of U.P., [1996] 23 STR 353: 1996 UPTC 453 

Wax and Allied Products, Bareilly vs. C.S.T., (1999} 30STR614. ..o 

a1 4-@. 3B Fafasi #1 R ge 

‘Agarwal Oil Mills vs. S.T.0., [1996] 23 STR 116: 1996 UPTC 335.... 
Agrawal Oil Industries vs. C.S.T.,[1988] TSTRIS3. ccvviviiinnninn 

C.S.T. vs. Brahmani Paper Mill Pvt. Lud., [2003) 38 STR 787:2003 UPTC 1064.. 

C.S.T. vs. Brahmani Paper Mills Pvt. Ltd., Ghaziabad, [1999] 29 STR 136. ..... 

C.S.T. vs. Indian Terpentine and Rosin Co., Bareilly, [2004] 39 STR 216.. 

C.S.T. vs. Meerut Roller Flour Mills, [1995] 21 STR 273: 1995 UPTC 285. .. 

CS.T. vs. Pankaj Gas Cylinder Ltd., [1995)22 STR 83: 1995 UPTC 548. .... 

C.S.T. vs. Raju Oil Mill, Jhansi, [1999]29 STRA2. cocovvvviivvviinnnssssinniisnns 

C.S.T. vs. Rana Steel, Saharanpur, [2003] 37 STR 334:2003 UPTC 53. 

C.S.T. vs. Shiv Dori Niwar Indystries, [1997)25 STR312. oo 

C.S.T. vs. Sidhumal Paper Conversion, Ghaziabad, [1997])25STR 12. . 

C.S.T. vs. The Kishan Sahakari Chini Mills, Shahjahanpur, 12004) 39 STR 154, 

CS.T. vs. U.P, Straw & Agro Products Ltd., 1994 UPTC 199, covvisvsssinivssne 

C.S.T.vs. Vijay Rubber Industries, Meerut, 12004} 39 STR 144: 2003 UPTC 865... 

C.T.T. vs. Brahmani Paper Mill Pvt. Ltd. Ghaziabad, [2002) 36 STR 669. ......vccvvs 

C.T.T. vs. Jitendra Oil Mill, [2003] 37 STR 106 : 2003 UPTC 266. 4 

C.TT. vs. Speed Packing Ltd. Ghaziabad, 2000 UPTC 404. 

Chhitar Mal Ram Dayal vs. C.S.T., 1980 UPTC2M4. .......c0.. 

» 
v i2 
.8 
] 
.8 

81 

P
N
 
N
N
B
I
N
 

BR
I 

R
 

AB
a 

o
A
 

2
8
2
8
 
8
E
C
8
 

8L
 

LB
 
LS
 

8
8



xadv ARTIHARNH 

Dayal Industries vs. C.S.T,, 1997 UPTC 975. ...oooovvvvvennns 

Desh Rice Oil & Flour Millvs. C.S.T,, [1986)4 STR 422. 

Diwan Rexin (P) Ltd. vs. State of U.P., 1996 UPTC 551. . 

Hari Om Gupta vs. State of U.P., 1995 UPTC 368. .. 

India Casting Co. vs. C.S.T., [1997] 26 STR 470. .... " 

Indu Engineering & Textiles Ltd. vs. Assistant Commissioner (A), 1987 UPTC 632 

Industrial Cables vs. State of U.P. and others, [1997) 25 STR 308 (LB). 

Jayshree Tyres Rubber Products v €.S.T, [1994) 19STR 92............. X 

Jitendra Oil Mills vs. State 0f ULP., 1998 UPTC 950. .......cooovrmnmmmnieisiimiiinisiissisissniniins /] 

Khatema Fibers Ltd. Etc. vs. State of Uttar Pradesh & Another, [2001] 33 STR 277 (SC). 91 

Kumar Hosiery Factory vs. C.S.T., [1994] 19STR 67: 1994 UPTC 564. .. ......ccc0ee. 

Lalji Board Industries vs. State of U.P, (1998)27 STR 173 (FB): 1998 UPTC 311 

Laxmi Distributing Agency PWt. Ltd. vs. State of U.P., 1987 UPTC 969. 

Mahabir Wire Netting Industries vs. C.S.T.,[1987] SSTR 205......... 

Manish Paper & Board Mills Ltd. vs. State of U.P., 1994 UPTC 164. 

Nanak Gramodyog vs. C.S.T., 1994 UPTC 1081. .... 

P.N.C. Construction Company vs. State of U.P., [2002] 35 STR 181 : 200! 

Parvati Mills, Sahjanwa, Gorakhpur vs. Sales Tax Officer, [2004] 39 STR 147 

Ramraj Rice Mills, Mawana Meerut vs. C.T.T., [2001] 33 STR 301 

S.S. Brothers vs. C.T.T., [2001] 33 STR 312. .......... 

Sai Electricals (P) Lid. vs. C.S.T., 1997 UPTC 721. 

Sai Electricals (P) Lid., Meerut vs. C.S.T., [2003) 38 STR 554 : 2004 UPTC9 

Shakti Flour Mills vs. State of U.P., [1995) 22 STR 89: 1994 UPTC 1255.. 

Star Paper Mills Ltd. Saharanpur vs. C.S.T,, [2003] 38 STR 859. 

Suraj Brothers & Co. vs. C.T.T, [2002] 36 STR 400. ......coouenrene 

Tannery and Footwear Corporation vs. State of U.P, 1995 UPTC 736. 

U.P. Aluminium Industries vs. D.L.C.,[1987] 6 STR 366. .. 

Vam Organic Chemicals Ltd. vs. C.S.T., 2000 UPTC 105. . 

Vam Organic Chemicals Ltd. vs. State of U.P,, [2003] 37 STR 

mv&mfiwwumfimfivmifiq; 

Bela Cement Ltd. vs. State of U.P., [2004] 39 STRI323: :covciaiestsssmvsiiiiavipusssoitornioniormmsaseas 95 

C.S.T. vs. Indian Turpentine and Resin Company, [2003] 38 STR 766 : 2003 UPTC 925. ... 95 

a1 6. AR @ Wi smifs 

C.C.T. vs. West Bengal Taxation Tribunal, [2001 133 STR 168 (Cal). 

C.K.T.Calcuttavs. C.S.T.,[1994) 20 STR 368 : STI 1994 Al1499. 

C.S. Kesvan vs. State of Kerala, [1999) 30 STR 581 (Ker. HC). ... 

C.S.T. vs. Mool Chand Gulzari Lal, [2004] 39 STR 223:2004 UPTC71. . 

C.S.T. vs. Sabir Husain Joot Vyapari, 1994 UPTC 26. 

C.S.T. vs. Vrijendra Industries, [1987) 6 STR 154. .... 

S. Unnikrishnan vs. State of Kerala, [2001) 33 STR 176 (Ker). 

mu7lhmtfiuflfimmuwmflhaflaflfiw
m 

‘Abdul Kadir Brick Company vs. C.S.T., |2004] 39STR157. . 

Ahuja Brothers, Naini, Allahabad vs. C.5.T., [2000)31 STR21. . 

Ajai Kumar and Company, Badaun vs. C.S.T,, [2001]33 STR 283. .. 

Allen Roller Flour Mills, Izatagar, Bareilly vs. C.T.T., [ 1999) 30 STR 708.. ’ 

Ansari Saw mills vs. C.T.T., [2002] 36 STR 386 : 2002 UPTC 652, ot 

1] 
H 

.9 
9 

2 
3 
2 
2 

91y 

262.ueces 

L
e
g
8
 
Q8
RS
8 

S 



AT xxv 

Ansari Yam and Handicraft vs. C.T.T,, [2001] 33 STR 71 
Arvind Kumar Guptavs. C.S.T,,[2001]33STR 117. .. 
Ashok Kumar Gupta vs. C.T.T., [2001] 33 STR 239. ... 
Ashok Road Lines, Agravs, C.S.T., [2003) 38 STR 504, 
Atma Steel Pvt. Ltd., Bulandshahar vs. C.S.T., [2001] 33 ST! 
Babu Lal Chhote Lal vs. C.S.T., 1987 UPTC 366. ..............coeoone.... 
Baikunth Nath Agrawal, Lauta Dealer vs. C.S.T., [2001] 33 STR 255. . 106,107 
Bansidhar Bankelal, Agra vs. C.S.T,, [2000) 31 STR31.. 
Bharat Brick Field vs. State of U.P,,[2000] 31 STR 37. 

Bharat Int Udyog vs. C.T.T., [2001] 33 STR 251.......... 
Bhoorey Mal Nand Kishore vs. C.S.T., 1994 UPTC 1127 
Bijadhar Ram Dwarika Ram vs. C.S.T.,[1987] 6 STR 80.. 
Bishan Swaroop Mangal Sain, Ghaziabad vs. C.S.T., [2001] 34 STR 607. 

Bombay Shoe Company vs. C.S.T.,[2001] 33 STR 241. .....ocouvvrmrerecrinns 

C. Eleven Products, Khurja vs. C.S.T,, [2003] 38 STR 618 : 2003 UPTC 1048 

C.S.T. vs. Akansha Steels Pwvt. Ltd., Moradabad Road, Sambhal, [2001] 33 STR 64 

C.S.T. vs. Arora Wool International, [2001] 33 STR 369. .............. 
C.S.T. vs. Basti Sugar Mills Company Ltd., [2004] 39 STR 139. 
C.S.T. vs. Dal Chandra Suresh Chandra, [2001] 33 STR 380. ........ 
C.S.T. vs. Durga Ispat Pvt. Ltd. Meerut Road, Muzaffarmagar, [2001] 33 STR 386 

C.S.T. vs. Dwarika Prasad Kesarwani, [2001] 33 STR 361. ............ 
C.S.T. vs. Girja Shanker Awanish Kumar, [1997] 25 STR 315 (SC). 
C.S.T. vs. Golden Traders, Iqbal Super Market, Ghaziabad, [2003] 37 STR 251 
C.S.T. vs. Gorakhpur Spun Pipe, Gorakhpu, [2001] 33 STR 286. 
C.S.T. vs. Industrial Mill Stores, 1983 UPTC 807. ... 
C.S.T. vs. Kishore Singh Oswal, [1999] 30 STR 711 
C.S.T. vs. Nangal Electric Co. New Delhi, [1999] 29 STR 302. 

C.S.T. vs. Northern Railway Catering and Vendring, 2000 UPTC 765 

C.S.T. vs. Om Engineering Corporation, 1982 UPTC 70. .... 

C.S.T. vs. Parvez Chemical Industries, [2001]) 33 STR 379.. 

C.S.T. vs. Premier Engineering Co., [2004] 39 STR 197. .. 

C.S.T. vs. Rahul Traders, [1994] 20 STR 74 : 1994 UPTC 1035 

C.S.T. vs. Ram Karan Das Anil Kumar Arhti, [2003] 37 STR 299 : 2003 UPTC 425. . 

C.S.T. vs. Radhey Shyam Dharmendra Kumar, [2001] 33 STR 374. .......... 

C.S.T. vs. Ramala Sahakari Chini Mills Ltd., Ramala, [1999] 30 STR 436. . 

C.S.T. vs. Samar Cotton Mills, 1981 UPTC 1217, ...ccvviiiininninnnsieniinnnns 

C.S.T. vs. Shah Chappal Stores, Gorakhpur, [2003) 37 STR 289 :2003 UPTC 963 

C.S.T. vs. Shah Chappal Stores, Gorakhpur, [2003] 37 STR 289 :2003 UPTC 963 

C.S.T. vs. Virendra Kumar Rajesh Kumar, [2000] 31 STR30. ...coovinniiniiiininniinnnns 

C.T.T. vs. Ashok Iron and Steel Rolling Mills, [2003) 37 STR 81 :2003 UPTC 176. ......... 101 

C.T.T. vs. Bajrang Coal Agency, Assi, Varanasi, [2001]33 STR65. . 

C.T.T. vs. Bajrang Coal Agency, Assi, Varanasi, [2001] 33 STR6S. . 

C.T.T. vs. Bajrang Coal Agency, Varanasi, [2001]33 STR 56. ....oo... 

C.T.T. vs. Banugha Bricks Corporation, Jagdishpura, Agra, [2001]33 STR 82 

C.T.T. vs. Chandra Coal Suppliers, [2001] 33 STR403. ..... A 

C.T.T. vs. Ganesh Metal Industries, Mirzapur Gorakhpur, [2001 133 STR 76 

C.T.T. vs. Goel Steel Rolling Mill,, [2001]33 STR393. oovsvvsvmssnsvssnee 
C.T.T. vs. Khandelwal Engineering Works, [2003) 37 STR 285 : 2003 UPTC 478. 

.. |} 

.14



P o 

C.T.T. vs. Mata Pal and Brother, [2001] 33STR 72. cecurimmimseenssnsnisanssnnsinsssenene 

C.T.T. vs. Mohan Lal Naresh Kumar, M. Nagar, [2003] 37 STR 92:2003 UPTC 307. 

CTT.vs. Mool Chandra Sudhir Kumar, Hathras, Aligarh, [2003] 37 STR 283. 

CTTvs. Purvanchal Krishi Yantra Udyog, [2001]33 STR 358, ..oococsvsec 

CTT. vs. Rama Coal Depot, Muradaha, Varanasi, [2001] 33 STR 87. 

C.T.T. vs. Sandeep and Co., Meerut, [2001 133STR90. ... 

C.T.T. vs. Sas Engineers Pvt. Lid., [2001] 33 STR 326. ... 

C.T.T. vs. Shiv Shanker Murti Foundary, Sarai, Aligarh, [2001] 33 STR 68 

C.T.T.vs. Shri Ram Traders, [2001] 33 STR o L7 FR— 

C.T.T. vs. Shubham Sheera Supply Co., [2001]33 STR 364. 

C.T.T. vs. Shyam Garments, Nayaganj, Hathras, [1999] 29 STR 154... 

C.TT. vs. Sunil Kumar Goel, [2003] 37 STRA25. w.coouoiirimimnicnicsmmnissnnssiee s 

C.T.T. vs. Super Food Products, 78 Rajendranagar, Meerut, [2001] 33STR74. 

C.T.T. vs. The Coal Traders, [2003] 37 STR 287:2003 UPTC429. . 

C.T.T.vs. Vishwanath Prasad Chagan Lal, [2001] 33 STR 89. 

Charanji Lal Rajendra Kumar Oil Dealer, Babina, Jhansi vs. C.T.T., [1999] 

Chaudhary Cane Crusher, Village Amboli, Saharanpur vs. C.S.T., [2003] 37 STR 248. 

Chetan Das vs. C.T.T., [2001] 33 STR 73... 

Chetwani Brick Field vs. C.S.T., [1988] 7 STR 359. 

Chhedi Lal vs. C.S.T,, 1983 UPTC 801. . 

Chhedilal vs. C.S.T., [2000] 31 STR 26. . 

Choudhary Bhatta Co. Daultabad vs. C.T.T., [2003] 37 STR 295. 

Collector of Customs vs. State.of West Bengal, (1999) 113 STC 6 

Das Industries, Deoband vs. C.S.T.,[1988] 7STR 405. ......c.ccoveeue 

Dayal Bandhu Bhattha, Puranpur, Pilibhit vs. C.5.T,, 12004} 39 STR 129. ... 

Devi Singh Raghuvar Singh Kachcha Arhati vs. C.S.T,, [2000]31 STR 27. . 

Dhampur Sugar Mills Ltd. vs. C.T.T., [2001] 33 STR 199. 

Dhanna Lal Nand Lal vs. C.S.T.,[2003] 38 STR 510. ... 

Dilaver Singh Bhatta vs. C.T.T., [1998] 28 STR 467. 

Durgajee Int Udyog vs. C.S.T., [2001] 33 STR 376... 

Dwarika Nath Steels Strips Ltd., Ghaziabad vs. C.S.T.,[2001] 33 STR 93. 

Dwarika Prasad vs. C.S.T., [2001) 34 STR492. . 
Fragrance House vs. C.S.T.,[2001] 33 STR 329 

Ganesh Ice Cream Factory vs. C.T.T.,[2002) 36 STR 374 : 2002 UPTC 662 

Ganesh Jewellers vs. C.S.T., 1987 UPTC 1004.. ;i 

Gopi Nath Gupta vs. C.S.T., [2004] 39 STR 94. 
Gulshan Brick Works vs. C.S.T., [2004] 39 STR 140. 

Gupta Glass Industries, Hathras vs. C.S.T., [2000] 31 STR 58 

Guru Nanak Brick Field vs. C.S.T.,[1987] 6 STR 422 
H.A. Intemational vs. C.T.T., [2001] 33 STR 356.. 

H.S.R. Bhatta Co. vs. C.S.T,,[1998) 28 STR 469. .. 

Har!)ans Brick Field vs. C.S.T., [1988] 7STR412. .....cccovvirvrirniennnnans 

Hari Ct]and Hemant Kumar, Allahabad vs. C.S.T., [2001] 34 STR 624. . 

Hemraj Udyog, Agravs. C.T.T,, [1997) 25 STR 198: 1997 UPTC 170. ... 
Hindustan Yarn Company vs. C.S.T., [2001] 33 STR 290. 

LP. phaliya& Co.vs. CS.T, [1988] 7STR2%. ............. 

lndl.an Herbs Research & Supply Co., Sharda Nagar vs. C.S.T., [1999] 29 STR 3 

Indian Telephone Industries, Nainital vs. C.S.T., [2004] 39 STR 178... 



Wm xxvii 

(smail Khan vs. C.S.T,,[2001] 33 STR 293...... 
Jagannath Prasad Kailash Chandra vs. C.T.T, (2002 36 STR 417 : 2002 UPTC 815 

Jai Ambey Trading Co. vs. C.S.T., [2003] 37 STR 265 : 2003 UPTC 1276..... 

Jain Rolling Mills, Mukundnagar, Ghaziabad vs. C.S.T., [1999) 30 STR 638... 
il Brisk Blek s CST TIBTISETR 165, corssiiispmmipismaisprsssiaros 16 

Janta Brick Field, Kunda, Pratapgrah vs. C.T.T,,[2002] 36 STR 379:2002 UPTC 772. ... 102 
Jay Cee Rolling Shutter & Iron Engineer Works vs. C.S.T,, [2001] 33 STR362. .............. 108 

Jay Cee Rolling Shutter & Iron Engineer Works vs. C.S.T.,[2001] 33 STR 362. ....ccooee0oe. 

Kailash Chandra Suresh Chandra, Fatehpur Sikri, Agravs. C.S.T.,[2001] 33 STR 69 

Kanha Vanaspati Ltd. vs. C.T.T., [2002] 35 STR 34: 2002 UPTC 1. wcoccovvrrrsssssssssseens 

Kanha Vanaspati Ltd. vs. C.T.T., [2002] 35 STR 34: 2002 UPTC I... 

Karam Chand Thapar and Bros vs. State of U.P., 1975 UPTC 22 

Katiyar Oil and Flour Mills vs. C.S.T,, [2001] 33 STR 296. .. 

Kewal Krishna Mahendra Kumar vs. C.S.T., [1987] 5 STR 334 

Kisan Gur Khandsari Udyog vs. C.T.T., [2002] 35 STR 269 : 2002 UPTC 312. 

Kishori Lal Agarwal, Cycle Dealer vs. C.T.T., [1999] 29 7L R — 

Kohli Co-operative Industries vs. C.S.T.,[1988] 7STR 345. ...ccovvvvvvvnnens 

Krishna Bhatta Company vs. C.S.T., [2003] 38 STR 675 : 2004 UPTC 163.. 

Krishna Biharilal Bhagwan Das vs. C.S.T., [2004] 39 STR 208. ....... 

Kusum Enterprises, Allahabad vs. C.S.T., [2003] 38 STR 657. ... 

Laxmi Brick Field vs. C.S.T., [2002] 35 STR 493 :2002 UPTC 159, 

Laxmi Sugandh Company, Kanpur vs. C.S.T., 12004] 39 STR 207.. 

Ludhiyana Cycle Stores vs. C.S.T., [1987] 6 STR 138. ........ 

Luxmi Brick field vs. C.T.T, [2(1]2'] 35STR 54:2002 UPTC 159.. 

M. Swastik P. Brick Field, Allahabad vs. C.T.T., [2003]38 STR 599. .9 

Madhavar Bricks Field, Paithikhera, Fatehabad, Agra vs. C.S.T.,[2004] 39 STR 137.99 

Madras Rubber Factory Ltd. vs. S.T.O,, [ 1999130 STR 371 oo 113 

Mahesh Chand, Hathras, Distt. Aligarh vs. C.T.T., [1999] 30 STR 448. 

Mahesh Chandra & Company, Bareilly vs. C.S.T., [2004] 39STR 199. 

Malha Ram Kalyan Das Bhatta, Khataulivs. C.S.T., [2001]33 STR 407 

Malik Rice Mill, Kemari, Rampur vs. C.T.T., [1999] 30 STR 431. 

Mangal Prasad Kanhaiya Lalvs. C.S.T.,[2001]33 STR 396.. 

Mau Goods Transport Company vs. C.S.T., [2001]33 STR 387.L.. 

Mercury laboratories Pvt. Ltd. vs. State of U.P., 2000 UPTC (LB) 82. ..o 110 

Munna Lal Sons & Co. (P) Ltd. vs. C.T.T., [2002] 36 STR 542 :2002 UPTC 95 

Murcury Laboratories vs. State of U.P., 2000 UIPTCBD, sk eas s Ao 110 

Murli Coal Depot, Varanasi vs. C.T.T., [1999]29 STR 309. 

National Brick Company vs. C.S.T.,[2001]33 STR417. 

National Bricks Co.vs. C.S.T.,[1987) 6 STR451. .. ¥ 

New Sangam Refrigeration vs. Member Tribunal, [2002] 35 STR 231 ;2002 UPTC 485. .. 103 

Northem India Engineering, Varanasi vs. C.T.T., [2002] 36 STR 533 . 102 

Om Oil Company vs. C.S.T.,[2001) 33 STR 83. ..... 

Padam Gramodyog Samiti vs. C.T.T., [2003] 37 STR 391 : 2003 UPTC 896.. 

Paryag Brick Field, Lukerganj, Allahabad vs. C.S.T., [2001)33 STR63.. 

Patel Brick Field vs. C.S.T., [2001] 34 STR 623. . 

Pilot Shoes & Chappal Gramodyog vs. C.T.T,, [2002] 35 

Pradeep Kumar and Company, Arhati, Jahangirabad vs. C.T.T., [1999] 29 STR 272... 



xaxviii . FrRTEHR] 

Prakash Coal Company, Jaunpur vs. C.T.T., [1999] 30 STR 379. ..... 
Prakash Paper Mart vs. C.S.T., 1981 UPTC 857. .cooccorcscuvsrssssnssers 
Pmncr.:::e Suresh Chand vs. C.S.T., [2001] 33 STR 39 : 2001 UPTC 37. 104 

Prem Chandra Ramesh Chandra, vs. C.S.T., [1999] 29 STR 192... 13 
Priti Traders vs. C.S.T., [1988] 7 STR 373 covccrvveere e 
Quraishi Bricks Suppliers vs. C.S.T., 2000 UPTC 50. 10 
Radhey Shyam & Company, Agra vs. C.T.T,,[2003] 38 STR 806 : 2003 UPTC710............. L] 

Raj KumarySanjay Kur::rn & Sons, Priyawan, Pratapgarh vs. C.S.T., [1999] 30 STR 637. 110 

Raj Omaments vs. C.S.T., 2000 UPTC 732. .............. 110 
Rajendra Cycle Stores vs. C.S.T., [2003] 37 STR 249 . 101 
Raju Coal Traders, Varanasi vs. C.T.T., [1999) 30 STR 450. 112 
Ram Chandra vs. C.T.T,, [2003] 37 STR 111 :2003 UPTC 555. ..... . 101 
Ram Nath Ram Poojan Int Bhatta, Ghazipur vs. C.T.T., [1999] 30 S 112 
Ram Richhpal Vijai Kumar vs. C.S.T, [1988] 7STR 251 
Ram Sugar Works vs. C.S.T., [2001] 33 STR 331. ......... 
Ramesh Chandra Kailash Chandra vs. C.S.T., 1983 UPTC 306. 
Rameshwar Dayal & Co. vs. CS.T.,[2001] 33 STR 334. ....... 
Rana Jewellers (Gold), Allahabad vs. C.T.T.,[2002] 36 STR 477 : 2002 UPTC 617. . 
Randhir Singh Kamal Bhan Singh, Handia, Alld. vs:C.S.T.,[2000) 31 STR 32.... 
Randhir Singh Kamal Bhar Singh, Handia, Alld. vs. C.S.T., [2000] 31 STR 32 
Regal lce Factory vs. C.S.T., [2001] 33 STR 126............... 
Roopesh Brick Field, Agravs. CS.T,, [2000]31 STR 34. . 
Roshan Metal Stores, Thathrahi, Bindki, Fatehpur vs. C.T.T., [1999] 30 STR 366.. 
S. Kumar & Company vs. C.S.T., [2001] 33 STR 370. 
S. Kumar & Company vs. C.S.T., [2001] 33 STR 370. 
S.R. Industries vs. C.S.T., 1983 UPTC 749. ...... 
Sanjeev Kumar vs. C.T.T., [1999] 30 STR 446. . 
Shafique Bano and Company vs. C.S.T., [2001] 33 STR 412. 
Shama Brick Field vs. C.S.T., [2003] 37 STR 107. ..... 
Sheo Narain Bhagwan Das vs. C.S.T., 2000 UPTC 733. ... 
Shivan Industries, Shahjahanpur vs. C.S.T., [2004] 39 STR 110. 
Shobha Scooter House, Varanasi vs. C.S.T, [2001]34 STR454.. 
Shree Shiv Candle Works, Bareilly vs. C.S.T., [2002] 35 STR 260 : 200 
Singhal Brick Works vs. C.S.T., 1988 ATJ 479. .... 
Soma Mal & Sons vs. C.S.T, [2001)33 STR 323.. 
Sri Prakash Shri Krishna Das vs, CS.T,[1987) 5 STR 291 
State of U.P.vs. D.S.M. Group of Industries, 200337 STR 
Suk!ldeo Rai Kapoorvs. CS.T, [2001)33STR 397...... 
Sunil Kumar Havaldar vs, CS.T,[2001)34 STR512. ... 
Sum_\dn Kumar Wine Merchant vs. C.T.T,,[2001) 33 STR 236. .. Sushil Kumar Sharad K 
Sushil Kumar Sharad K; 
Tej Trading Co., Rampur vs. C.T.T,, [2002] 36 STR 409 : s o pnia ,[2002] 12002 UPTC 825. ........... 
Universal Polyvinyl 
Uttam Int Bhandar 
Veenus Paper Prod 



LiCECRILED] xxix 

Vijay Paper Martvs. C.T.T.,[1999] 30 STR 588. ..o 

Vinod Kumar Brick Kiln Owner vs. C.S.T., [1999] 30 STR 560. .. 

yRT 7-9. B SMA™ B qHAH 

irang Int Udyog vs. Dy. Commissioner (E) Sales Tax, 1993 UPTC 469 (DB)......ccoenveee 19 

g:Jadasria Grnym gewaDSynnslhan, Fatehpur vs. A.C. Sales Tax, [2003] 38 STR792. k 

Cimmco Ltd. vs. State of U.P,, 1997 UPTC 611 (DB). ....ccccvviuninnnn 

Dharam Vir Ghai vs. Dy. Commissioner Sales Tax, 1994 UPTC 732. . 

Jai Sharma Int Udyog vs. Deputy Collector (Collection), 1992 UPTC 116 (DB). 

Jethanand Bhatia vs. State of U.P., 1995 UPTC 186. ........ccocovnvuruniasunsnussnesasenes 

Lallooji and Sons vs. State of U.P. and others, [2004] 39 STR 67 : 2003 UPTC 700.. 119 

Ram Prakash Vijaya Kumar Pvt. Ltd. vs. Dy. C. (E) Sales Tax, 1996 UPTC 998 (DB). ....... 

Rameshwar Chand Mittal vs. Addl. Commissioner (Legal), 1996 UPTC 1306. 

Union of India vs. Jesus Sales Corporation, J.T. 1996 (3) (SC) 597. ......cccooeenvoe 

ms.mmwmmm 
Aditya Trading Company, Ghaziabad vs. State of U.P.,[1999] 30 STR 570. ... 

Associated Cement Company vs. C.T.O., 1981 UPTC 1329 (SC). 

Banwari lal Buddha vs. C.S.T., 1987 UPTC 880......... 
Banwari Lal Budhsen vs. C.S.T.,[1987) 6 STR 169 
C.K.Chemicals vs. CS.T., 1989 UPTC999............. 
C.S.T. vs. Actuas Victuous Pvt. Ltd., [1999] 30 STR 630. 
C.S.T. vs. Actuas Victuous Pvt. Ltd., 1999 UPTC 966. 
C.S.T. vs. Annapuma Mills, 1994 UPTC 182. ........... 
C.S.T. vs. Baba Rice & Dal Malls, (1999) 29 STR 53. 
C.S.T. vs. Baba Rice and Dal Mill, Khurja, [1999] 29 STR 53... 
C.S.T. vs. Damodar Das Kalyan Das, 1996 UPTC 589. ..... 
C.S.T. vs. Heera Electrodes, Kosipur, [2001] 34 STR 468. 

C.S.T. vs. Hindustan Aluminium Corporation, [1999] 29 STR 120 (SC). . 

C.S.T. vs. Hindustan Aluminium Corporation, 1999 UPTC 1 (SC).. 
C.S.T. vs. L.H. Sugar Factory Ltd., Kashipur, [2001] 34 STR 609. 
C.S.T. vs. Marble Emporium, 1989 UPTC 880..............ccocue. 
C.S.T. vs. Public Int Company, Dhampur, 2000 UPTC 739. . 
C.S.T.vs. S.P. Singh, Contractor, [1996] 23 STR 205 & 207 : UPTC 1040.. 
C.S.T. vs. Satya Narain Suresh Chand, [2003] 37 STR 348 : 2004 UPTC 140. 
C.T.T. vs. Heera Electrodes, 2000 UPTC 1026. .........cc.ccouvvurnvvennennreennnns 
C.T.T. vs. Indian Communication Network Ltd., 1998 STD (HC) 11. ..... 
C.T.T. vs. Omvik Electronic (P) Ltd. Kanpur, [2003) 37 STR 293 : 2003 UPTC 805 
C.T.T. vs. Rampur Distillery & Chemicals co. Ltd., 1998 STD (HC) 10. .............. 
C.T.T. vs. Sar Copper Alloy Semis Pvt. Ltd., [2000] 31 STR 42. . 
C.T.T. vs. Saru Copper Alloy Semis P. Ltd. ST12000 Alld. ........ 
Chedi Lal Gupta vs. Addl. Comm. of Trade Tax, Varanasi, [2001] 34 STR 650. 



p— TR 

G.C. Mehrotra vs. Dy. Collector, Sales Tax (Collection) Alld., [1997) 26 STR 668. ........... 
General Manager, BSNL vs. A.C., Trade Tax, [2003] 38 STR 673 : 2003 UPTC 1201. 

Gupta Glass Industries vs. C.S.T., [2000] 31 STR 58. ..... 
Gupta Glass Industries vs. C.S.T., 2000 UPTC 40 

Har Lal Shah vs. A.S.T.0., 1983 UPTC525. ........... 
Hari Ram Seth Khandsari vs. C.S.T.,[2003] 38 STR 906 : 2004 UPTC 106. 
Hind Lamp vs. State of U.P., 1986 UPTC 54. ... 
Hindustan Alumunium Corporation vs. C.S.T., 1996 UPTC 795 ) 
Jsrar Ahmad vs. Tahsildar Sadar, Muzaffar Nagar, [2002] 35 STR 293 : 2002 UPTC 642. . 126 
J.K. Syntheties Ltd. vs. C.T.O. 1994 UPTC 893 (SC). ...cocsusnmsssassasessssssssassonssiansonsansonssss 129 
Jag Bhushan Kumar Jain and other vs. State of U.P., [1999] 29 STR 330. 

Kamal Kishore Khandelwal vs. Sales Tax Officer, [1987) 6 STR 82. . 

Lee. S. Bedi vs. Sales Tax Officer, 1975 UPTC 311, .....cccouevrerrrnnnces 
Mahabir Metal Company and others vs. State of U.P., [1999] 30 STR 361 
Manoj Kumar Mishra vs. State of U.P., [2001]33 STR 127. . 5 
N.C. Jain, Meerut vs. Chief Secretary, Government of U.P., (2001]34 STR 591 
Naresh Chandra Gupta, Kasganj, Ftah vs. D.M., Etah, |2004] 39 STR 37. . 
Pal and Company, Najibabad, Bijnore vs. C.S.T., [I988] 7STR 80... e 
Pinsel Computer Products vs. State of U.P,, {2003) 37 STR 416 2004 UPTC l57 
Prahlad Roy vs. Sales Tax Officer, 1976 UPTC 129. . 
Praveen Agarwal vs. Dy. Collector, 1994 UPTC 920. ‘ 
Raghunath Rai Talwar, Kanpur vs. State of U.P,, [1999] 30 % 
Raj Nath Gupta vs. State of U.P., [1999] 30 STR 569. .. i 
Rajendra Kumar Jaipuria vs. Dy. Collector (Collection) Sales Tax [1999} 29STR206..... 129 

Rakesh Kumar Mitial vs. Deputy Collector (Collection), Dehradun, 2000 UPTC 775. .... 126 

Ram Kumar Gupta vs. C.S.T., [1994] 19STR 70 : 1994 UPTC 174. . 
Ram Swaroop Agarwal vs. C.S.T., 1999 UPTC272. ...... 
Ram Swarup Agarwal vs. C.S.T., [1999] 29 STR 164. . 

Sanjay Kumar Gupta, Kanpur Nagar vs. D.M,, Fatehpur, [2004] 39 STR 31......... 

Sardar Gurdeep Singh, Bareilly vs. C.S.T., 1988 TLD 1. ......cccovurerrvrrrrrenrennes 
Shailesh Kumar vs. Dy. Collector (Collection) Sales Tax, [1999] 29 STR 195. . 

Shree Bhagwati Flour Mills vs. C.S.T., [1997) 26 STR453. .......cc.cooevvuneneene 
Simbholi Sugar Mills Ltd. vs. C.S.T.,2000 UPTC 336.........cccevverrurerrrrennnn. % 
Sri Ram Gupta, Kanpur vs. Assistant Collector (Coliection), |2004] 39 STR 64. ...... 125 
Sudarshan Kumar Gulati vs. Dy. Collector, 1994 UPTC 717, 
U.P. State Cement Corporation vs. C.S.T., 2000 UPTC 284.... 

Urlited Complex India Ltd. vs. C.T.T,, [1995] 21 STR 137: 1995 UPTC 168.. 
Vijay Dal Mills vs. C.S.T., [2001] 34 STR 449. .........cocconrvirrvirierrnnnnnrennns 
Vijaya Dal Mills, Kanpur vs. Commissioner Sales Tax, 2000 UPTC 983. . 

ms-m.mmfimmmmmafiaw“ 
Allahabad Wire Drawing Industries Pvt. Ltd., vs. U.P. Small Industries Corporation Ltd., 

[2003] 38 STR 782:2003 UPTC 1059. ............ 
Amit Traders, Bareilly vs. C.T.T,, [2001] 34 STR 525, 
C.T.T. vs. Bajaj Steel and Industries, Kanpur, [2003] 38 STR 741 : 2003 UPTC 1012 
C.T.T. vs. Chauriha Traders, Kirana Vyapari, [2002] 36 STR 548 : 2002 UPTC 1046 
C.T.T. vs. Deep Briquette Industries, Lucknow, [2003] 37 STR 331 : 2003 UPTC 542. ..... 
K.V.M. Supariwala vs, A.C. (Assessment), 1997 UPTC 274. .......ccoouveeinnnnnerersensriessenns 



rRTFHA S xod 

Modem Gift Emporium vs. CS.T,[1987)5STR: 198732 TLD 39: 1987 12 ATJ6S. ....... 
Rakesh Coal Agency vs. S.T.0., 1983 UPTCA6IS. ... 
Sri Hanuman Bhandar, Hapur vs. State of U.P,, [1999] 29 STR 171. .. 

Suhasaria Products, Varanasi vs. C.T.T., [1999] 30 STR 386 : 1999 UPTC 64. 

w1 8-uW. &R 3 aRaef 3w Ay A o A e 
Jsrar Ahmad vs. Tahsildar Sadar, Muzaffamagar, (2002) 35 STR 293 : 2002 UPTC 642.... 140 

4RI 8-, v 3 fm # wfnfd 

Dinesh Chand Akash Kumar vs. State of U.P.,[2000]) 31 STR 18... 145 

Girraj Stone Crusher Pvt. Lud. vs. C.T.T, [2003] 37 STR 344 : 2003 UPTC 241... .. 144 

K.K. Steels Agra vs. Asstt. Commissioner (Assessment) Trade Tax, 2000 UPTC 872. ... 145 

Kanha Vanaspati Ltd. vs. C.T.T,, [1999] 29 STR 87: 1999 UPTC 4. ........cccrnvcnnnece 145 

Kurele Traders, Orai vs. C.T.T., [1999) 29 STR 308. 145 

Mahadeo Traders vs. C.S.T., [1986] 4 STR 441. ..... 146 

National Traders, Varanasi vs. C.S.T., [1987] 5 STR 126. .. 145 

Surya Scooters Pvt. Ltd. vs. State of U.P. and another, [1986] 3 STR 357. ... 145 

4RI 8-9. W GRT@R M 3 TN A BN B mAR 

Allahabad Milling Co. (Pvt.) Limited vs. C.S.T., [2003] 38 STR 620 : 2003 UPTC 1057. ... 148 

CS.T.vs. NT.P.C. Ltd., Dadri, Ghaziabad, [2004] 39 STR 182... - 

Executive Officer, Municipal Board vs. C.T.T., [2003] 37 STR 268. 

Garrison Engineer (Air Force) Agravs. C.T.T,, [2002] 35 STR 241 : 2002 UPTC 442. 

Lala Lajpat Rai & Associated Hospital vs. C.S.T., [1996] 23 STR 163: 1996 UPTC 1075.. 149 

Meerut Development Authority vs. C.S.T,, [2001] 33 STR32. ...oovninriisirsriisssennssesionee 149 

Rawatsons Engineer Ltd. vs. Assistant Engineer, [2004] 39 STR 34:2004 UPTC 64.148 

ur1 8-%. Al g B 
Nathpa Jhakri Jt. Venture vs. State of H.P., [2001] 34 STR 549 (SC) : 2000 UPTC459....... 150 

Rapti Commission Agency vs. State of U.P,, [2003] 38 STR 534 : 2003 UPTC 780. ......... 149 

Steel Authority of India Ltd. vs. State of Orissa, [2001] 34 STR 572 (SC). ovvrrnannnn ... 150 - 

i 9. Idia 

Advance Pipes Lid, vs. T.T. Tribunal, Ghaziabad, [2002] 36 STR 443 : 2002 UPTC 750. . 154 
Agarwal Machinery Stores vs. C.S.T., 1974 UPTC 330, ..c.vvveen 157 
Agrawal Motors (Tyres), Mirzapur vs. C.T.T., [2001] 34 STR 589, 155 
Alpa Marketing Enterprises vs. C.T.T.,[2003] 37 STR 69 : 2003 UPTC 212, 154 
Anil Shoe Comer vs. C.T.T,, [1997]25 STR 384. ... (157 
Annapuma Laghu Dal Udyog, Jhansi vs. Trade Tax Tribunal, { ] 

Associated Distributors Ltd. Ghaziabad vs. C.T.T., [2002] 35 STR 78 : 2002 UPTC 173. . 154 
Atma Ram Misra vs. C.S.T., [1987] 5 STR 464.. 
Balaji Qil Mill vs. C.T.T., [1999] 29 STR 156. ........ 
Banwari Lal Budh Sen vs. C.S.T.,[1987] 6 STR 169. 
B!l_lnwnr Singh and Brothers and another vs. C.S.T., [2004] 39 STR 195. 

Bij and Company, Ghaziabad vs. C.S.T., [1999] 29 STR 300. 
C.S.T. vs. Budh Prasad Jagdish Prasad, 1982 UPTC 17. . 

CS.T.vs. Gaya Prasad Arora, 1994 UPTC 119, 
g:T vs. Tilek Ram Arhti, 1976 UPTC 586. .. 

S.T. vs. Vaish Glass Works, (1974) 33 STC 513 (AlL)



= ; o 

Central Distillery & Breweries Ltd. vs. C.T.T,, [Z(X)Ji 37STR 172:2002 UPTC 1249. ...... 154 
Darshan Tent House, Allahabad vs. C.T.T., [2002] 35 STR 114:2002 UPTC 333 
Deen Brothers vs. C.S.T., 1987 TLD 188. 

G.D. Steels & Gases Pwt. Limited, Sahibabad, Ghaziabad vs. C.T.T.,[1999] 29 STR 36. .. 156 
Gayatri Gemsvs. CS.T, [2002] 35 STR 227:2002 UPTC 426. ...... o Ghaziabad Development Authority vs. C.S.T., [2001] 34 STR 504, 
Harihar Sugandh (P) Ltd. Kannauj vs. C.T.T.,2000 UPTC 756. ............... 
Indian Telephone Industries, Nainital s, C.S.T.,[2004] 39STR 178... 
Jagdamba Brick Industries, Agravs.CS.T, [2003) 38 STR 687. .. Jain Brass Rolling Mills vs. C.S.T,, [1986]3STR 295. ... 
Kansal Trading Company vs. Member Sales Tax Tribuna LT 
Madan Studio vs. Assistant Commissioner, 1975 UPTC 58. 

Nand Lal Baburi, Chandaul 
Panwar Brick Fieldvs. C.T.T, [2003] 38 STR 612:2003 UPTC 1002. ........... Precise Laboratories Lid. vs. C.T.T, [1999]29STR229: (2000) 117 STC 226 (All). Radhey Shyam Shree Krishna vs. C.T.T,,[2003) 38 STR 759 : 2003 UPTC 1021. . 

: og Sansthan vs. State of U.P., 2000 UPTC 843, 156 Vakeel ALmad 15, C.S.T, 1994 UPTC 323, 157 | Vegpro Foods & Feeds Limited, Jalaun vs. C.T.T., [2003] 37 STR 30 2003 UPTC 154~ 194 Virendra Pal Gupta vs. State of U.P, [2003) 37 STR 73 : 2003 UPTC 306, 
Zafar Leather Cloth House vs. C.S.T., [2001] 34 STR703. ....... 

a1 10. s 
Agarwal Coke Industries vs. C.T.T., [2002] 35 STR 32 : 2002 UPTC 82. 
Ajanta Artsvs. C.S.T., [1987]5STR112. ..., 
Alucast Rural Industrial Estate vs. C.S.T,, 1994 UPTC 18. 
Anand General Stores vs. C.S.T,, [1987) S STR387. ....ooooccocorerevverrorrrrrn, 
Anant Ram Prem Prakash vs. State of U.P, [2003) 38 STR 525 : 2003 UPTC 1263 
Apolio Tyres Limited vs. T.T. Tribunal, Meerut, [2002] 36 STR 693. 
Associated Cement Companies Ltd. vs. C.S.T., [2004] 39 STR 24. . 164 
Associated Distributors Ltd. Ghaziabad vs. C.T.T., [2002) 35 STR 78:2002 UPTC 173. . 167 



e
 

TIRTGHHR 

Commissioner of Income Tax vs. Dhadi Sahu, 199 ITR 610 
Dewan Enterprises vs. C.T.T., 1998 UPTC 1 186. ........ 
Dhruva Kumar & Sons vs. C.S.T., [1988) 7STR 93. ... 

Indian Steel Works vs. C.S.T., [2003) 37 STR 280 : 2003 UPTC 424, 
Ismail Khan vs. C.S.T., 2001]33 STR 293.... 
Jagannath Rai vs. C.S.T., [1988] 7 STR 395. . 
Jai Hind Bhatta vs. C.S.T., [1988) 7 STR 438. ... 
Jain Son Tractors, Bijnor vs. T.T. Tribunal, [2003] 37 STR 129 : 2003 UPTC $40 Jamuna Prasad Jaiswal vs. C.T.T,, [2003) 37 STR 353 : 2003 UPTC 1068, ... 



xuxdv ararqmform 

Janta Bricks Factory v, C.S.T., [1987) 6 STR 22 ; 1987 UPTC 1797: 1987 AT 454, ,....... 17 
Junta Bricks Factory v, C.8.T,, [1987) 6 STR 22 1987 UPTC 1797 : 1987 ATJ 454, ........ 174 
Kalakankar Bricks Factory, Alapur, Pratapgarh vs, C.T.T., (2003) 37 STR 67. . 165 
Khalit Usmani w. T.T. Tribunal, Agra, (2002] 36 STR 585 : 2002 UPTC 1064, . . 166 
Khanna Novelties v, C.S.T., [1987) 8 STR 873, ..cooouuvevvummmmmmmmmmmmminn 175 
Kheria Brothers vs, A.C. (J) Sales Tax, [1995)22 STR 50: 1995 UPTC 593, AN 
Krishna Bhatta Company vs. C.8.T., [2003] 38 STR 675, .....ovcrvvsssissisiinns 164 
Kuldeep Memorial Trust, Devband, Saharanpur vs. C.T.T., [1999) 30 STR 603. . 169 
Kunwar Rice Mill, Bijnor vs. Trade Tax Tribunal, (2002] 36 STR 628 : 2002 UPTC 880. ... 167 

Lord Krishna Textiles Mills, Saharanpur vs, C.T.T., [2002) 36 STR 631 : 2002 UPTC 832, 166 
M.P. Patdar and Company v Additional Judge, 1982 UPTC 117, . AT 
Manoj Dal Mills, Agr vs. C.S.T., [1999) 29 STR 269. . 170 
Maruti Trades vs. C.T.T., [2004) 39 STR 49. ............ 164 
Modi Rubbers Ltd. vs. Trade Tax Tribunal, [1999) 29 STR 102 . 169 
Mohd. Meera vs. Theeru Malaia, AIR 1966 (SC) 430. ............ 170 
Monnet Industries Ltd. vs. T.T. Tribunal, [2003] 37 STR 56 : 2003 UPTC 165 . 165 
Murli Coal Depot vs. C.T.T. (T.T.R. No. 719/2002), 2003) 37 STR 104 : 2003 UPTC315. . 164 

Murli Coal Depot vs. C.T.T. (T.T.R. No, 720/2002), (2003) 37 STR 102: 2003 UPTC451. . 165 
New Okhla Industrial Development Authority vs. State of U.P., [1999) 30 STR 604 171 
Newson Food Products, Sarsol, Aligarh vs. C.T.T., [1999) 29 STR 152. .....ccoenrenr 170 

O.R.S. Steels Private Limited vs. T.T. Tribunal, [2002) 36 STR 633 : 2002 UPTC 1063. .... 167 

P.N.C. Construction Company Ltd. vs. State of U.P., [2002] 35STR 181:2002 UPTC 262 167 

Panwar Brick Field vs. C.T.T., [2003] 38 STR 612. . - 164 
Pawan Kumar Agrawal vs. C.S.T.,[1988) 7 STR 443 175 
Poshwal Chemical Industries, Kanpur Nagar vs. C.T.T., [2001) 34 STR 635. .. 168 
Prem Heavy Eng. Works P. Ltd. vs. T. T. Tribunal, (2003) 37 STR 374 : 2003 UPTC 887 166 
Punjab Paint Colour & Vamish Works (P.) Ltd. vs. C.T.T.,[1999] 30 STR 496. .. e 170 

R.H.L. Profiles Limited vs. T.T. Tribunal, Kanpur, (2003] 37 STR 418. .. 166 

Radhey Shyam and Company vs. C.S.T.,[1996] 23 STR 77. ....ccevvunuee 171 
Raj Bahadur Gupta vs. Member, T.T. Tribunal, [2002] 36 STR 540 : 2002 UPTC 1014. ..... 166 

Ram Bharose Lal Hari Shanker vs. C.T.T., [2001] 34 STR626. .........cco0enivnrurirnnnee e 169 

Ram Sewak Coal Depot, Mirzapur vs. C.T.T,, [2003) 38 STR 514 : 2003 UPTC 608 164 
Ramesh Chandra Brick Kiln Owner vs. C.S.T.,[1987] 6 STR 288. 174 
Ranglal Gauri Shanker vs. C.S.T., 1994 UPTC47. .......cccccresrinns 17 
Ravi Art Ceramics Industries, Ghaziabad vs. C.T.T., [1999) 30 STR 375 169 

S.A.E. India L. vs. C.T.T., 1994 UPTC 550. n 

S.P. Jain and Company vs. Trade Tax Tribunal, Ghaziabad & Anr., [2001] 34 STR 660. .. 168 
Sachchida Nand and Partners, Badaun vs. C.T.T,, [2002] 36 STR 630 : 2002 UPTC 850. . 167 
Samrat Carpet, Alld. vC.T.T., 1999 UPTC 1203. .....ooevrvivnssnnsinisssnsssisissssssnssssssssssssses 171 
Sanjay Oil and Flour Mills, Aligarh vs. C.T.T,, [2002] 36 STR 516 : 2002 UPTC 810. ....... 166 
Sarang Electronics (Pvt.) Ltd., Muzaffamagar vs. C.T.T., [1998] 27 STR 214. .. 171 

Satnam Verma vs. Union of India, AIR 1985SC 294, ........ 171 

Satyam Steels, Ghaziabad vs. C.S.T., [2001] 34 STR 509. .. 168 

Shivam Behari Tiwari vs. Goods Tax Officer, 1985 UPTC 638 171 
. 170 Shivam Gramodhyog Sansthan vs. C.T.T., 1998 UPTC 843 

Singh Coal Briquette vs. T.T. Tribunal, Varanasi, [2002) 35 STR 162 : 2002 UPTC 245. ... 168 

Sitaram Bhatta, Bagpat vs. C.S.T., 1982 UPTC 792. .....cc.cconmmmmmmmmmnmmnismnsannnes 172 

Sonali Trading Company vs. S.T. Tribunal, [2002) 36 STR 437 (LB) : 2002 UPTC 683. .... 166



T x0V 

Sonebhadra Fuels, Chandauli vs. T.T. Tribunal, [2003] 37 STR 64. ... rervens 165 

Sukhwasi Lal Brijesh Chandra, Budaun vs. C.S.T., [1987] 6 STR 205. 173,174 

Sumat Kumar Jain vs. C.S.T., [2001] 34 STR 496. ... 168 

Sumat Kumar Jain vs. C.S.T., 2000 UPTC 1016. .... 169 

Suresh Chand Mittal, Bulandshahr vs. C.S.T., 1988 TLD 152. 175 

Swarup Vegetable Products Industries vs. T.T.T,, [2002] 35 STR 262: 2002 UPTC 300... 168 

Taj Cutlery & Allied Agencies, Moradabad vs. C.S.T., [1987] 6 STR 417. 175 

Tara Prasad Arun Kumar vs. C.S.T., [1988] 7 STR 167. 175 

Tarachand Pahwa & Sons vs. C.S.T.,[1988]) TLD 103.. .. 174 

Tata Coffee Ltd. vs. C.T.T., [2002] 35 STR 77 : 2002 UPTC 156. 168 

Telecom District Manager, BSNL, Badaun vs. S.T. Tribunal, [2004] 39 STR 70. 164 

U.P. Fumishers vs. T.T. Tribunal, Agra, [2002] 36 STR 579 : 2002 UPTC 1082. ... 166 

U.P. State Bridge Corporation Ltd. vs. C.T.T., [2002] 35 STR 238 : 2002 UPTC 455. . 168 

Uniom of India vs. U.P. Trade Tax Tribunal, Meerut, [2004] 39 STR 62... 164 

Union Carbide India Ltd. vs. C.S.T., 1983 UPTC 744. .........coooecvmrusenrucucuncns 173 

Vaibhav Casting Pvt. Ltd. vs. T.T. Tribunal, [2003] 37 STR 52:2003 UPTC 117............. 165 

Vardhman Trading Co. vs. Sales Tax Tribunal, 1994 UPTC 577. .......ccccoeuueene LIT2 

170 
7 

Ved Praksah, Dhanaura vs. A.C. (Assessment) Trade Tax, [1999] 29 STR 31 

Vishvanath Foundry Works, Sahjanva vs. C.S.T., [1987] 6 STR 391. .. 
Yadav Timber vs. C.T.T., [2002] 36 STR 536 : 2002 UPTC 636. . .. 166 

) a1 10-8. wfeR gr1 g 
A K. Corporation vs. State of U.P,, 1994 UPTC 75. ... .. 178 
Anand General Store vs. C.S.T., [1987] S STR 387. ... 17 
Ashok Tin & General Industries, Agra vs. C.T.T., [2003]) 37 STR 263 : 2003 UPTC 489. . 177 
Balaji Trading Co. v5. C.S.T., 2000 UPTC 391. .....ocuvuriuiiccrrcnrirensucareansenesenns 
C.S.T. vs. Agan Lal Fakir Chand, Arhti, [1996]24 STR 101 : 1996 UPTC 1087. . 
C.S.T. vs. J.K. Satch Agricultural Machines Ltd., Kanpur, 1999 UPTC 1297.. 
C.S.T. vs. Mahamahim Shiv Agriculture Implements, [2004] 39 STR 98. . 
C.S.T. vs. Shakir Metal Works, Tantanpada, Aligarh, [2001]33 STR 401 
C.S.T. vs. Singhal Metal Traders, Moradabad, [2004] 39 STR 10. 
C.T.T. vs. Suhag Industries, Kanpur, [2000] 31 STR49................... 

C.S.T. vs. Trilok Chandra Braj Bhushan, [2001] 33 STR 320. 

Jhoola Refineries Ltd., Varanasi vs. C.T.T., [2002] 35 STR 244 : 2002 UPTC 458 A3 7 75 
Lal Chand Radhey Shyam, Meerut vs. C.S.T., [1999] 30 STR 462 178 
Pooran Chand & Company vs. C.S.T.,[2001]) 33 STR 253. ......... RN 1 
Rubey Industries Corporation, Noida vs. C.S.T., [2001] 33 STR 428 177,178 
$.D.O., Telephones vs. C.S.T.,[1994) 20 STR 288 : 1994 UPTC 58. w179 
Samrat Carpet vs, C.T.T., 1999 UPTC 1203. .........ccooovmrvvnnrreennnnns 178 
Shyam Lal Om Prakash vs. Revising Authority, 1994 UPTC 525. 179 
Sta_(e of Andhra Pradesh vs. T.G. Lachmaia Shetti, 1994 UPTC 825 178 
United Tractors vs. State of U.P. and others, [1996]) 24 STR 303: 1996 UPTC 1185. . .. 179 

U1 11. Ry wmrell # Sea-arare am gl smiva & 
Banaras Supply Agency, Varanasi vs. C.S.T., [1987) 6 STR 66 .. 184 
BlmnsiDls&Somvs.C.S.T..[l988]7STR34|. . 185 -



xxxvi ‘ AT 

Banwari Lal Buddha Sen vs. C.S.T., [1987) 6 STR 169. . " 

C.S.T. vs. Bareilly Express Transport Co., Delhi, [I988|‘I STRZM 

C.S.T. vs. Doon Engineering (P) Ltd., 1995 UPTC 1326:[1995) 22 STR 123. 
C.S.T. vs. Malik General Store, Muzaffamagar, [2001] 34 STR 482 
C.S.T. vs. Munna Lal Anil Kumar, 1986 TLD 212. ...... 
C.S.T. s Prag Ice and Oil Mills, 2000 UPTC 874 (SC) 
C.S.T. vs. Pyare Lal Shyam Lal, 1983 STD 9. ......ccoomuviiivinnininne 
C.T.T. vs. Bhagwati Trading Co., [2002) 35 STR 31:2002 UPTC 7 i 
C.T.T. vs. Kothari Pouches Ltd., Noida, 2000 UPTC 561........... .. 183 

Commandant Central Weapons Stores, C.R.P.F., Rampur vs. C.T.T., [1999] 30 STR 678. 183 

Devi Singh Raghuvar Singh Kachcha Arhati vs. C.S.T., [2000) 31 STR 27 .. - 
Ganesh Flour Mills Co. vs. C.S.T., 1986 TLD 102... 
Girja Shanker & Co. vs. C.S.T., [1988) 7 STR 206. .. 
Guddi Glass House vs. C.T.T., [1998) 27 STR 189. . 
Gupia Glass Industries vs. C.S.T., 2000 UPTC 40. . 
Harvansh Brick Field vs. C.S.T., [1988) 7STR412. .... 
Indodan Milk Products Ltd. vs. C.T.T., [2002] 35 STR 235 : 2002 UPTC 502 
Jaiswal Brick Field vs. C.S.T.,[1987) 5 STR 165. 
Kanha Vanaspati Ltd. vs. C.T.T,, [2002} 35 STR 34. 
Keshri Devi Agarwal (Smt.) vs. C.S.T., 1986 TLD 3. 
Lakhi Ram Deep Chand vs. C.S.T., [1988] 7 STR 240. 
Luxmi Ji Flour & Dal Mills vs. C.S.T., [1987] S STR 343 (339). 
Mahaveer Singh Narain Singh vs. C.S.T., 1997 UPTC 10I. ... 
Meerut Development Authority vs. C.S.T,, [2001) 33 STR 32 
Nafees Ahmad, B.K.O., Basti vs. C.T.T., [2002) 36 STR 582 : 2002 UPTC 1085. 
Naseer (Driver) vs. C.T.T., [2002] 36 STR 537 : 2002 UPTC 1043. .................... 
New Okiila Development Authority vs. Commissioner Trade Tax, 2000 UPTC 448. 
Oil and Natural Gas Commission vs. C.C.E., 1991(4) Judjment Today 158 (SC)................ 
Om Ayurvedic Pharmacy, Basti vs. C.T.T.,[2003]37 STR 55:2003 UPTC 175. .............. 
Pradeshiya Industrial and investment Corporation vs. Dy. Collector, 1994 UPTC 833 
Savitri Khansari Udhog vs. C.S.T., [1999]) 29 STR 134 
Shri Krishan Kumar vs. C.S.T,, [1987]6 STR 44. .... 
State Electricity Board vs. C.S.T., 2000 UPTC 492. 
Sumera Brick Field, Gorakhpur vs. C.S.T.,[1988] 7 STR 356. 
Super Cotton Bowl Refilling Works vs. C.S.T., 1987 TLD 218. . 
Tannumal Brick Kiln vs. C.S.T.,[1996) 23 STR 38; 1996 UPTC 65. 
Transport Corporation of India Ltd. vs. C.T.T., [1998) 28 STR 369. .. 
U.P. Avas Evam Vikas Parishad vs. C.T.T., 2000 UPTC 513... 
U.P. State Electricity Board vs. C.T.T., [2000] 31 STR 45 
Vijai Narayan Pandey vs. C.S.T.,[1986] 3STR 73. . 
Z.B. Engineering Works vs. Trade Tax Tribunal, Agra, [2000] 

Zubey Sugar Works vs. C.T.T., [2003] 37 STR 61 : 2003 UPTC 214. ........ 

ur 12. @aRadl Zm dan @ 
Agarwal Plastic Industries vs. C.S.T., [1989] 10 STR 444 : 1989 ATJ 1025. ..................... 186 
Agarwal Plastic Industries vs. C.S.T.,[1991] 14 STR92: 1991 STI(AI)304. .................. 186 
C.S.T. vs. Girija Shankar Awanish Kumar, [1997] 25 STR 315 (SC): 1997 UPTC 2i3. 187 
C.T.T. vs. Shri Ram Traders, [2001] 33 STR 257. ......ccooumummmmmmmnemsmnnsisisnisisnssssenns 187 



ARTHHOET / socxvii 

Eastern Tube Co. vs. C.S.T, 1980 UPTC 1119. ..... 

Ganesh Ice Cream Factory vs. C.T.T.,[2002} 36 ST! 12002 UPTC 662. 

|mran Khanvs. C.S.T., 1982 UPTC238...... 

Mahesh Kumar vs. CS.T., 1997 NTN 682. 

Munna Lal Sons & Co. (P) Lid. vs. C.T.T.,[2002) 36 STR 542 : 2003 UPTC952. .... 

New Golden Electric Works vs. C.S.TT', 1992 UPTC 1056: 1992 (23) ATJ 758. .... 

Shambhoo Ratan Shailendra Kumar vs. C. .T.,(1972) 30 STC 374. ........... 

Sushil Kumar Sharad Kumar vs. C.S.T, [2003] 37 STR 296 : 2003 UPTC 260. 

Uma Shakar Vijay Shanker vs. CS.T., 1981 UPTC201. ........... 

Vishnu Charan Manufacturing Co. vs. C.S.T.,[1993] 18 STR 232: 1993 UPTC 796 

url 12-%. Wifdd 3 & R 

Bulbul Prasad Amar Nath vs. C.S.T.,[1988] 7 STR 365. ...... 

C.S.T. vs. Bakhtawar Lal Kailash Chand, 1995 UPTC 830. .. 

C.S.T. vs. Basti Sugar Mills Company Ltd., [2004] 39STR 

C.S.T. vs. Goel Metal Industries, 1994 UPTC 1184. . 

C.S.T. vs. Jai Shiv Trading Co., [1999] 30 STR 466. . 

C.S.T. vs. Phoolson Trading Corporation, [1987] 6 STR 284 - 

C.T.T. vs. Sunil Kumar Goal, [2003] 38 STR 562 : 2003 UPTC 1036. ...cunrummrmmnmnmsbennssees 189 

Enterprising Traders vs. C.S.T,, [1987] 5 STR T . ciiissinimsasssssimestamuesimsmasesiibpiaeg 189 

Ilyas Ahmad, Body Maker vs. C.S.T., [1987] 6 STR 248. : 

Kailash Chandra Suresh Chandra, Fatehpur Sikri, Agra vs. C.S.T.,[2001] 33 STR 69 

Kanhoria Pipe and Fittings Co. vs. C.S.T., 2000 UPTC 81 S 

Olympic International vs. C.S.T., [2001] 33 STR25....... 

Ram Chandra vs. C.T.T.,[2003] 37STR | 11:2003 UPTC 555.. 

Rathi Super Steels Lid. vs. C.T.T., [1998] 28 STR489. ... 

Tirugi Narayan Pandey vs. C.T.T., [2001]33 STR414. 

United Hardware Stores vs. C.T.T., [2003) 37 STR 321:2003 UPTC4O0I. ... 

ar 12-@. adia 3 sfaRew Wi 

C.S.T. vs. Bomabay Jewellers, 1996 UPTC 69. cucrvuneesenssisinsssssanssssssessssssssssasassasnns 

C.S.T. vs. Gauri Shaker Krishna Kant, 1980 ATJ (Supp) 292: STI 1981 (All) 15. 

C.S.T. vs. Jain Tube Co., 1994 UPTC 1150, couceinniniiensnsmnsaessessessissasmsassasasss 

Dhan Prakash Cane Crushers vs. C.S.T., [2002) 35 STR 358:2002 UPTC 788.... 

Eastern India Match Co., Khalilabad, Basti vs. C.S.T., [1999]29 STR 157. ... 

Micro Abrasive (India) Ltd. Dhampur, Bijnor vs. C.T.T, 1995 NTN 232. ...... 

Pramod Sugar Corporation, Shyamganj, Bareilly vs..C.T.T,,[2002] 36 STR 681. 

Vindhya Basu Pratisthan vs. C.S.T., [1997 25STR116:1997NTN 134. ....... ... 190 

mls.afifi&ufiufimefimm
mmm 

frfleor o @ AfRER 

Agarwal Engineering Stores vs. State of U.P., 1971 UPTC 210 (FB). 

Jhunjhunwala Oils Mills vs. State of U.P, 1994 UPTC I72. ... 

Kailash Chand Om Deo Oil Mills vs. S.T.0., 1994 UPTC 402. .. 

Mahalakshmi Polyplast Pvt. Ltd. vs. State of U.P., 1994 UPTC 1161 ( 

Polar Industries vs. A.C.(S.1.B.), Trade Tax, Noida, [2002] 36 STR 407 : 2002 UPTC 505. 193 

Ram Singh vs. State of U.P., 2000 UPTC 74 T A RTIR ¥ b A T (e 1% 

Shakti Brigueittes vs. State of U.P. and others, [2002] 35 STR 267:2002 UPTC 328. ...... 194 



xoaxviid ARTIHARH 

Vishambher Singh Layak Ram vs. C.S.T., 1972 UPTC 742, .o, 194 
4RI 13-, JPET (Seize) TR B ABR 

Alka Trading Company vs. C.T.T., [2002] 35 STR 148 : 2002 UPTC 237. .... 
Aman Trading Company, Barrelly vs. C.T.T., [2002] 36 STR 697 : 2002 UPTC 998. 
Anita Gupta (Smt.) vs. State of U.P,, [2002] 36 STR 475 : 2002 UPTC 657. ..... 4 ! 
Behati Roto Plastic (Pvt.) Limited, Ghaziabad vs. C.T.T., [2003] 37 STR 403. . . 197 
Bihar Carrying Corporation, Patna vs. C.T.T., [1999] 30 STR420. ..........ooe0oorrereeece. 204,205 
C.S..T. vs. Lord Krishna Sweet and Bakery, Muzaffamagar, [2003] 37 STR 260. 
C.S.T. vs. Durga Prasad Ram Nath, Kanpur, [2004] 39 STR 59. ..... 
C.S.T. vs. Gramophne Company of India, Kanpur, [2001] 34 STR 608. 
C.S.T. vs. Mac dowell & Company Ltd., Ghaziabad, [2001] 33 STR 95. ..... 
C.S.T. vs. Mahendra Radio & Television Pvt. Ltd. Meerut, [2001] 33 STR 31 
C.S.T. vs. Seth Industrial Corporation & Malwa U.P. Roadways, 1994 UPTC 140. 
C.S.T. vs. Sterling Machine Tools, 1983 UPTC 300.. 
C.S.T. vx. Sterling Machine Tools, 1983 UPTC 300. ... 
C.T.T.vs. Anode Forma Pwt. Ltd., Panki Ind. Area, Kanpur, [2001] 33 STR 62. . . 
C.T.T. vs. Anoop Traders, Azamgarh, [2001]33 STR 78. ...........ooovvverrreeerrrsreessressssssssins 201 
C.T.T. vx. Balaji Traders, [2002] 35 STR 291 :2002 UPTC 529. ......oooosececcvrrrrrrrsssmsenerens 19 
C.T.T. vs. Bharat Interstate Carrier, Delhi, [2002] 36 STR 529 
C.T.T. vs. Bharat Kumar, [2001] 33 STR427. .........cooorerrennn. 
C.T.T. vs. Dharmpal Singh, Narsana, Mathura, [2001] 33 STR 60. 
C.T.T. vs. Jabalpur Golden Transport Co., [2002] 35 STR 319. 
C.T.T. vs. Kanpur Metal Products, [2001] 33 STR 406. 
C.T.T. vs. Kishan Intemational, [2001] 33 STR 325. ..... 
C.T.T. vs. Lahariya Glass Industries, Hathras, (2001] 33 STR 79. 
C.T.T. vs. Leather World Wide, Noida, [2001] 33 STR 133. .. 
C.T.T. vs. M.M. Medical Agency, Aligarh, [2001] 33 STR 19. . 
C.T.T. vs. Mohd. Magsidui Haq, [2002] 35 STR 328 : 2002 UPTC 654. 
C.T.T. vs Navin Road Lines, Gwalior, [2001] 33 STR411. 

C.T.T. vs. Om Carrying Corporation, [2001] 33 STR 399. . 
C.T.T. vs. Rais Khan, Nagpur, [1999] 30 STR 664. ... 
C.T.T. vs. Ram Singh, [2002] 35 STR 175 : 2002 UPTC 

C.T.T. vs. Ravi Oil Mill, Gursarai, Jhansi, [2001] 33 STR 75.. 
C.T.T. vs. Sahu Traders, [2001] 33 STR 366. ........coeeevvrnnnne 
C.T.T. vs. Shree Vishnu Traders, [2002] 35 STR 232 : 2002 UPTC 495. 199 
C.T.T. vs. Shreesh Udyog, Industrial Estate, Gorakhpur, [2001] 33 STR 408. . . 201 
C.T.T. vs. Shyam Ji Traders, [2003) 37 STR 88 : 2003 UPTC 123.. 197 
C.T.T. vs. Sushil & Brothers, Kannauj, [2001] 33 STR 404. ......... i g 
Capital Power Systems Limited Noidavs. C.T.T,, [2002] 36 STR 662 : 2002 UPTC 1112. 

Central Distillery & Breweries Ltd., [1999] 29 STR 60. ...........cccouuvnenn. W 

Chand Rice Mill, Nangla Akil, Dist. Rampur vs. C.S.T., [1999] 30 STR 

Crop Health Product Ltd., Gajraula vs. C.T.T., [2003] 38 STR 722 

D.K. Steels, Jhansi vs. C.S.T,, [1999]29 STR 328(.: TT[|999]29 i 

sh Transport Organisation, Ludhiana vs. C.T.T,, b 

gaém.:pu Liyuin;’of‘(P) L. vs. CS.T., [1995) 22 STR 283; 1996 UPTC 66. . 

Garuda Carriers & Shipping Pvt. Lid., vs. C.T.T., [2003) 37 STR 157 : 2002 UPT! 

Godawari Steels Ghaziabad vs. C.T.T.,[1999) 30 STR417: 1999 UPTC 1046. ................. 203



TR soodic 

Godawari Steels, 15-Navyug Market, Ghaziabad vs. C.T.T., [1999] 30 STR417. 

Gulshan Kumar Handa, Jhansi vs. C.T.T.,[2001] 33 STR 130.. 

Gulshan Kumar Handa, Jhansi vs. C.T.T., [2001] 33 STR 130.. 

Harbansh Lal Malhotra & Sons Ltd. vs. State of U.P.,, [1987] 6 STR 56. 

1.G. Shoes Pvt. Ltd., Kanpurvs. C.T.T,, [2002] 36 STR 634 : 2002 UPTC 902. 

Indian Oil Corporation Limited, Idgah, Agra vs. C.T.T, [1999] 30 STR434....... 

Indian Trading CO., Varanasi vs. C.T.T., [2002] 36 STR 431 :2002 UPTC 593. .. 

Indian Trading Company, Varanasi vs. C.T.T,, [2002] 35 STR 314 :2002 UPTC 593. . 

1.J. Enterprises vs. C.S.T,, [1995] 21 STR 266; 1995 UPTC 1203. ... % 

Jagannath Prasad Kailash Chandra vs. C.T.T., [2002) 36 STR 420 : 2002 UPTC 620......... 198 

Kanhaiya Traders vs. Sales Tax Officer, 1987 UPTC 131 ccooooooocccovvnmnvnnrenisnrnsecses 

Kanpur Agra Goods Transport Co. »s. C.T.T., [2003] 37 STR 59:2003 UPTC 137 

Kashi Papers vs. C.S.T., [1994] 20 STR 291; 1994 UPTC977....... 

Kothari Pouches Limited vs. C.T.T., [2002] 35 STR 101 : 2002 UP W 

Krishna Synthetic Lud. vs. State of U.P., [1995] 22 STR 151; 1995 UPTC 1198... 

Krishna Traders, Kanpur Nagar vs. State of U.P. and others, 2000 UPTC 506. . 4 

Kunj Bihari Mantri & Sons vs. C.S.T., 1994 UPTC 620. ..... s 

Madhya Bharat Transport Carrier vs. C.T.T., [2004] 39STR 

Mishrilal & Sons vs. Trade Tax Tribunal, [2003] 37 STR 6€. .. 

Misra Traders vs. C,S.T., 1994 UPTC 13. ..ovomiiciinnisnnsnnnn 

Mohd Ateeq Siddiqui vs. State of U.P., [2004] 39 STR 80 : 2004 UPTC 154.. 

Naresh Traders vs. C.T.T., 2000 UPTC 483. ...oooouvununmmmmmnisssisesssssceses 

New J.T.C. Corporation, Delhi vs. State of U.P., [1999]30STR 573 

Nirmala Devi vs. State of U.P., 1994 UPTC 996. ....coovvvuusrimmsnnnssinness 

Panipat Indore Transport Co., Delhi vs. C.T.T, [2002] 36 

Polar Industries Limited, Noida vs. C.T.T., [2003] 37 STR, 

Radhey Shyam Paper Stores vs. C.S.T., 1994 UPTC35. 1.1, 

Raghunath Laxminarain Spices Pwt. Ltd. vs. State of U.R. 

Raja Enterprises vs. C.S.T., [2001] 33 STR 322. ccmunencd e 

Rajendra Sood vs. T.T.O Checkpost, Sainya, [1998]27S 

RamSinghvsSmcofU.P.,ZOOOUP’TC%s. 
................... 

Rapti Commission Agency vs. State of U.P., [2003] 38 STR ) 

Ravi Goods Carrier, New Delhi vs. C.T.T., 2000 UPTC 429 5 N 

Ritco Transport Co., Varanasi vs. C.T.T.,2000 UPTC 488. 

Satya Narayan Bhanwar Lal vs. ¢.T.T., {2001] 34 STR459. ... 

Securipax India Pvt., Ltd., New Delhi vs. C.T.T.,[2002)36 STR 513:2002 UPTC 713. 

Shaw Stock Distillery vs. Sales Tax Officer, 1983 UPTC 387. ... 

Shiv Traders, Kanpur vs. C.T.T.,[2001] 33 STR39L. ... 

Shiv Trading Co., Manila, Dholpur vs. C.T.T., [2002] 36 ST g 

Shivaji Belting Corporation vs. C.T.T., [2001 J34STR639. wovvevvninicnnnnsiinnins 

Shivam Roadways, and another vs. C.T.T., [2002] 35 STR 40:: 2002 UPTC 28. 

Sir Shadi Lal Enterprises Ltd. vs. Trade Tax Tribunal, [1997] 26 STR 792. .. 

Som Distilleries and Brewerics Ltd. vs. C.S.T., [2001] 33 STR Q34 i 

Subhash and Company vs. C.T.T., [2002] 36 STR 388:2002 UPTC670. . 

Suhag Industries vs. SalesTax Tribunal, (1995)21 STR275; 1995 UPTC 171. 
Suhail Ahmad vs. C.S.T,, [1999129 STRIT. cocovivmrmsssssmmmssssmmsssssssssssssssses 

N, 

bg
EE
EE
EE
 

.19



xl ARTHAREH 

Vijay Paper Mart vs. C.T.T., [1999] 30 STR 588. 
Yog Petro Pvt. Ltd., Kanpur vs. CS.T,, |2004] 39STR 88........ saserss 

™ 14, 3wy 3R s 
Ashok Kumar vs., State of U.P. and others, [2001] 34 STR 641 : 2000 UPTC 916. .. 
Deepak Jain, Agra vs. State of U.P. and others, [2002] 36 STR 428. ............. 
Gulshan Kumar Handa, Jhausi vs. C.T.T,, [2001]33 STR 130... 
Krishna Traders vs. State of U.P., 2600 UPTC 274, ... 
Kuldeep Singh (Sri) vs. The State of U.P. and others, [2001] 34 STR 548. . Mohd. Ateeq Siddiqui vs. State of U.P,, [2003] 37 STR4(9. .................. 
New J.T.C. Corporation vs. SmuofU.P..[1999] 30STR573: 1999 UPTC 1226. 

41 15-%. Tfigg st 3§ snfevs 

15-(1) () 
Adarsh Cement Product (Pvt.) Lud., Ghaziabad vs. C.S.T,, [1988] 7STR 38. .. C.S.T. vs. Bhoore Singh Basant Singh, [1988] 7 STR 42. ... 
C.S.T. vs. Naresh Udyog, Loni, Ghaziabad, [1988] 7 STR 59 
C.S.T. vz R.S. Steei Works, Civil Lines Bareilly, [1999] 29 STR 241. 
C.S.T. vs. Shree Gopal Motors, [1986] 3 STR491. ... 
C.T.T. vx. Pragati Sales, [2001] 33 STR 245. ........ 
C.T.T. vs. Tata lron Steel Co. Ltd., Kanpur, 2000 UPTC 471. 
C.T.T. vs. Modipon Ltd., Modi Nagar, { 1999] 30 STR 356. 
Deen Dayal vs. C.S.T., [1988] 7STR4IS. ... 
Krishna Arhat Kendra vs. C.S.T., [2003] 37 STR 337:2003 U ; 
Modi Industries Ltd., Modinagar v, C.S.T.,[2003] 38 STR 797 : 2003 UPTC 1019. 
Nav Bharat Automobiles, Nunhai, Agra vs. C.S.T., [1999] 30 STR 592. .. 
Pangasa Garments vs. C.S.T., [2001] 33 STR 247. .................... Pradeep Phosphates Lid. vs. C.T.T., [2000) 31 STR 54 : 2000 UPTi 212,213 
Premier Vinyl Flooring Ltd. vs. C.S.T., 1994 UPTC 773. B 
Syn Biotics vs. C.S.T., [2004] 39 STR 96. c.co...... a2 
Willard India Limited vs. C.S.T., [1987) S STR 374. ... o 
Willard India Ltd. Sikandrabad vs. C.S.T., 1988 TLD 148. 214 
Willard India Ltd. vs. C.S.T.,[2001] 33STR 134. ........... 

15-7(1) () 
212 

Abdul Rasheed Brick Klin Owner vs. C.S.T., 1994 UPTC 280. . 216 
C.S.T. vs. Jagdish Rai Shyam Mohan, A.K. Muzaffamagar, [2003] 38 STR 611 215 
C.S.T. vs. K.B. Industries Blaspur, district Rampur, 2000 UPTC 753, 215 
Deen Dayal vs. C.S.T.,[1988] 7 STR4IS. .................. 216 
Dhanna Lal Nand Lal vs. C.S.T., [2003] 38 STR 510. . 215 
Durga Prasad Jugal Kishore, Jhansi vs. C.S.T., [2001] 34 STR 583. . . 215



ARTIHAH il 

Ganesh Rice and Dal Millsvs. C.S.T, 1987 UPTC4S6.... 
Jagdish Narain Shankar Prasad vs. C ST, [2001] 33 STR 219. 
Jai Durga Kh:::sa:kudyog vs. C.S.T,,[1987) 6 STR 84. ......... 216 

Kailash Coal and Coke Co., Moradabad vs. C.S.T., [2003] 37 STR 356 : 2003 UPTC 75, 
Ocean Time Agency v5. C.T.T, [1997)25 STR379. ... i+ 
P, Anand & Sons vs. C.S.T., [2004] 39 STR 165 : 2004 UPTC 21 - 
Ram Shyam Trading Co. vs. C.S.T,, [2001] 34 STR 502. ........... 215 

Shree Ram Traders vs. C.S.T,, [2000] 31 STR 61 : 2000 UPTC42.. 215,216 

Sikka Metal Works vs. C.S.T., [2001] 34 STR 581..... S 

sundarlal Jaiswal vs. C.T.T,, [2000] 31 STR 47. 
o 

15-3(1)(#) 
Bans Augar Zips (P) Ltd., Ghaziabad vs. C.T.T.,, [1999] 29 STR49. ........ 
C.T.T.vs. Lalta Prasad Vishan Lal, Shyamganj, Bareily, [2001] 33 STR91 
Kunal Traders, Varanasi vs. C.T.T., [2003] 37 STR 58 : 2003 UPTC 120. ... 

Motwani Brothers, Badshah Bagh, Varanasi vs. C.T:T., [2003] 37 STR 65 

P. Anand & Sons vs. C.S.T., [2004] 39 STR 165 : 2004 UPTC 217. . 

Zen Agencies, Varanasi vs. C.T.T,, [2003] 37 STR 90: 2003 UPTC 233.... 

15-e(1)($) 
Hindustan Metal Industries, Hapur vs. C.S.T., [1988] TSTR418. c..oooouinimmnsenriviniisssssnnns 217 

15-(1)(<h) 
C.T.T. vs. The Fairex Productions, 2003 NTN 263. 

Girish Chand vs. C.S.T., 1994 UPTC 305. ..... 

Razi Art Emporium vs. C.S.T,, 1996 UPTC 518. 

15-9(1) (¥<1) 
C.S.T. vs. Jagdish Rai Shyam Mohan, [2001] 33 STR 316. .. ... 218 

Jwala Industries, Nainital vs. C.S.T., 1999 UPTC 742. ...... 

Ramesh & Company Battha vs. C.S.T., [2001] 33 STR 335... 

15-9(1)(3) 

Atlas Cycle Industries Ltd. vs. C.S.T., [2004] 39 STR 75. .... 

Auto Trading Co., Bareilly vs. CS.T., |2004) 39 STR 53...... 

Baikunth Nath Agrawal Lauta Dealer vs. C.S.T.,[2001]33 STR 216. 

C.S.T.vs. A.K. Chamicals, [2001] 33 STR372. cooovuvvvvmmmunnssssssssssssssnnenens 

C.S.T. vs. Bharat Post Dodhastores, Muzaffamagar, [2003) 37 STR 330... 

C.S.T. vs. Bulaki Das Vinod Kumar, Ghaziabad, [1987] 5 STR 156. ........... 

C.S.T. vs. Haryana Tube Co. Pwt. Ltd., Hisar, [2003] 38 STR 828 :2003 UPTC 1140. 

CS.T.vs. J.B. Lamination (P.) Ltd., Noida, Ghaziabad, [1998) 28 STR 379 ..ccccvvvvvnnne 

C.S.T. vs. Jai Bharat Transport Corporation, Belanganj, Agra, [2003] 37 STR 270. ... 

C.S.T. vs. Jaipur Golden Transport Co., Delhi, [1999] 30 STR 627... 

C.S.T. vs. Karam Chand & Bros. (C.S.) L., [1999]29 STR 224. .. 

C.S.T. vs. Parasrampuria Synthetics Ltd. Delhi, [2003] 38 STR 900. . 

C.S.T.vs. S.R. Paper Cores, [2001] 33 STR383. .ocvconsnssmsmnnonoses 

C.S.T. vs. Shakti Cylinder Pvt. Lud., [1996] 23 STR 338; 1996 UPTC 549.. 

C.S.T. vs. Swadeshi Polytex Ltd., 12004] 39 STR p] [ Rpr—— 

C.T.T. vs. Avery India Ltd. Swarup Nagar, Kanpur, [2001]33STR61.. 

C.T.T. vs. Bharat Heavy Electricals Lud., 2000 UPTCA418. ... 



C.T.T. vs. Modi Olvetti Ltd., Rampur, [1999] 30 STR 436. .... 
C.T.T. vs. Supreme Engineering Works, [2001] 33 STR 365. 
C.T.T. vs. Suresh Chandra Jain, Jhansi, [1999] 30 STR 494. . 
Century Laminating Company, Hapur vs. C.S.T.;[2004] 39 STR 184. 

- 

219 
Dharam Pal Satya Pal vs. C.S.T., [2001] 33 STR 288. .....coovvvcvvvrennrccees 21 
Elegant Associates Pvt. Ltd. vs. C.S.T., [1994] 19 STR 115: 1994 UPTC9. » 
Goel Steel Tubes vs. C.S.T., [2004] 39 STR 161. ..cccvurerncvnannn, .219 
1.C.I. India Limited vs. C.S.T., [2003] 38 STR 497 : 2003 UPTC491. . 0 
J.M. Bakshi & Company, Bombay vs. C.S.T., [2003] 38 STR 902. ... 20 
Krishna Products Ltd. vs. C.S.T., 1994 UPTC 382. ........ccoecvururmrmurrrrennans pax) 
Mahesh Chandra & Company, Bareilly vs. C.S.T., [2004] 39 STR 199.. ..219 

Meenakshi Tradin Company, Saharanpur vs. C.S.T., [1999] 30 STR 478. ... w22 
Mewa Lal & Sons vs. C.T.T.,[2002] 35 STR 75 : 2003 UPTC 165. ....... w22l 
Modi Industries Ltd. vs. C.S.T,, [1995) 21 STR 181; 1995 UPTC 928. .. sz} 
Modi Industries Ltd., Modinagar vs. C.S.T., [2003] 38 STR 795 : 2003 UPTC 1032. ........ 220 
Modi Industries, Ltd. vs. C.S.T. [2000] 31 STR65. ... > 
Network Limited vs. C.T.T,, [1999] 30 STR 373. ..... > 
Northern Motors, Kanpur vs. C.T.T., [2003] 37 STR 395 : 2003 UPTC 884. 21 
Opt india Madicure Pvt. Ltd. vs. C.S.T,, [2001) 33 STR 114: STI 2001 Alld. 16. .21 
Pepsico India Holding Ltd. vs. C.T.T., [2003) 38 STR 664 (LB) : 2003 UPTC 856 (LB). .... 20 
Prakash Enterprises, Ghaziabad vs. ¢.S.T.,[2001] 34 STR461....................... sis 221 
Rasool Handicrafts Pvt. Ltd. vs. C.S.T., [1995] 21 STR 161; 1995 UPTC 909.. 
S. Narain Bhai Shanker Lal, Varanasi vs. C.S.T,, 1987 TLD 176. ... 
Sahai Tractor Automobiles, Bulandshahar vs. C.S.T., |2004] 3 
Securipax india Pvt. Ltd., Ghaziabad vs. C.S.T.,{2001])33 STR 23.................. v 221 
Shivalik Pipes, Gautambudh Nagar vs. C.T.T., [2003] 37 STR 37: 2003 UPTC 272. . 220 2] 
Transport Traders Organisation, Bombay vs. C.T.T., [1999] 29 STR 279. 
Ureka Polymers Ltd. vs. Trade Tax Tribunal, Ghaziabad, [2004] 39 STR 159 
Vardan Textiles vs. C.S.T., [2004] 39 STR 103. .......cc0ceueneuee sssssessesseresessansosnen o 
Western India Enterprises Ltd., Delhi vs. C.S.T., [2003] 38 STR 898 : 2003 UPTC 724. ... 220 

15001 (=) 
C: TT vs. Gurjeet Singh S/o0. Sri Atma Smgh. Agra, [2003]) 38 STR 764. . 

Indian Roadways Corporation Ltd. vs. C.S.T., 1994 UPTC 319. .. 

Kailash Chandra Gupta vs. C.T.T., [2003] 37 STR 412 : 2003 UPTC l I68. 

Kishorilal & Raja Ram vs. C.S.T., [2004] 39 STR 163. . 
Pharindra Nath Chaturvedi vs. C.S.T., 1996 UPTC 774. ... 
Raj Kishore, Kalyanganj, Aligarh vs. C.S.T,, [2003] 38 STR 847. . 
Transport Corporation of India vs. C.S.T., [1996) 23 STR 209. .... 

15-5(1) (wgay) 
B.S. Metal Printing and Pressing Works, Agra vs. C.S.T.,[1998] 27 STR 164. 

C.S.T. vs. Prahlad Rai Sat Narain, Hapur, [1988] 7 STR 372.... 
C.S.T. vs. Spintex Trading Company, Hospital Road, Kanpur, ["00]] 33 STR 384. 
C.T.T. vs. The State Trading Corporation, [1999] 30 STR 661. . 
C.T.T. vs. Sahu Sons, [2001] 33 STR 328. ...... 

C.T.T. vs. Sun Rise Enterprises, Dehradun, [2001] 33 STR 58. . 
Gopal Rai Sri Ram vz, C.T.T.,[1997) 26 STR 766. ................. B
H
B
R
E
E
E



AT 

 andir Mineral Traders vs. C.S.T.,[2003) 38 STR 829 2003 UPTC 1030, 
Hart Ayodhya Prasad vs. State of U.P, [2001) 33 STR97. . 
Hin  dustries ¥5. CS.T., 199 UPTC 1218. ............. 
JW‘::W Jce Cream Co. Allhabad vs. C.S.T., 2000 UPTC9 
i yv5. CS.T, [2001]33 STR367. .o 
Nighol Distilley and Chemical Works vs. CS.T., [1999]29 STR 332.... 

15-g(1)(6) : 

CS.T.vs Sethi Industrial Corporation, 1994 UPTC 140. ................c...coooemmvrrerresrrs, 28 

ur1 16. #1fi-van ' 
Narain Mishra vs. Pramod Kumar Gupta, [2003] 37 STR 181 (SC). ..vvocvvrroreororrro 28 

um 17. sfaw sdaRa ® Ao 
Deepak Bhalla (Smt.) vs. State of U.P. and others, 1992 UPTC 41 (DB). 

Dhule Bhai vs. State of M.P., AIR 1969 (SC) 78. .........coo00uunne. 
State of Orissa vs. Laxminarain Lal, (1978)43 STC 364 (Ori).. 

VK. Malik vs. State of Haryana, 2002 (32) STJ 73. «............... 

a1 18. FFiftE sra T ol RaR-PaiRo @ s @ aqen 

E 
BE
BR
EE
 

Kunwar Bahadur Sanjay Kumar vs. C.S.T., [1987] 5 STR 150. .....c.ccoeeriueemremvcrnruniieneniens 230 

Ramesh Chand Brick Kiln Owner vs. C.S.T., [1987]6 STR288............c..ooocorvcersverssen 230 

g™l 19. JAa TN IR @l ) e-FAufvor 
CS.T. vs. Bishan Swaroop Bansal, 1984 UPTC 463 : 1984 ATJ 374 .......ooooooo.cooorreeee 20 

4RI 20. wiurers (FF 3% ardE) R 9w av-FAufvor 
CS.T.vs. Ram Sewak Hari Om, 1982 UPTC 168. ............oo.oorrerererreermsersiveserseerce 21 

41 21, IS4 Reg-uw ) R ® ad @ o a-FuiRa = R 
T 8, sx-FuiRa swn \ 

Addl. Comm. (Legal) vs. Jyoti Traders, [ 1999] 29 STR 122 (SC): 1999 UPTC45. ..... 238,239 
AgencyKing vs. C.S.T., [1987] 5 STR 544. ............. 
Anand Export Corporation v5.C.S.T., [1996] 23 STR 75; 1996 UPTC 81. 
Anand Khandsari Udyog vs. C.T.T., [1997] 25 STR 302; 1997 UPTC 175. . 
Balaji Brick Field vs. Trade Tax Officer, Firozabad, [1997] 26 STR619. ...... 
CSS.T.vs. Agan Lal Fakir Chand, [1996) 24 STR 101; 1996 UPTC 1087... 
CS.T.vx. Auto Sales Corporation, [1987] 6 STR 33. .. 
C.S.T.vs. Bhagwan Das Haridas, [1987) S STR 448. ... 
C.S.T.vs. Continental Pumps and Motors Ltd., 2000 UPTC 466. : 
CS.T.v5. JK. Cotton Spinning & Weaving Mills Co. Ltd., Kanpur, [2003] 38 STR 606.. 236 
CS.T.vx Jai Bharat Bhatta Co., 1979 UPTC 834. ...occoocvrrscssvssnsin 
CS.T. vx. Jain Khandsari Udyog, [1996] 24 STR 34; 1996 UPTC 1160. 
C.S.T. vs. Madhu Chemical Works, Bareilly, [1988] 7 STR 134............. 
CS.T. vs. Mool Chand Gulzari Lal, [2004] 39 STR 223 : 2004 UPTC 71 
g:r vs. National Sugar Industries, Meerut, [1986)4 STR 446. ....... 
C.S'I' vs. RK. Construction Co., Alaipur, Varanasi, [1999] 30 STR 444. . 

"> 1% RS, Steel Works, Bareilly, [2003] 38 STR 836. ........ccoecnns 
CS.T.vs. Rungta and Bros, Tamkuhi Road, Deoria [2003] 37 STR 281 : 2003 UPTC 520, 236 



xliv umflamfim 

C.S.T. vs. S.K. Goel Contractor, [2004] 39 STR 84. c.ccoovvvvvveuussnens 
g:T vs. Samrat Trading Company, Mirzapur, [2001] 34 STR 620.. 
C.S.T. vs. Sanjay Traders, [2001] 33 STR 218. ...........ec... 
C.T.T. vs. Tripathi and Sons, Deoria, [1999] 29 STR 327. 
C.T.T. vs. Anil Kumar Sudhir Kumar, [2001]33 STR 20.... 

C.T.T. vs J.P. Rewa cement, Allahabad, [1999] 30 STR 405. 
Carew and Company Ltd. vs. C.T.T.,[1997] 26 STR 453. . 
Chandra Brothers vs. State of U.P., [2003] 38 STR 509. ... 

Chopra Diesel vs. State of U.P. and others, [1994] 19 STR 27; 1994 UPTC 115. 
Dalmia Dairy Industries Ltd. vs. State of U.P,, [2003] 38 STR 883. .. 
Dinesh Crystal, Rampur vs. State of U.P., [2002] 36 STR 535 . 
Durga Metal Works (P.) Ltd. vs. A.C. (A) Sales Tax, Gorakhpur, [1999]29 STR 305. ..... 239 
Excellent Motors vs. AddL Commissioner, T.T. Officer, Kanpur, [2004] 39 STR 71. . 235 
Gaurav Traders, Kanoon Goyan, Meerut vs. C.S.T., [2002] 35 STR 116. s 3T 
Gopal Metal Industries, Mirzapur vs. C.S.T., [1988] 7 STR 13. . 281 
Gujarat Cooperative Milk Marketing Fedration vs. A.C. (A),[2003) 37 STR 230. .... 236,237 
Hira Lal Ratan Lal vs. C.S.T., 2000 UPTC 416. 

T —— .236 

Industrial Cables (India) Ltd. vs. State of U.P. and others, [1997] 25 STR 308 (LB) . 
Jagdamba Steel, Kanpur vs. C.S.T., 2004] 39 STR 106. 
Jagdamba Steel, Kanpur vs. CS.T,, [2004] 39 STR 106. 
Jain Sugar Works, Hapur vs. C.S.T,, 2000 UPTC 413. 

Matanhelia Trading Co., and another vs. State of U.P,[1999]30STR 374. ......... Modi Zerox Ltd., Rampur vs. Addl. C.T.T. Moradabad and Another, 2000 UPTC 502. Mohini and Company and another vs. T.T.O, Firozabad, [2001] 33 STR 419. Moolchand Harish Chand vs. C.S.T., [ 1994]20 STR 7; 1994 UPTC 928. 
Munna Lal Sot vs. C.S.T,, [1987] S STR 572... 
Munna Lal, Roorkee vs. C.S.T.; [ 1997] 26 STR 804. 
Om Traders vs. C.T.T,, [2002] 35 STR 309 : 2002 UPTC 646. ........... 237 P. Anand & Sons vs. C.S.T. (No. 490/1992), 12004] 39 STR 131 : 2004 UPTC 202 P. Anand & Sons, Agra vs. C.S.T,, [2004] 39 STR 14. 

Ram Prakash Naresh kumar, 
Ramesh Chand Divesh Kumar, 
Royal Trading Co. Saharanpur 
Samvat Biscuit and Confectio 
Savitri Khandsari Udyog, 
Shakti Udyog, Bijnor vs. C.S.T.,[2001) 34 STR 599, Shambhu Dayal Gupta 

Aligarh vs. C.T.T., [2004] 39 STR 55, 
Muzaffar Nagar vs. C.T.T,, [ 1999]30 STR 364. . 
vs. Trade Tax Officer, 2000 UPTC 642, ..



AR 
xlv 

shiv General Industries vs. CS.T., 199TUPTCA9. cooovvvununasenreneee 

Shiv Shakti Traders vs. C.T.T,, [2002] 3'51‘ ST: Z}r04 | 

m Babu Vaishya & Co. vs. A.C.Trade Tax, 

fJ'.II{.Co-opemive Szinning Mills Ltd. vs. State of U.P., 1997 UPTC 77. evvevnenn 

U.P. Rolling Mills Company Pvt. Lid. vs. C.S.T.. [2001]34 STR506. ..0ooovvzeunnen-: 

U.P. State Sugar Corporation Ltd. Unit Rampur vs. C.S.T., [2004] 39STRS1 

U.P. Sugar Co. Ltd., Padrauna vs. Trade Tax Officer, [1999] 30 STR 390. ... 

Vijai Kumar Surendra Kumar vs. Sales Tax Officer, [1999]29 STR 31 [ 

ur1 22. @ B GUR 

Amritsar Oil Works, Agra vs. C.S.T., [2004] 39 STR 101 cuuurvesssssonmmmmmemmsscessssssseess 243 

CS.T.vs. Ashoka Silicate Factory, Kanpur, [2003] 37 STR 83 : 2003 UPTC 121. 

C.S.T. vs. Controller of Stores, N.E.R., Gorakhpur, 1985 TLD 80.. 

C.S.T. vs. Essential Oil & Chemicals, Bareilly, [2003] 37 STR 86. .. 

C.S.T. vs. India Steel Supply Company, [1987] S STR485. .......... 

C.S.T. vs. Indian Explosives Ltd., Kanpur, [2003] 37 STR 32:2003 UPTC 363 

C.S.T. vs. Jalashwar Ram, Gorakhpur, [2003] 38 STR629. .............. 

C.S.T. vs. Malik General Store, Muzaffamagar, [2001] 34 STR 482.. 

C.S.T. vs. Prakash Chandra Narendra Kumar, [2003] 38 STR 63 : 2003 UPTC 843. 

C.S.T. vs. Patel Bechar Bhai Lalu Bhai, Lalitpur, [1999] 30 STR 565. ... 

C.S.T.vs. R.S. Steel Works, Bareilly, [2003]) 38 STR 836. ...........cc.... 

C.S.T. vs. Sukh Lal Ice & Cold Storage Co., Jhansi, 1994 UPTC 105 

C.S.T. vs. Triveni Engineering Works, 1985 TLD 16. ... by 
C.T.T. vs. Anandeshwar Industries, Kanpur, [2003) 37 § 2 TCEY. s 244 

C.T.T. vs. Arun Kumar Atul Kumar, Aligarh, [2003] 38 STR 524. .......cc.cccoviinnnnn » 

Charanji Lal Rajendra Kumar Oil Dealer, Babina, Jhansi vs. C.T.T., [1999] 29 STR 231..... 

Concreate Spun Pipe Works vs. Sales Tax Officer, Kanpur, (1969)24 STC48..... 5 

D.S.M. Group vs. Chairman, T.T. Tribunal, [2002] 36 STR 707 (LB) : 2002 UPTC 

Daulat Industries, Moradabad. vs. C.T.T., 2000 UPTC 928. ........cccoevurvrrnnnnnnn. 

Gujarat Cooperative Milk Marketing Fedration v. A.C. (A), [2003] 37 STR 230 

Gupta Glass Industries, Hathras vs. C.S.T,, [2000] 31 STR 58. ........... 

Hindustan Safety Glass Works, Allahabad vs. C.T.T,, [2002] 36 STR 5. 

L.T.C. Agro Tech Ltd. vs. C.T.T., 2000 UPTC 362. ........... 

I.T.C. Agro-Tech Limited vs. C.T.T., [2001] 33 STR 102. . 

Indian Herbs Research and Supply Co. vs. C.S.T., [1987] 5STR 435. .... 

Kakkar General Stores vs. State of U.P., [1996] 24 STR 144 : 1997 UPTC 56.. 

Khedia Brothers, Lalitpur, etc. vs. A.C. (J), Sales Tax, [1999] 29 STR 138. 

Kundan Lal Shrikishan vs. C.S.T.,[1987] 5 STR425. ...cccovvivninnnninnunnnins 

L.P.Nagarand Co.vs. C.S.T,, 1997 UPTC 51. c..ccoovurunriiinnnnn 

Lakshmi Narain Anand Prakash vs. C.S.T.,[1986) 3 STR 81 

Luxmi Ji Flour and Dal Mills vs. C.S.T., [1987] SSTR 343. .. 

Matwala Ram Kishan Chand vs. C.S.T., [1988] 7STR433. .... 

Precise Laboratories Ltd. vs. C.T.T., (2000) 117 STC 226 (All). ...cc.ocvvvvnirrnnrirnniines 

Ram Sewak Coal Depot, Mirzapur vs. C.T.T., [2003] 38 STR 514:2003 UPTC 608 
Rita Ice Cream vs. C.S.T., [2004] 39 STR 166. ..cccevrrvennae 

Shree Bhagwati Flour Mills vs. C.S.T., [1997] 26 STR 453. 
Uttrakhand Udyog (P) Ltd. vs. C.S.T., [1994] 20 STR 295; 1994 UP 



xlvi aRTIHHRE 

ur1 23. 3 ¥ gEw @ Mo e 
Kailash Nath & Others vs. Tota Ram Kanhaiya Lal & Others, 1975 UPTC 164. .. 
Shaw Wallance and Co. vs. Sri Venkateshwaran Bone Mill, (1980)45STC416 (AP) 

y 25. ymas Refs § Refkad o 50 o1 sfer 
Ashok & Brothers vs. State of U.P,, [1997] 25 STR 108 : 1997 UPTC 178... 
Pradeep Agarbatti vs. State of Punjab, [1997) 26 STR 857 (SC). .............. 

urt 28. Wiw el qun @ A g 
C.S.T. vs. Kamal Fuel Industries, Cheppel Street, Meerut, [1999] 29 STR 160. ..... 
Jain Shudh Vanaspati Ltd. vs. State of U.P,, 1983 UPTC 198. .............ccocoruueneee 

T 283, a\mwmmism%mmm 
Bharat & Company vs. T.T.O., Raksa, Jhansi, [2003] 37 STR 147: 2003 UPTC95. .......... 253 
C.S.T. vs. Delbi Calcutta Carrying Corpo., [2004) 39 STR 100 : 2003 UPTC 949. ... 253 
C.S.T. vs. Kamal Fuel Industries, Cheppel Street, Meerut, [1999) 29 STR 160. .. 
C.T.T. vs. Rais Khan, Nagpur, [1999) 30 STR 664.........ccccoo...0.oovermvrmsrnsenenne 
C.T.T. vs. Subhash Steel Trading Corporation, Jhansi, [2001] 33 STR 59. . 
C.T.T. vs. Verma Roadways, Kanpur, [1999) 29 STR 153. 
Electric Foreman (Construction), Agra vs. C.S.T,, [1994] | ¥ . 
Godhan Singh Tyagi vs. C.T.T.,, STI 1997 Alld. 355. ......oooovvcvovensivusivnssisnsnesessssiseenns 
Intelligence Officer of S.T. vs. Yogesh Trading, [2002] 35 STR 275:2002 UPTC 315 
Mohd. Kasim S/0 Mohd. Zahoor vs. State of U.P., [2003) 38 STR 449 : 2003 UPTC 625. 253 
Parry and Company Ltd., New Delhi vs. C.S.T., [2003) 38 STR 894 : 2003 UPTC 742. .....253 
Ranjan Kumar Goel vs. C.T.T. [1998) 27 STR21.... .25 

U 28-4. mfimmflmmmmmtmfi 
fore mfder @ W @ s 

Ashok Road Lines, Agravs. C.S.T., [2003] 38 STR 504. ............. 
Bihar Carrying Corporation, Patna vs. C.T.T., [1999] 30 STR 420. 

C.T.T. ys. Assam Bengal Carrier U.P. Border, Ghaziabad, [1999] 30 STR 499. . 
C.T.T. vs. Indian Roadways Corporation, U.P. Border, Deihi, [1999] 29 STR 155. 
C.T.T. vs. Mohan Roadlines, Gwalior, M.P., [2001] 34 STR 636. .. 
C.T.T. v Ravi Traders, [2001] 33 STR373. .........ccorueee. 
K. Joshi Enterprises vs. State of U.P., 1998 UPTC 202. 
Om Carrying Corporation vs. C.T.T,, 2000 UPTC 526...... 
Sodhi Transport Company and another etc. vs. State of U.P., [1986]4 STR I. ............... 256 

a1 29. wef W aaed 
Allahabad Wire Drawing Ind. vs. U.P. Small Ind. Carpo., [2003] 38 STR 782. . 
Anuj Bricks vs. State of U.P., 2000 UPTC 999.......cccoviuiinninnsiinninnns 
Baburam Daya Nand Prakash vs. State of U.P., [1997] 26 STR 678. 
Baburam Dayanand Prakash vs. State of U.P., 1997 UPTC 1264. 

Bharat Heavy Electricals Ltd. Sonbhadra vs. State of U.P., 2000 UP 

C.S.T. vs. Auraiya Chamber of Commerce, 1986 UPTC 917 (SC). ............ 

C.S.T.vs. R.S. Steel Works Bareilly, [1999]29 STR 241 : 1999 UPTC 767. ... 
C.T.T. vs. Hindustan Safety Glass Works Pvt. Ltd., Allahabad, [1999] 29 STR 325. 
C.T.T. vs. Sterting Machine Tools, [2000] 31 STR 67 : 2000 UPTC 29. T

E
I
T
I
T
L
 



R xlvii 

Hmmsahl(hnndsmvs.cs'r [2003) 38 STR 906. .. 
Hind Lamps Limited, Shikohabad vs. C.S.T., [2003] 38 STR64] 2003 UPTC971 
Modi Industries vs. C.S.T, 1982 UPTC 1097. 
R.L. Veerendra & Co. vs. Assessing Officer, [1997] 25 STR 

Raj Moti Dal Mills, Hathras vs. 5.T.0., [2003] 38 STR 682 : 2003 UPTC 1131 
mmnlal Om Prakash vs. C.S.T., [2004] 39 STR 219, 
Shiva Commodities vs. T.T.O. (Check Post), Raksa, [2002) 36 STR 469 : 2002 UPTC 640 258 
starling Machine Tools, Agra, vs. C.T.T., 2000 UPTC 838. .. S 
Tata Refractories Ltd. & another vs. S.T.O. and others, [2003] 37 STR 34 (SC) 
Trade Link India, Ghaziabad vs. T.T.O., [2002] 35 STR 125 : 2002 UPTC 136. ...... 

o1 29-3. Mm:mqafimzsmfiqaafingwfi 
@ favo &) ufvan 

Abdul Kadar and COmpany vs. S.T.O., Hyderabad, 15 STC 403 ... 261 
Agarwal Enterprises vs. T.T.O. Allahabad, [1997] 26 STR 491 260 
Ashoka Batteries vs. C.S.T.,[1994] 19 STR 88; 1994 UPTC 462. 260 

Ashoka Marketing Ltd. vs. State of Bihar, 26 STC 254 ....... 261 
C.S.T. vs. Auraiya Chamber of Commerce, [1986)4 STR i78. . 261 
C.S.T. vs. Kumar Aluminium Industries Shahjahanpur, 2000 UPTC 745. 260 
C.S.T. vs. Kumar aluminium Industries, [2000] 31 STR71....... 260 
C.5.T. vs. U.P. State Cement Corporation, [1986] 4 STR 480. 1 

C.T.T. vs. Sterling Machine Tools, [2000] 31 STR 67. .. 260 

C.T.T.vs. Sterling Machines Tools, 2000 UPTC 29 ..... .. 260 
C.T.T., vs. Rampur Distillery & Chemical Co. Ltd., [1997] 26 STR 517...... .. 260 

260 
260 
260 
261 
%1 
261 

262 
| 
261 
261 

D.C.M. Limited, Daurala Sugar Works, Daurala, Meerut vs. C.T.T,, [1999] 30 STR 412. .. 

D.C.M. Shriram Consolidated Ltd. vs. State of U.P., [2002] 35 STR 140 : 2002 UPTC 65. 

Hira Lal Ayodhya Prasad vs. State 0f U.P., [2001] 33 STR 97. ..cccvevrersersersersenssssone 
Indian Tarpintine and Rasin Co. Ltd. vs. C.T.T,, [1998] 28 STR (Trib) 124. . " 

Kasturi Lal Har Lal vs. State of U.P. and others, [1987] 5 STR I (SC). ........ 

Kheria Brothers vs. Asstt.Comm. (J) Sales Tax, [1995]22 STR 50; 1995 UPTC 593 

Mangoo Mal Chandra Prakash vs. State of U.P., [1987) 6 STR 339. ... 
0.D. Industries vs. Szate of U.P,, [1996] 23 STR 125; 1996 UPTC 307. 

R.S. Joshi vs. Ajit Mills, (1977) 4 SCC98..........ccommrrvrevnenns 
State of U.P. vs. Annapumna Biscuit Manufacturing Co. .. ‘ 

The A.C. (J), Sales Tax vs. Kheria Brothers, [1998) 28 STR 630 (SC). ........c.csssvrssne %1 

ur 29-w. Bifta WA B W A afgf 

OmD"Fmoryvs State of U.P, 1996 UPTC 1079... 
Ram Karan Das Anil Kumar vs. C.T.T., 1995 UPTC 54. ... 

YR 30. a% fuior @ faa s a1 di| A Rl e W v 
T A ufF@ 

Al Coal Depg vs. 5.7, ST 1992 (Al 261 
ST :"MMillsvs.CS T., 1995 UPTC237.. 
M;P Dixit Sajhidar, 2000 UPTC 888 (SC). 

Chemicals v, C.S.T,, 1993 UPTC 1146 ..ccovvcvunrrrssssrsssssssssssssss BR
ER



xlviii ey 

msz.mmna‘ifi:gw 
Panhx Raj Chandra Birani vs. C,S.T,, 1995 UPTC 904 STI 1995 (All) 196. ......... 
Premier Venyl Flooring Ltd. vs. C.S.T., [1993] 18 STR 370 : 1993 UPTC 1075. .... 

9R1 33. FYeH B W A afaRew suaw 
Jhaboo Ram vs. Deputy Collector (Collection), [1987] 6 STR 8. 
Lal Jec and others vs. C.S.T. and others, STL 1993 (All) 77......... 
N.C. Jain, Meerut vs. Chief Secretary, Government of U.P, [2001] 34 STR 591. . 
Ram Narain vs. Collector and others, 1970 UPTC 143, ... 
Ram Narain Agarwal vs. State of U.P, STI 1983 (SC) 287 
Samaria vs. State of U.P,, 1981 ATJ 386. ... 
Praveen Agarwal vs. Deputy Collector, 1994 UPTC 920. 
Vishnu Kumar Gupta and another vs. State of U.P., 1997 UPTC 787. ..o 
% 34. WO W F9e I I B R R M s @ 

B 
Ananti Devi vs. Additional Collector, 1970 UPTC 34. 
Anjam Al vs. Sales Tax Officer (C.P.), 1997 NTN 170. 
Mahngoo Yadav vs. State of U.P,, 1987 UPTC 199. .... 
Manoj Kumar Mishra vs. State of U.P,, [2001] 33 STR 127, 

a1 35. Raema wel o1 smauRn 
Anil Kumar Subzi Bec;j Bikreta, Varanasi, [2001] 33 STR (Statutes) page 9. .................... 270 
C.S.T. vs. Super Cotton Bowl Refilling Works, [1989) 9 STR 422 (SC) :1989 UPTC 489 (SC): 

(1989) 73 STC61 (SC): 1989(1)SCC 643 : STI 1989(SC) 14, .................. : 
Gaurav Traders, Pandey Hata, Gorakhpur, [2001] 33 STR (Statutes) page9. 
J.J. Enterprises vs. C.T.T., [1996[ 24 STR 1 : 1996 UPTC 471. .......cerveun....... 
Hotel Balaji vs. State of A.P,, [1993[ 17 STR 153 (SC): 1993 UPTC 318 (SC). ..... 

g1 36. fvw wRR a @ SR 
Anand Food Products vs. C.S.T., 1990 ST1 257 (All).. 
Bilas Tubes Ltd. vs. State of U.P. & Others, 1999 UPT 

mss.wmmtm@ 
Amitabh Textiles Mills Ltd. vs. State of U.P,, 1993 UPTC 200. ........cccresrrrrnreeeen. 
Modi Industries Ltd. vs. State of U.P,, 199735 STI (All)321 : 1997NTN 491, ... 
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(3) = 1 3tx, 1948 | ST EHEAT ST | 

eyl e JauRon 

Folo TR TN T, 1904 @ 41 5 & IAR AR el IR 73w Yae F 

fiwmafimmahmmaQRmm
,m#fiafi$mfifi$ 

mflmtmmmafimfifi
mmfimfiflmfi 

A W ST | Haji Lal Mohd. Birl Works v. State of U.P., (1973) 32 STC 496. 

Foflo TR TG YT, 1904 F 4T 21 Bad IRFERE HoEl @ T, 

e e, Rrafted S A O URAEH B @ AT A B ¥ | 9 i qr 

oo o & Geh €t fn o @l & | K. Three Electronics Put. Ltd., v. Divisional 

Level Committee, [2004] 39 STR (Tri) 17. 

= P § o P e R T § I wre R A Wi | e w1 

fiaaaa;nnmmmamqammmtlc.s.r.v.mok
mmm 

Sons, 1984 UPTC 204. : 

Mwflaflfimfié&mfifizfiflmflmtwfi
fimm 

TR Y T TR o A 5 e 78 ¥ A 8| A B o e 1 e el 

T T R @R R aife i Wl srfafkdl W | Bharat Timbers 

and anotherv. State of U.P., [2004] 39 STR 1. 

“wifrordl w2 a1 Rrgr=r” (Doctrine of Promissory Estoppel) 

mflsz&amua,mawwfifiamfifluhmmm
m| 

Union of Indiav. Godrej Phillips India Ltd. AIR 1986 SC 806 : 1986 UPTC 977. 

. IR Rw sfuPey gem 31 & 1995 E SRy



2 SR W2n @R N ARfrgE, 1948 R 2 

mmammmtmmmmma*mmmm 
fgr=1 @ 7€ & 8 | Bangal Iron Corporationv. C.T.0., (1993) 90 STC 47 (S(), 
“=ufy® fewofl~ (Judicial observation) 

mfifimmmm“eflmmmammfimm 
m%ammmmmmmafiéfielmwmmhv. 
C.S.T.,[2004] 39 STR 219. j 
-tgm @1 f4aT1" (Principle of Res-judicata) 
mafifim#mfivmmaflfim%mflfifinflmaflmmfi% 

%imm&mmm%fiafiMMw.smv.Mamhmper Co., 1985 UPTC 15 :(1985) 1 STR 156. 
'vflwmmfi'(bocluaorymmml 
-mmmmmmfimmtmmmamm Chhatta Sugar Co. Ltd., Mathurav. C.T.T., [2001] 34 STR 484. 

Interpretation of statute : 

Nfimfimmmamfiiwmflfimmwfiafifiéw 
i1 S =Y | Vam Organic Chermicals Ltd. v. State of U.P., |2003] 37 STR 215. 

TRV ol SRR & T MR P1 Preor | w9 4 S S e 
& S w9 ¥ @ WA | Associated Distributors Ltd., Ghaziabad v. C.TT, 
[2002] 35 STR 78 : 2002 UPTC 173. 

et e o1 afiaen ot s seareas/ Pl g1 RraTael & e Raen 
fimfia—mmfimmmmfifiammmfimm 
2 | Associated Distributors Ltd. Ghaziabad v. C.T.T., [2002] 35 STR 78. 
"Seaan rarera 3 fvia # =rem* Interpretation of decision of Supreme Court 

B8 415 3 fAvfa @) 7@ waR R W TRy 5 geeR dis @ Prfy § Swa favw 
7 91-BY 0 7 drs @ fifa @) Sere 78 WHd # | Indian Ol Corporation Ltd. 
v. State of U.P., [2004] 39 STR 269. 

“gfRax* (Circular of Commissioner) 
HATR gR1 W 9RYF (EXger) i sifteal @ ford e @1 C.S.Tv. 

Dhanraj Dal MUl Al [2003] 38 STR 819. 
Wgfiafiww%afimmmfiafimfim*fifiuflmfifiim 

TR € | Eskay Remedies v. State of U.P., [2003] 37 STR 273. 

PR & gy fm v aeaar § | Kirloskar Ferrous Industries Ltd. v. Dy. 

C.C.T.,[2002] 35 STR 67 (Karn.). 

: iy 9RaF 3 Fréw sRFEm & mRuF &1 Wi @ R Sfia anfed= & waa 

¢ frg v SRPEW A AW WX 7 GUE B 4 3¢ IR T R s 
. Varghese K.P.v. LT.O., 1981 UPTC 1268 (SC) : (1981) 131 ITR 507 (SC). 

2. JRYME—zw sRfge ¥, oa a@ fe B ara e B\ 

faaa @ ATda T8, — 



p— SR WY ANR N AR, 1948 3 

@) “wvfuve el B acad 5w AR @ arfe Bx- 
Prafve s & e a1 6t g o1 wware B 
2 ol TTou WX 41 BTR g Py afa ¥y, 

H¥eaqV] TaT AU 
u-mma-mwaammmmmmmmm 

8| State of U.P. v. Dull Chand Kali Prasad, (1968) 22 STC 191. See Roorki 
Taxation Bar Associationv. Assistant Commissioner (E), 1988 UPTC 24. 

wv-Pufvon sl wer e @ Pk # oeureR a3 R wh 
R MRS anea § | Indian Iron & Steel Co. Ltd. v. Sales Tax Officer, (1973) 32 
STC 95: 1972 UPTC 414. 

IR ©d Promaed ¥ Rrvrers aur 8 A Ruft ¥ s &1 are R 
MlumMfihtfafim—finfiwuflmflfiqmmmmsmqun 
V. Duli Chand kashi Prasad, (1968) 22 STC 191. 
R 7 B = A R R g e @ e R wEsha A 

B B W@ § | C.S.T. v. Saraswati Press, Dehradun, 1984 UPTC 1105. 
Zoflo X o 38/1975 B aria AN # TR RAiF 1.3.1973 ¥ faega 

Mafi*mm,mflmammfimamafimaw 
R ® @R W 9| C.S.T. v. India Tobacco Co., 1983 UPTC 157. 
mafi*hfimal*mwmwfifimmmmmfim 

& & 3@ o 31 W1 7 s R e & 1 Vishwanath Jhumghumuwala, Varanastv. State of U.P., 1986 UPTC 1028. 
3 TR A @ @R WA AT | C.S.T. v. New Prakash Hotel, 1981 

UPTC 1115. 
mn-mm#ma(l)fim-mmm%figaamwm 

mmmmwmmt,wm-fiammmmeamm 
Shyam Manohar Dixitv. Sales Tax Officer, 1970 UPTC 88, 

mmmmmmza)mfiamsfimmc.sr.v.sww\guacm 
Tools, (1983) 53 STC 90 (Alld); 1983 UPTC 300. 
ufiwmfiflmmcmmmmanwmfl—mm 

fwifRe g wfdd | C.S.T. v. Sagju Prasad Ram Kumar, (1976) 37 STC 533 (SC). 
mmam—maamfiwmamtncsmv. Sadanand Arhti, 1979 UPTC 816. 
ummwmm-fimt—mmvam fiahwmfimflmufimmmmfimmwmmh C.S.T. v. Person Tools and Plants, Kanpur, (1975) 35 STC 413 (SC): State of Orissa v. Chako Bhat Ghela Bhai & Co., Q 960) 11 STC 716 (SC); C.S.T. v. Kanpur Dal & Rice Mills, (1970) 25 STC 511; Jagannath Prasad v. State of 

I R AP dew 12 77 1970 W v (somh 1.11.1678)) 



4 IW W20 @WNR W IRFE, 1948 oR1 2 

U.P., AIR 1963 SC 416; Ujjam Baiv. State, AIR 1979 SC lGZl'Agw'waland 
Brothersv. C.S.T., 1974 UPTC 48. 

(@1) “afild g Tren IR F1 aad 99 e & 

(v) 

0] 

@) 

® 

o a1 9 D 3= ardier A < | A); 

[ fgw, es 3] 
“TNR" ATe T 91 499 @ WOUR 3 T4 J, AR 
@ ST frefafaa W ¥ 
PIE AR, FIfreg a1 PEfo seEr @R, alcsa a 
frator & ey o @ srem a Heers T 9 @R, 
T, ot drew a1 ST o e P St 
TATE SR AT T MR W A @R, aiPrey, Pt 
HIER A1 WA | BYE 1 e w1 ] 
fooe a2 3 = fapet wairoT= @ farg fredy wend wfaaT 
T Frees a1 R W @) T B @ SifeR B 
IR (BT favN R arafdy @ forg & a1 = ) i 

T BT EEE, W ¥, Irioy R, Sl et 
T SURATE AT N TBR BT BE I A T DS 
SIS 1 JFGSTAT 41 =ef FM= 1 SHD ) fasy 
T HETAS AR AT DI SeqIofer =ref 91 Bior=t a1 36 
¥ ¢ N A, whE, ITA AT TmRY FY T BE 
HageR W &M N HeR 1 P Y THEmaER, 9 0y 
R, Fiftrsy, fafor, s o s @ Sl w@ferar 
2 | I B A SHH TG B AT SE N B 4 
THS RIS B () 

fipg gua ararfa @ae d@ W g ) yoly w1 o T 
FHradHaTd 78 B, R 71d @E= @ o s T8 

QY [A® SHaaon 
A 3 g1 FHARE B W D A afdifgw & smrta g R @ R § 

1 & | C.T.T. v. British India Corporation Ltd., Kanpur, [2003] 38 STR 608. 
T 3o wifda oA &g F A 7 W dw D 7 wite A 3 @ Wil 

B P RIS 99 37 | Yo ) @oR /A gk T8 58 o wed § aur 
faghen @ @ard 78 w1 o waven & | C.S.T. v. Jain Steel & Alloys Ltd. etc., Hapur, 
[2003] 38 STR 832. 

1. IR R sffan dem 31 w9 1095 WU we “oh P Ren mar (ol 13.9.1085)1 
2. IR fufrn wen 31 &7 1995 AN MReafa (v 13.9.1085))



€T 2 TR WM WUR N IR, 1948 6 

Tolo ATER WATE w1 WA TFe 1975, B Iwia fda wal HvH grR1 Rl 
Hell A WG T B APV T B IR ARG BT 01 TN T 3 SHH 
gt e i saraes B e 7€ 8 | C.S.T. v. Mahaprabandhak Jal Sansthan, 
[2001] 34 STR 471 : 2000 UPTC 1000. 

foreh wwn &1 e e AR wmgR T & @ areRs A B AR T8 T 
ST T, S T T§ G 1 A g 5 AIuR B @ Steg Pifda o1 | State of Tamil 
Naduv. Berd of Trustees of the port of Madras, [1999] 29 STR 281 (SC). 
TN PR A A amr ? 91 X AW | C.S.T. v. Peekays 

Pharmaceuticals, [1989] 9 STR 114 ; 1989 UPTC 220. 
o< Rt 3 e S e wed o) R & 7 5 W, o Fednd ) Refreshment 

Centre, Meerutv. C.S.T., [1980] 11 STR 203 : 1990 UPTC 334. 
AR ERT IGD BT A R W) I 27 B Gout. of Indiav. C.S.T., [1989] 9 

STR 453. 
f%#im1-3-73%§Mam§fimmmmmlmrw¢flesu¢v. 

C.S.T., [1990] 12 STR 310; 1991 UPTC 175. : 
TNR—FHANE T ZRI Te1 G QR g8 M B R s ) Ao ¥ 

M$mmamflaa€ifimmmaonenmmreandaenemzmswance 
v. C.S.T., [1986] 3 STR 315. 
mmmmflmtwmfim-mmmmfimfim 

mfimmammmmmfifimammmwmm 
R M TR R AR T8 T o s United India Fire & General - Insurance Co. v. C.S.T., 1987 UPTC 20 (LB). 
mflmMmmmfimfimfifihmtafi?mafifiafia 

mmenmmmmafitmmmmmmm 
AR B gRaT ¥ 7 s | s Rw-av 3 7@ 2 Oriental Fire & General 
Insurance Co. Ltd. v. C.S.T.,[1986) 3 STR 315. 
mmmw_pfiafifiafimm\mawfiflm.ww%l Cementation Patel (Durgapur)v. C.S.T. West Bengal, (1981) 47 STC 385 (Cal). 
TERE F9A0 AR 7 {1 The New India Assurance Co. v. Dy. C.T.0. Madras, (1972) 29 STC 539 (Mad); Indian Insurance Co. Association v. Dy.. C.T.0., Madras, (1969) 24 STC 79 (Mad); Oriental Fire General Insurance Co. v. C.S.T., (1986) 3 STR 315. ‘ 
mmmmmmmmmmmmt.mmmm 

Controller of Stores, N.R., Jodhpurv. Assistant Commercial Taxation Officer, (1976) 37 STC 385. Wy ATa Walea AR ER1 State of Tamil Nadu v. Burmah Shell Ol Storage and Distributing Co. of India Ltd., (1973) 31 STC 426 (SC) % A m fvta @1 srgurer s ¥ 
FE g1 A T R W drg A B M/s. The Fertilizer Corporation of India Ltd., Gorakhpurv. C.S.T., 1980 UPTC 1. 
Mafiamafinfifiafimmwtmmmmdmmmsv.u 

Governor of Delhi, 1980 UPTC 326.



6 SW W =R W SR, 1048 4N 2 

Rere Yo 7 7= TR T v SRR T R o | C.S.T.,v. Vasudeo Rao, 
(1981) 48 STC 447 (MP). ‘ 

@) “whrer” o o T wER g Py st amr 
TR W B AR TS WYER BN PAgE AR e @ 
IR FATR, [ Gy SAwER) ) §; 

TRAgY A sEuRon 
Solo TR ¥ (Weier) (Rrefva) siidfra, 2008 B a1 “Wgm wEN 1 99 

FAET 3 WF R TR T WG B T T 7§ Ro 18.10.2002 W 
s man 

TR —RER = w3 w wdsl RPN 0 wfaRE 8| Dula 
Ram Panna Lalv. Assistant Commissioner, Sales Tax, (1963) 14 STC 675. 

[(wQ) =R B F1 aad qenRufy, TTe B R @ @dE 
RE T D ol g IR W § 

@) =R T AT R Y @l ¥ & o SR a2y i 
(em® Frafya w9 ¥ a1 srgen) w7 a1 TE A Y oy 
A T AT FHEA, TRAMAS a1 310 Jogar wfree 
B o W a1 I WU X AT @1 3, Ry, | RRoT 
1 AT H 1 WUR B & AR 7HD sl 
frafafaan ¥ A 
(1) = wria miRes, i frem, o, a8 

wEer) Al a1 s Wragd), o, v, sfnfr 
g o= T =l 1 o Wy (TRRAE), s 
VT AR HIaT B; 

@) = wemafdre (Baes), T, g, Y o, 
R sfrwal (Fa s or=) a1 +1f e 
Tfifas Affwal (TPF<ma o) = a8 Q) 
AH A YHRI 91, A FR AT ISR SR AT @, 
3R o <t wae a1 swe Wifers @ W @1 W, 
g, AR a1 AR S B WOR wear R, 

@) ®r Nammal, S AN wwe W smwe WvE @ 
AT &1 Ha-fAEa, AR A1 TR0 & &1 =R 
N B, T8 FEED il B IRATI SHD FIRT B 

- IR wRw SRPw dem 31§ 1985 WU SRveala (T 14.5.1804) 1 
JC SRw SR WOW 11 WY 2003 WY WX "WGW SR W I TR B WE T 
SRy (sl 18.10.2002) 1 
ST Ru SR dew 12 Y 1970 wru s



ax12 TR WM WUR wY Affw, 1048 7 

T T AT AT FINT AT A B it g 
@) o TR WY, ° =R B AR a@ g, T 

TE F ) T AT T @1 e, aRsfe @ 
I AT HRAITH B 3 weow w9 T I wBR 
N 7T T w4, A, FRR a1 Ao e §; 

(6) v =i WY g B e W Frare w Ay 
=R B Afwat B w9 § B Fwar § AR g F 
_T T w4, RAma, TR a1 e ween 8 a1 Ry 
[T A AR F Fr=faea w9 3 1 v 8— 

@) w11 fama sifafras, 1930 & gumaR=ya 
aftifas afeaf; ar 

(@) 71 T " ¥ gRtaa ' B A\ B Aw 
A B for arfdvesat; an 

M " B R T T U q T I B 
ford arfrapat a1 ¥y s ar e @ o sy, 

©) & w1 a1 Fh ar s Pt e =1 goa 
Fratera a1 FEaTerd o B qeR B MR B wran ar 
Fraterd g # 8, A N wran a1 wrateg @ e 
A 7S &1 Y AT RAFG, TR 1 AR B D 
T A @ B @ s P Pt 

() e wmfr i e W @ Prares § s 
HTE (BT8 AT B w9 % a1 el ara W ) F s 
@ IRV BT AIIR BT §; 

@) 7R @fra W T@g/Aufa Y @ s 
FoaaE afed @ fag el e @) e oY 
wareTe (aR B RAffe s @ fe = 
BY) SUANT HRA B DR @B ARV 31 TR HRen 
B 

w78 § s fre T @i ®, O I G @ shefres 
SUS 1, e Swe w@d Sea1 fran B A e A o A e 
fa a1 ) Rt SweT wmd @), Wi TUEER, BTveR @ s 
Wfimfiafi,fimmtmmMWWnfiwm 
Tl & gEgerfk a1 g geare o fAma wwen 8, U wre @ W S 
O TE s W | 

S tw sffvd den 31 67 1095 WO Wi (T 13.9.1088) |



I WM @R FW R, 1948 

HEqOl R srauron 
'N: “W"“fl: ‘W‘*‘«“”fifi‘h(aufimfl T W) T B Rrd v & B gwd weE 

D1 15 Wy Stwa 3 fordt 3 11 Rana & Company, Allahabad 
v. C.S.T., [2004] 39 STR 21. " & v.A 
=l Fand Wi e 3 7 A T A e A @i o 3 g «nfiammmm&mmfiafiwflmmmmmam 

W R & amrd 78 PE 1 7 | C.S.T. v. Jain Steel & Alloys Ltd. etc., Hapur, [2003] 38 STR 832. 
Mmmwmmmmmwma 

mwwmtflmmhfizmm'mumwmflfimansm of U.P.v. Union of India, [2003] 37 STR 183 (SC) : 2003 UPTC 404 (SC). 
Mmfiaafimmmmmwflwwmfi:m@mflfiw 

& A FAW AT | C.S.T.v. S/s. Educational Enterprises, [2001] 34 STR 638. 
- BT P e B e R B WA @ W SR R - 
mmwwmmmg@wmmafimmtmwm 
FAN Q TEEE A AR A T 2 D wEww B @R B se 7@ @ awdt 5w 
% 5 I e w9 D A R | @ @) qn g @ e @ s 
Commissioner of Sales Taxv. Sai Publication Fund, [2002] 35 STR 250 (SC) : 
2002 UPTC 335 (SC). 

AT —Fe g AU A AR F e ¥ | A I AN @l @ T 
A S Gl & Fifh Iad af N AR A D HI-RAHT W TE Bven B | a8 dAA 
A A el FE 2 | Anand Saran Anoop Saranv. C.S.T., 1976 UPTC 628. 

RRRY B TR 6 “FTRER 4R1 2(7) B F=wi A T & e R 
w9 A T T R o AR ¥ TE AR e o ween | @ @R 3 o 1w 
Imaves TE R & v afd wy awn ey @ ol § srava @ g €11 Ry @y a8 
g T & & @ @ANR 7R W@ 8 | Progressive Enterprises, Bajpur, Nainital 
v. C.ST.,[1988] 7 STR 242. 

ar @ & : 4 C.S.T. v. D.C. Dhawan & Co, (1970) 25 STC 12 (SC); M/ 
s. Sarjoo Prasad Pitam Lal v. Judge Revision, (1963) 14 STC 884 (All): State of 
A.P.v. H. Abdul Bashir & Bros., (1964) 15 STC 644 (SC). 

TAEH ST | I Yoh W A Fruion 3 fftd @ ve @ wn ara war 
AT 8, WRd FYHR R WA vd e A ) oM & wRe et @ Ao § @ 8 

Union of India and Anotherv. State of U.P. and Another, [1999] 29 STR 207. 

afz farel @fdm g a1 7(3) & drta € g Afew & Ser A we g fvw T 

for ag @) =€ 8§, sfterd fvfa @9 @ fod wam @ | Pawa Brokers Put. Lid. v. 

State of U.P., [1990] 11 STR 248; 1990 UPTC 407. 

g A R A e afad” @ O @ aRO A N g @ Aol } 

M | Guru Bux Cycle Works, Hapurv. C.S.T., [1990] 12 STR 285; 1991 UPTC 

46. 

v 2 



o 2) e wAn @R 7R i, 1948 9 

e wfd gR1 Al W AT Tl wmOR #R AR @ s e § s T8, 

aedi 3 wira Y W @ amaRa 81 City Booking Agency v. State of U.P.. [1990) 

12 STR 277; 1990 UPTC 1294. 

IR A PreTer aren wde vd R Fwen & A e afa @ 8w Al aw 

A B R R W e & 7w e T WA 3 Fre affram # aRf 

W & | Progressive Enterprisesv. C.S.T., [1988] 7 STR 242; 1988 UPTC 90. 

e &R Figa R’ amard 7 & | Munna Lal Shukla v. State of U.P., 1983 

UPTC 289. 

farega A% Sh Roreh 71 I AaRY 74 393 @1 o wvan @ @ 81 C.S.T. 

V. M.P. Electricity Board, (1970) 25 STC 188 (SC). 
v YO : Tara Chand Kalloo Ram v. Sales Tax Officer, (1962) 13 STC 

957. 

¥ BB YO : Gurmukh Rai Radhey Prasad v. State of Bihar, (1970) 25 
STC 70 (Pat.); Bengal Cement Co. v. State of Mysore, 1976 UPTC 208 (SC). 

[(w-1) “BRAR 1 WA" BT aread B T wr, wat Hrg anard 
HRIAR HIA 8, A B 3R go Fr=afofea afafaa ? — 

(1) g gFME, YUSRTIR, TaTH T HIE I3 W1 
STEf TR 39S ATA BT HUSRYT BT B; 

@) ¥ W= wE PE @ T B S a1 
forator s B; 

@) g W et P O g S 78 e 
B 

(@) o W OE BE AR WHH e e 
HRAT B 1 SR HIS B WA @ TR 7 g 
foran S B; 

(6) N A ¥ SE B @ R arfeat 
(arg S farsft Y A & gt wira) @ wemm 
PRAR HXAT B, T JAPat B BIRAR BT 3477 

@) “wra” &1 acad RS TER a1 a9 & ue Tt J & 
R gD r=ria el wod wfaer & R ¥ arated 
e A, aR7A 3R veTd ofR S g¥ wwel, ur, 
get iR Ol vy oft & S gedl | o o an gedt ¥ 
T Y W Herrl e avg @ 4 ), v R faan @ 
W 2 STl g Y BT gAY, Ry W arente 

o S wtw o o 28 €9 1091 @ sfaenf (U 2.2.1083) 1



10 g ydv IR ww Ao, 1948 o 2 

=Ta, W, VAR, SRR a1 w1 AT aRT A9 

T BT o |l T B) 

. wEwaqol A [uron 

TR—ATN 1 T TR ¥ AP SUGRV AR AU B T A A 

M & | State of U.P. v. Union of India, [2003) 37 STR 183 (SC) : 2003 UPTC 404. 

TR u 78 TR Rvw, (@ dua de B w9 A 8 AR a8 I 
TEAE, SaH RTET W FET § wata 8, 3w A Ah F s 81 Assoctated 
Cement Companties Ltd. v. Commisstoner of Customs, [2002] 35 STR 192 (SC). 

TRg—3TE7, R, fare W 7 aun feifie aaie & w=fa 8w 
e F¥e W A B IvEr IR 39 AN & | Associated Cement Compantes Ltd. v. 
Commisstoner of Customs, [2002] 35 STR 192 (SC). 

157, @, #ere R w1 w9 @ aw] 8 | Assoclated Cement Compantes Ltd. 
v. Commissioner of Customs, [2002] 35 STR 192 (SC). 

fm ot 3, ¥ A e awg 7€ §1 C.S.T. v. B.M. Wood Works, Alld., 1971 
UPTC 145. 

Fe1 g3 U I weafed A€ § or: Y WG 8 | George P. Mathewv. State of 
Kerala, (1979) 43 STC 438 (Kerala). 

froreh 3 TR @’ @ A A oM § | C.S.T. M.P., Indorev. M.P. Electricity 
Board, (1970) 25 STC 188 (SC) : K. Srinwasalu Co. v. Dy. C.T.O. Nellore, 
(1875) 35 STC 262 (A.P.) 

(w1) “aiffa w@” &1 aad Sa fazea By sfafgE, 1956 
Y FIRT 14 §TRT =IRTSAG (Inter State) TTAR T AT ¥ 
frd TE & BT A A ¥ ) > 

® “Immwai” w1 arcqd BN AT B T ¥, N @ard 
| & S oy ¥ AT 3T 3T fRY ST @ gvETe Werd AR 

. THS! famh Y; 

(®1) “Fefo 7 aread A 7ra 71 S B, 90, @1, 
s, fPrepdor, aRad=, sreigra, aReRor s 9= 
BT & FHEHVI, W a1 rgempfera wR & 8, fareyg 
9 ar=ta Y fFmfor ar fmtor e =6t & 9 PuaifRe 
Y o7y, 

(o fraw e-w 2] 
TEaqul A S[uRon 

Prato—sfrahadl g 78 Prasd siftsa R T R g 11 ¥ W a1 Ry 
T B AT T T TR P gon 78 e Prad § R freg B we 
R 9 & FRY swly Qg Tl 8| Kumar Paints and Ml Stores, Meerut v. 
C.T.T.,[2003) 38 STR 810. 



a1 2 IR We¥ AWNR TN ARFEE, 1948 . 1 

R YER B ua & P 8 2 | &R a5 P T 2 ) deed @1 dreaw fied) 

e Pt @ Aot 3§ T s i T B T awg ARa § 7 3 B State 
o_fMahamShlmv. Mahalaxmi Stores, [2003] 37 STR 28 (SC) : 2003 UPTC 453. 

e whY, W Rofdea e ok & w9 3 o, B B gFel A Fres, frew 
a1 war AR B qen Breved A 8 WP, Holo fimaw sfdfrm A ur1 2 () & 

aieta Prafor @ Aoft 3% anan @ | Ashirwad Ispat Udyog and others v. State Level 
Committee, [1999] 29 STR 6 (SC). 

ZTRAUIER R IR s dierdl IR gl A GEAH GRREd TR BT 4R TE 8 
AR o MRS 1 G T T D A FHA AR B JAH AE A 

S &l | M/s. Moradabad Transport Company, Moradabadv. C.S.T., [1999] 

' 29 STR 228. 
AR o HET B BRI AR q1 Wil ThY 1 Fafo A o e ag B 

faftre ezl W SR 8N | C.S.T. v. Ashoka Steel Corporation, Aligarh, [1999] 
29 STR 270. 

Ffrenefl ¥ By e A, A (RVS) A a1 WY A @ie W 1@ FAEa 
Wi womel @ arrta SEH! MY RFu—SRTR 3 ar1 35 @ ARV g A I 
A R R 4% &1 R S Proffa Rea—swaaw ~marerg 3 oo @ afsa § wra 
o 3 A Ftor R gan 7 qen TR v I e @ fofg @ gie @) 
M/s. B.P. Oil Mills Ltd. v. Sales Tax Tribunal, [1998] 28 STR 477. 

RM e B 7= T WETE o A gl # 78 o | Attar Singh Sarrafv. 
C.S.T.,[1998] 27 STR 162. 

R A Y O MR S aeg B 4 o A R § awg @ Pt T @ 
Sapna Latex Manufacturing Works v. C.S.T., 1997 UPTC 1223. 

IRM T ¥ JAeT 7 Iy O AR} ot e W @ A S el e 
S| C.S.T. v. Scrap India, 1995 UPTC 409 : [1995] 22 STR 40. 

TR} 1 e wa o, R - ¥ Fresw, AERT wrlt o1l S & o 9 Frfor 
T SR RifE =1 a7 @ g9 R 1| JJ. Enterprises v. C.S.T., 1995 
UPTC 1347. 

W R 5 erf ¥ § 3@ IW AR A w0 T O T FHFN | Vishwanath 
Jhunjhunwalav. State of U.P., 1996 UPTC 1028 : [1996] 24 STR 127. 

[(==) “fufa” e ara & wwa=a 3, Fafan o1 aread 3 = 

| & 9 71 1 i fd o @ gvETq vrog ¥ wem AR 
S A R 3R g fFrraforfaa afafera §— 

(1) ¥ =T o e wrgfnel Iaen { e gof 
qofaan sre-3reT &, 

() AT @I S fHEE TN I AT |/, 9 Ve 

L wwt R affren den 11 @7 1997 @0 R (T 8.8.1097) 1 



12°. W WW @R T aRfEE, 1948 KNI 2 

B UR-4, 4-F AR 4-BHE B el e urw 
R & fr=1, arot R u= a¢ @1 SER A B 
AT HRard ) 

eyl [A9® Saumon 
mfifi*mfimzfi)fimflmma%mmafi mmmmmfimfiflmwmmmmm aflifimfimafii%amm%mw%gm%mvmmm 13.12.2001 

I 7€ & | Bharat Timbers and anotherv. State of U.P., [2004] 39 STR 1. 
TIE B N IR T4 SaF-3eE A Rl e a1 we woe R & qen 

S & A ¢ AW R TR T 2 | Kisan Timber Broker. Pilibhitv. State of 
U.P., [2003] 38 STR 876 : 2003 UPTC 1242 (SC). 

SIS WRHR B I & T ¥ 8 Tl @1 I, o A @ 8 e A @) i 1 Ao & 78 v 21 C.S.T. v. Sant Kumar & Co, Tendu Patti, Vyapari, Lalitpur, [2003] 37 STR 91 : 2003 UPTC 270. 

To Yo WU (AR ) sfdf, 1972 Td So Yo AR IR 3w, B mfiafi%w#mmflfifiqmwmfimwélcsam Patel Bechar Bhai Lalu Bhai, Lalitpur, [1999] 30 STR 565, 
m%fimmfimmm,mmmc.smmmflmms & Sons, [1997] 25 STR 239; Anil Kumarv. C.S.T., 1997 UPTC 908, 

@) "fififia'mmwmafimmgfi 
st gy iR frd sy 9 2, 

(®) =g m'%mmmafimflfié; 
R faw 31 ) 

(09) “ma qm"mmfinfimfiamwmafi 
W%fifiafifi@améfiwmfi 
?,Wfifimfirfiifirfi?fim,m}w 
%wmfimmmm%mfifihga 
ammmflafimmmakmm 
mwwmfimfifimnfififlfim?fi 
fifi?fi?fiwaflim‘fifi,fimmaw 
mm%m%mwwfim%m%,mw 
=4 YR w9 A R T ),



T
N
 

arT 2 I WM AER N AT, 1948 13 . 

eyl [AN® SEaRn 
. mz(fifiafi)—mm—umfla%mm&mwmfivosm 

fadeet @1 T e aReg 2 | §R w4 e 1 AT T A o o 81 C.S.T 
v. Indian Terpentine and Rosin Co., Bareilly, [2004] 39 STR 216. 

aRae @ W@ ST @ A5t B vala Ry 9§ 52 orm 9w g ¥ st 
8} fa S W& | Durgey Associatev. C.S.T., 1994 UPTC 303: [1993] 17 STR66. 
G Yo 1 P Ffen g 5l o @ Suvra Af} ared g1 A @ Ra 

o ¥ Ref % S/ R w1 @ sfw 8 WA o1 W | Indian Aluminium 
Cables Ltd. v. C.S.T., 1994 UPTC 610. - 

T SY8 T TR B A BN W R o9 4 § gera 7€ o1 W 
Simbholi Industries v. C.S.T., 1994 UPTC 1057. 
mwufimaflm?afiwwmfl*fimmfimwm 

1 @ | Simbholi Industries v. C.S.T., 1994 UPTC 1076. 

(99B) “tofiiga =TY” @1 aread TRT 8- @ ATENE TofrgT 
O J }; 

@) Rt o1, Swa zaraiors wo-d= ik ol gt 
wfEa arad ¥ 7 B Wi @ (@us, gicas, 
TR A1 R | = w4 ) sraro1 9 8 9 76 o9 
T AR YT A 3 oA wfeE B Ry 
frar o, iR 399 srarta Prsafarfe o @ 
(1) =TT TUA, IRART WA A s A 

ufaea & & fad 7ie @ e o1, 9fder 
& ATEOT W = w5 H, s, 

() o RS Frare= ¥ srmmha vra @ @ i 
1 IR (T8 A B ©I A 81 41 ) a1 o9 
), 

() oramg a1 i # TaE B AR voneh @ 
IR IR AT BT IR BT, 

@) =@ TR, ARAMTT YTa A1 3w Fwar 
ufawa & o fFda a1 &1 Y warornef 
ZAM B @ IER o1 (T 78 ) R« 
arafey & farg &1 a1 = /) =y, 

() "we TUY, AP YIAH AT I Fogar 
aftree @ forg fsd sif e da (TeiReem) 
71 AfFaal B e R S 5 9o a) 
AT &1 GRRT; 3T 

1. S e o dem 25 @ 1985 @ SwaRE (;wd 2.2.1983)1



14 I R WUR W AR, 1948 R 2 

6) S wa# TS e W b v # o ey 
a1 QfY | AT 1, S JAFE SR D 3 @rer 
1 BT arg ugTe] A1 HE 49 B (TR AE S B qr 
EY), FrRoT STEt AT HRIRT 41 |al THE T, 

STeRIfA AT AT I AT wfee @ forg 

8 : 
' (et 1 —FrfeRaa wmet 3§ o e ar @ a3 gE 

HHEN ST — 

(1) SuEvS (2) B i g T B A &, 39 919 B B 
B9 N 5 Tt wfaw @ o avR gefa: 4 wrre: o & 
TR fFan T B, af W Wi @ franaa # s 
e (IR AT @ ®9 F A1 3 R vy F) gwfa & 
IR D FHY T AT TS H 8 : 

() SUETS (4) D e g T A A H, SH AT D B 
WP a2 @ ) R~ @ o frar T & @ 
UEER P AT o9 @ 9re} A T 8, afy 92ER gy 
e srafy & <R wow @ AR " B ST R 

ST ) 

[eaNaRor-2— 3w Yae 3§ A 7 e 91 B B g2 N, PrfeRea 
Tl #, Y W e a1 @€ 59 Yo @ pao @ o), g€ aw et 
STa— 

(@) <9 "1 WA A SHD Ay Ayt @), ik fAmg 
AfApal A SED HaT B TR fHar -y, ar 

@) <9 AT A A Ha Afwal a9, iR Hg et 
[P AMfAS DI IR fFar 5, afe a7 9ran o % 
Srfayeat ¥ Sugat AT ¥ 9 e uas H— 

(1) =T @1 g TP 3R R far e 19 Tifere @) 
fera I TH T &R UR I dTAT |, AT 

@) =Tel P A TH X W A 2 MR I sty mifere 
T T TR UR I q@TAT1 R, AT : 

(@) =9 IS B IR F N 7 e a1 =g F 99D gy 
g g wrgel wuEt ar wEE w1 dRar st Wi 
o1 T R &, @ . 

1. S SRw S e 31 69 1995 & wgE T (o 13.9.1885 # FgW §IN FHWH M) | 
2. S v SiPraw de 31 67 1996 a0 agmn T (Ro 28.9.1994 M SN B HWW AAM) | 



T 2 I WY WUR W IR, 1948 15 

@) Freh woff a1 srfrerT WS @ Rord B s & | 
T T s 

e P Ry 1¢ 31 o TR ol SR e Geard ¥ ¥ o 81 
Escotal Mobile Communications Ltd. v. Union of India, [2002] 36 STR 446 (Ker). 

W9 e R srRuTr O W @ § | R e @ srta 99 W SRR 

78 f&m S W& ¥ | Guljag Industries Ltd. v. State of Rajasthan, [2003] 38 STR 
568 (Raj.) 

TR B A A U a B e W AR e mn # o) 9ee g R R 
B T RN A e ¥ JIET A S o R I B 18 A e gn 
AP & bl § | Bharat & Companyv. T.T.O., Sahayta Kendra, Raksa, Jhansi, 
[2003] 37 STR 147 : 2003 UPTC 95. 

reror Feen gRT R S, 27 qen o€ @le R 99 W G g forgar 
T | e BN §R e 3 @ qar | i 7 7@ Rig wrn mn fr 9E aegd 
R A 7| C.T.T. v. Jakir Jussain Modemn H. Sec. School, Dodhpur, Aligarh, 
[2001] 33 STR 77. 

IRT A IS A R A T e B A N B Ry At A forn | AR 
A A EnRa F¥d TH W SR 7é @ o1 @@ | C.T.T. v. S/s Pramod Dal 
& Oil Mills, [2001] 33 STR 235. 

Prot$ T ara Reben g1 a1 T B MR R YR BT <141 A TRI—aRY 
B IR Tores ¥ Ry T meal R afdeww 3§ R froffa fen 5 aaraer & 
¥a1 7 7E a1 | IR FufiRo Sfa w0 M/s. Onkar Nathv. C.S.T., [2001] 33 
STR 298. 3 
M B R FHARG B W A e R & @R svaw &) C.S.T v, 

Fertilizer Corporation of India Ltd., Gorakhpur, (2001] 33 STR 440. 
B & Ul & A SefRd $21 #1 ReRv e e v, e e @ g 

T afaed 3 o, B9 @ Boasy R T waeh s wad | M/s Ansar Brick 
Worksv. Commissioner of Sales Tax, 2000 UPTC 514. 

oY Y Ieare HE UREE Aol g1 e @ s Wi @ off o T aen 
TEG I SBER B T A A T form T | Wi A s wmur @ qen RE 
HYAT ¥ | AR @ AR 11 9§ W A 7 g 9T @ g @ w 39eR @ 
va fafed qe fye=1 91| Dy. Director (Construction) Rqjya Krishi Utpadan 
Mandi Parishad Bareilly v. Trade Tax Department, Bareilly, 2000 UPTC 966. 
Followed : (j) N.M. Goyal & Co. v. Sales Tax Officer, Rajnandgaon, 1990 UPTC 
865 (ii) Executive Engineer Electricity Const. Division. U.P.S.E.B.v. C.S.T.,[1994] 
19 STR 97 : 1994 UPTC 438 and (iii) M/s. U.P. State Sugar Corporation Ltd. v. 
C.S.T.,[1997] 25 STR 229 : 1997 UPTC 1092. 

W @ fafaed Welem @ qegeu o ) o R 3§ weee @ weraeg. 
Mfiwwwmfimfimmammx.mflmasmmymm 

& Bros. etc. etc. v. The State of Tamil Nadu & Another, 1999) 30 STR 685 (SC) :12000] 117 STC 1 (SC) : STI 1999 (SC) 93. 



16 IR WY AR W A, 1948 a1 2 

hafizfimaflsflmnfimmfltawfl
mwmmwfifimg 

&Wfimww&mflmvwm%@fl
fimfififlmm 

2| Madhu Restaurant, Bagh Muzaffar Khan, Agrav. C.S.T., [1999) 30 STR 442. 

mfinfiflmmfimfi&uflsfi{fi
fizmmmwmfi 

R & &1 9 TE | C.S.T. v. S/s. Actuas Victuous Put Ltd., Bareilly, [1999] 30 

STR 630. 

mfifimmfimfimwmmfimm@?
fl%mfl 

fimfiaflmwmmmqéwmmmmfi
iwfiflumfi 

5 & frd w7 3 7 2 | M/s. Hotel Clark Shiraz, Agrav. C.T.T., [1998] 28 STR 

(Trib.) 116. 

mwmmmfim,fifiwafiamfiflmwfi
lsm. 19839 qd 

fama—se 1 3 Té W N W@l | C.S.T. v. S/s. Neera Hotel and Restaurant. 

[1999] 29 STR 77 : 1999 UPTC 96. 

K. Damodaraswamy Naidu & Bros. etc. etc. v. State of Tamil Naidu & 

Amflwr,[lggglaosmssmscl:(zoom117
sm(SC)wafishfirfiifimfiaz 

mflnfl%fisz-z-mas#gflaflmmnfiqflq
gfinaflfiaflwwmfifiaflfi 

faan 1w | . 

Wfifiafimfimafifififififmmmfl
fiafifla%tma 

Metal Works (P.) Ltd. v. A.C. (A) Sales Tax, Gorakhpur, [1999] 29 STR 305 

el Gl AT T W A & &, AR e & ot @ e Y E Ry 

 wfafae 78 f o wed, Ry 4 6 ¥ e W g 2 B Ry a9 @ o 

F TG Ao & fan S wael | Modi Industries Ltd. v. C.S.T., [1998] 28 STR 

644. 
TeE B &a1 S T 3 Ao e 9 | IR TEaER B 95w R B 

3 3R Yq daa FrRNE & A I R W IR g AR g Svew da@ e ¥ 

o) wrraER R A Aof A &l | afrRe 3 7E fred 7@ P 5 @ SRw 

Ja1 F1 A1 o ST JEW NS T 9 | C.S.T. v. S/s. Gwaliar Sweet 

House, Mirzapur, [1998] 28 STR 457. 

4641 wRuT weem 9 RS 31-2-83 A A §1 8, B Od ) A R R R 

8 & || C.S.T. v. Hotel Relax, Dehradun, {1997] 25 STR 212. 

A1éA XA g Yol R W @ were R S 464 SRS SeieE @ ai 

@ 3R &¥drd § | C.S.T.v. Northern Railway Catering Dej 
putment, (1 

STR 126: 1995 UPTC 17 (SC). 
[1994] 20 

Mafifififi,afi?fifififlffi“fi?fifi‘@%?fiwwaflmwfifiml 
Oudh Sugar Mills v. State of U.P., 1995 UPTC 723: [1995) 22 STR 231 (LB) 

AR B WA I @ @ g, wfe ael w ek e : BICSTv. 
Chauttala Shudh Bhojnalaya, 1996 UPTC 114 : [1995] 22 STR 340 : 
mogomoammmimfljafifiamma%mmuauwmsms



ol 2 
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\  corporationv. C.C.T., [1996] 24 STR 160 &1 &R f&a1 71| M.K.R. Frozen 
Food Exports (P) Ltd. v. State of U.P., 1996 UPTC 1312: [1996] 24 STR 269. 

FEEY W P TEERR A W § wi v A geaw il 71 Rwa v g 
A FTRM—UER GERR W R P Fuike 39 3§ § fh o an w9 e 
SRR ST Y R AR A | 51 7 G R N TR e A R 
78 37 Tor faTT A AR e e 9w @0 @ R S st e AE Wi gl 
e F1 7€ s T w2 & R gea i @1 fma 3w ad gof gan am s 
e f 7 50 gU STIwTR @1 e & wea e fhan Wi AR FREr @ 
IEP A f54 W’ | C.S.T. v. Sai Electricals, Meerut, [1987] 5 STR 363. 

(1) "siftrERw” 1 T gy 10 @ e IR A[@UR FR 

(%) 

arfdre=oT] 9§ R); 

(vt fam 69 70 3] 

"Ra-ua” o1 dread S g aERIf A &, R F1 A, 
5 =T g7 @1 o W E a1 gER @ g1 A9 SR W 
QT TERI B IR W, TP v AT 915 A fHY = 9 
WITATA A1 7 HoaqT ufiepe @ o faagh & s A 

o1 faaRa e sma ar = =i 

BT 1-[frepTar faam 1] | 

W HR0T-2- =N Tt @R T wfew, afy B €, @) e B 
e, S g9 A FuffRa fed smi— 

(1) <Sw g=RIR #, 79 R A7 991 A1 Y A o, @ 

@ 

¥fepa Arft &1 Jou R 3 U P ol ek O=F 31 
g oft wftfera B g RS g wra & wa A wrar @ 
uRe™ @ ¥99 91 gd A9 R 63 1 frf w3 
PR @A, RAE IR AT A S IReEA D =g 
31T GRATIH B [T P T 4[H1a N e a1 @dfg ) 
R $R] B B H IS DT T FRIT & Fafp a1 =1 
71 g=RIFR gere; O W foran T &) 
o) faspg & T2 # Ho1 UR & 7T TS TAhg AT I AL 
P A (Reprs=<) iR TEsl g1 derd 7€ awgsil & 
T AT B TS B IBH fama-ue ¥ wftafaa st 
B A 3R 

L ot R ofefrw e 12 §9 1979 1 OW 2 EN S | 
2. T R afifrw e 31 & 1995 # 40 4(3) AN A= CRER AECT § @E @ 
T IO & ST TE T 

3. 3 W sfefraw dew 28 &1 1991 2 SRR (T 1.8.1990) 
4 IR P dem 31 €Y 1995 AT A% “REET A AT & W@ W SR
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@)  af e s 3 e 21 s e R wmees @ gl & 
o g =TT fped gk ST | FE o R gR 9 
Tt Y A T ford St WTE B B A9 & A Y WA 
A e dae Sude gIR @A @ @ fama-aa 7 
|ffer @ SR | 

et fraw 44 2] 

HEaqul [A® auRon 
R —I Yo Rt 3 o @ Tt R 9 W A fwa 9F %1 9T 8 ) Hind 

Lamps Ltd. v. C.S.T., [2003] 38 STR 678 : 2003 UPTC 971. 
ReFm—fRo 4.11.1974 ¥ 31.3.1975 ey TS T XTI RATRT PR 

%3 & %1 4171 | Modi Rubber Ltd., Ghaziabad v. C.S.T.. [2003] 38 STR 739. 
RBTFA—ER T wew TR (RE) @ & R o o o T8 ¥ 

C.T.T.v. Hari Fertilizers, Varanasi, [2003] 38 STR 845. 
RFATR—a1rST srem ¥ Tt R | P 44 @ st 98 RasE 1 9 T8 

B HFA &I C.T.T.v. Jagdamba Estates (Put.) Ltd., [2003] 38 STR 826. 
Repe—amrd g et B Prafie vu A R o AT RkaeT wA 

fawa &1 %M 78 § | Hamdard WakfLaboratories v. C.S.T., [2003] 38 STR 875. 
RFaIT—4-11-1974 ¥ 26-5-1975 % 9= = R F59 TR e R R B 

w9 H Tl T weRifd R @ am C.S.T.v. Alodeal Chemicals Manufacturing 
Co., Meerut, [2003] 37 STR 324 : 2003 UPTC 816. 
mm#msl.azmmfifiwmmaanwmw 

M|mmmafifimamm@mfimfifimlwmfimww 
M & | C.T.T. v. Sunil Kumar Goel, [2003] 37 STR 425 : 2003 UPTC 1036, 

!}mwfizfiwwmmmfiaflafifiafim%qufifi 
?fimm%mq\amfimwfiflmfiafimmfimgfimz 
I AN 1 ey sy € 8 | Madras Refineries Limited v. State of Tamil 
Nadu, [2001] 34 STR 587 (SC). 
Wmmmafimmawmfixmwfi%meyueu 

Lignite Corporation Ltd. v. C.T.O., Kuddalore,[2001] 34 STR 651 (SQ). 
mm%mfimw%mmmfilmmw 

Wmmmamfifiafl%mmvfiammws.smcw Companyv. C.S.T.,[2001] 34 STR 457. 
faspaert # f AR 1 7o Wi @Y @ | M/s Chhatta s 

Mathurav. C.T.T., [2001] 34 STR 484. 

ammmrrqgwfinéfiafimaflwfirfimaflmmtlc.smv.modeaz Chemicals Mfg. Co. (P) Ltd., [2001] 33 STR 443 (SC). p 
Rpa—fesiegy o 9o A 3 5 9 @ aryg 

Modiindustries Ltd. v. C.S.T. 2000 UPTC 149, 

ugar Co. Ltd., 

fimuflwmqfig,
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fmwmE—afk TR awg ¥ T § o W RRaw v we g T ) Mys. 
Chatta Sugar Co. Ltd. v. C.S.T., 2000 UPTC 828. 

RS SdE B AR HEE IE HIR AXD B o W RAm 
o o A Rt & e 9 Wl Rz &1 9 78 81 C.T.T. v. S/s. Acid and 
Chemicals Put. Ltd., Hasanpur, [1999] 30 STR 424. 

Raaa—gmar i T e A g B REmE T8 wE W 9349 | Gujarat 
Ambuja Cement Ltd. and Anotherv. Assessing Authority-Cum-Assistant Exclse 
& Taxation Commissioner, [1999] 30 STR 509 (HP). 

R et § g B e 3§ o A Rl Wi AR Ui T & aen @Y @ SeoE 
e R A T R, T R ¥ v ) waf @) wff R o At T8 
¥ | Tata Timken Limited Noidav. C.T.T., [1999] 30 STR 368. 

T Yo A AR W @R R T SRERY gRT AT SERm T o 
EREY 6 ST A T | P B o W el 3w B P IR AT AAAE 
T8 B Gereawd R g e R T R 78 | R PuiRe R o 
1 IR At 81 & Berawy A wR AT | Shyam Coal Commission Agentv. C.S.T.,[1999)] 30 STR 382. 

fimw—fiafim%mfifi;mwmmfimmmm#fl%mydembad 
Asbestos Cement products U.P. Border Ghaziabad v. C.S.T.,[1999] 29 STR 45. 
mm—mmm:mwafimmfiafiaflmfimmmt?ufim 

m%mmfimmflmmaWEWMWfi 
fs5a &= 1 W A e o C.S.T.v. Alodeal Chemicals Manufacturing Co. Put. Ltd., [1998) 28 STR 381. 
wflwfifiafimfimmmafifiufifimmmmfi A1 1§ | The Triveni Engineering Works, Ltd. Nain, Allahabadv. C.T.T., [1999] 29 STR 181. 
mmmwwfifimm%mwmmmfimmmm 

M/s. Indian Oil Corporation Ltd, Agrav. C.T.T., [1999] 29 STR 223. 
fiifimfimwfimwwfimwmmtwmufimuMfi mfiamfimafimfivfim%mflfififimmwmm ¥ Tl | Rai Coal Depot, Varanastv. C.T.T., [1999] 29 STR 277. 
ul%_fimrfirfimaflsiflfi%fi?flfiflhmmmfim Wmmmmflmmmmmfimmwarmfim mmmmmmmwwmammmmfimmmm W= 78 | Rat Coal Depot, Varanasiyv. C.T.T,, [1999] 29 STR 278. 

wafimfiwufiqwfimwtmmmmmmmwfl C.S.T.v. Indian Aluminium Cable Co., 1995 UPTC 705.



w¢ sffEE, 1948 20 SR WY AR e 

Sqwerda P8 N Tf AT G ARG T A 78 R o o svw 

Swadeshi Polytex Limited v. C.S.T., 1996 UPTC 980: [1996] 23 STR 140, 

mefifimmmmwa&nzfimfi%mmmfifi 

fagrr e 1 3w & @ R a1 X iR WA S | JJ. Enterprisesv. C.s.r., 
1995 UPTC 1347. ] . 

T wx Fuio (@ qeR W o @ e R o Rigra o] 6 ey, 
Kailash Chandra Joshiv. C.S.T., 1996 UPTC 1280: [1996] 24 STR 225, 
AR W T (P @ afiwal) $ A d Wi B e gy 

R—aifravo 1 78 Frapd R axarn o & raen 1 afrwd @ g R 3w 

arad # et = R o W, Sfra sl € &1 C.S.T. v. Anil Coal Corporation, 

[1987] 5 STR 371. 

(wr1) “wondia 9 wia #g-ua” § aead B = g wy 

I7eraT SHD G @O T AT B, A 1A srerar S qeiy 
Y ARG & 9 AT A B, S S ¥R DY, Al ard 
B ), et B o1, W fFA A g1 & # 9w 
e & G § g9 @1 o, 9 6 S fAmar a1 
g @ ISR el fEan s o e e sr; 

[y fFraw 44-3 2] 

) (1) "ax-Fuior q¥* § aread 99 TRE 7EA F & S 31 AT B 

R E; 

(2) [P = =) | 

(@) ~mH* B st T aEfRfFEa, IS, SeaE a1 Uy 

NEDNATAWE ) 

(e g 83 9 84 ) 

[(3) “f&A Sifa @& @ w1 B T AP & st 2[R 

TR IfPTR Aoft 2] J A ug T B 1 AR A 
2 S UB wirm =AY a1 T 9= A B ) 

o faam 83 7 84 2] 

3(8) ""@d wWRZ” B srta e U RA Y A 
FeqaT R @ R, Rt s a1 R Wk @ 

mfimfiflwfiaflwwwfimmmflflfi 

- afau e ageu A 

1. I fku s Wen 2 §9 1980 @M srfE (W 4.1.1979)1 
I ska afufrm wem 31 @ 1995 @ NRwmya | 

3. 30 skw affrm wem 25 €7 1985 A areE | 

L



o - W 

RT3 FOR WU AWUR IR AR, 1948 21 

eyl 1Al r@uen 
R s WRT—T gRas BuTE F T WRAET B AR gl Ay I B 

T . ¥ fAm Té F81 W1 a1 | State of Maharashtra v. Sarvodaya Printing 
Press Fine Arts Printers, [1999] 30 STR 675. 

T A BT WO PrE AT AT T A IR T ¥, mmfi 

P gAY Y I B 1 T (dfrem) Y Wi ¥ FRen € o Y sdiae R @ 
y=erfa 8 3mm 3R 7 & 89 W R W M| C.S.T. v. Klatmak Glass Works, 
Firozabad, 1983 UPTC 174. 

fRera s Am—ered A FouE e B AEH B T wre @ 9 gee @ 
waer Rww 78 aw v §1 98 e R 78 @ IR Re) & X < @ 
2 | Northern India Caterers (India) Ltd. v. Lt. Governor of Delhi, (1980) 42 STC 
346 (SC). 

T A @Y A AN ¥ s & ) e e TN Afd @A T 
A S HHA ¢ R TS P N ANGR WA B HI-RAHY R T BN B | TE daA 
A1 A A SR 8| Anand Saran Anoop Saranv. C.S.T., 1976 UPTC 628. 

(@) “®¥" & r=rifa sifaRew #= IR uRT 7-9 & arefi R 

B TE FATE g9 o ¥ ] 

2[(o1) “gE1”’ 1 AT fH BRI A1 He R g1 Ua afad 
TN TR 31 fF AT @& TART &1 e fae +ff srafy 
3 for = RfAfde & ar 781, 73, srifia = ar 
I Joga Afawra @ ol @ & v &, 
ar=afa frar wiran 8, A &, 3R R Su-uzr S affea @ 
fr=g sraspa g1 A1 fall a1 Yorar @) fae gomeh 

© g sr=awor |feafera wét &; 

@ “9EER” 1 Ay fEW @fea, R 92 @ e fad 
ware @ ford 5 W & vt &1 aifie R srafka fsan 

e, A E; : 

(W) ‘vEral” o1 arcd R0 @i, R g™ o @ s 
< waYo= @ o fat wie & wanT &1 iffeR saRa 
oo, A 

. [yl fraw 2 2] 

3. yffam 3 A aw B R TfRE-(1) 39 s & 
Ui B e IEA B, AAS A TAS H iR af @ iy 
IR, 3ra fAmpa-a= a1 HI-U4, 1 1 ), 5 Frga Ay ¥ 

1. I R AR don 31 87 1995 T sheaia (s 13.9.1985)1 
2. I wkw sfPRw w31 W9 1995 I W T (T 13.9.1985) 
























































































































































































































































































































































































































































































































